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CENTRAL AWINIMATIVE TRIBU'AL 
BANGALORE BENCH, 

.1 

Second Floor, 
Comercial Complex, 

Indiranagar, 
Bangalore-38. 
Dated: 17 J A N 1994 

298 

APPLICANTS:-Srj.G,R.Rarigadharnajah and Others 

v/s 

RESPCDENTS:- The Chairman,Railway Board and Others. 

To. 

I. 	Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road, 
Kaloor, Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Gras's House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijayriarayan,3-C ELi)0rD0,ll2,Nungambakkam High Road, 
Madras-600 034. 

Chairman,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,IvThistry of Raiiway,Rail Bhavan,New Delhi. 
The Oeneral Manager,Southerri Railways,Park Town,Madras-3. 

.8. 	The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

9° 	The Divisional Railway Manager,  ,Southern Railways ,Mys ore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Off icer,So'uthern Railwys, 
Madurai Divisiori,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager, Southern Railway, Bangalore. 
Sri.K.R.D.Karanth,Advocate,2,Mangal.anagar,SaflkeY Road Cross, 
Bangalore-5.. 

15. 	Sri.A.N .Venugopala Gdwda,Advocate,No .8/2,Upstairs, 
R.V.Road,Opp:Bangalore Hospital,Bangalore-4. 
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SUBJECT:- Forwarding of copies of the Oders- passed by 
the Central Administrative Tribuna'lBangalore. 

-x-x-x-x- 

-Please find enclosed herewith a copy of the ORDE1 

passed by this Tribunal in the above mentioned applications 

on 16th Day of Decernber,19939  for further necessary action. 

ç( DEPUTY REGISTRAH(J) 
'T JUDICIAL BRANCHES. 

gm* 
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THURSOY, THIS THE 16TH DPY OF DECEMBER, 1993 

SHRI JUSTICE V.15.MLI11TH 	. .... CHIRMPN(J) 

SHRI JUSTICE P.K.SHY1MSUN0R 	•... VICE cHIRMr)(J) 

SHRI V.. RAMAKRISHN 	 . . .... IIEMBER(R) 

	

1. 	C.RTRng8dhBma lab, 
S/O Sri Ranqeish, 
aged about 68 years, 
Retired Guard—h Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk. 

	

2, 	Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subramanyaiah, 
agd about .69 years, 
Retired Guar.d—t Special, 
Ch-7O.,th Main,Siraswethipurrn, 
1ysorb 9 

Sri M..N..Narayena Setty, 
S/U Sri K.i'iunisuamai9h, 
Retired Luard—A Special 
2003/2,Rajkemal Street, 
Plysbre - I 

. Sri B,J.Nagaralaiah, 
S/a Sri Jayapale Naynar, 
Retired Guard—P Special, 
158, :Shankaraflegar, 	. 
J.B.Kaval, Bangalore-560 022 

	

5, 	Sri K.Seshadri, 5/0 Sri Krishna, 
43hatta, aged about 69 years, 
etired -Guar&-A SpeciJ., 

92, Lakshmipur?m, Arsikere. 

	

6. 	Sri 11.ChanflabaSCvE'12 h, 
S 	Sri Madepa,aged-abOut 69 years, 

—' e 	• Guard—a Special, 
Main Road, 6thCross, 

.f'PjjkaTin, ?r,Banglore -, 21 

	

7. 	K.'Iij .nivasachar, 
• 	 • 

699  1k1 	rallel Rod, 
\ 'i' 	 Extension, 

. oun 	577 201 	 •.... Applicants 

Contd,/— 



. 	2., 

1. 	'Sri Shivaswamy, S/o SriT. 
u.rgechalam. Pillel,, 	aged 

about'69years, Retired 
Drivcr.4 Special, 	44,. II 

- F1e4n, -Ileáes 	Block, 	Nthi 
Bamboo Bezar, Mysore-21 S  

,- 	Sri J.N,Phaioah, 	s/a Sri WI.PI. 
Pharoeh, Retjred Driver-R 
Special, 	2355, 	I iVlein, 	II 
Cross, 	K.C.Koppal, Chamarrja-. 
-pux-am, 	Ilysore, 	- 

ppl1cants.1 to 9 	in 

10. 	Sri R.3.Mehedeven, 
0.F,Nos,395tc, 403/91 

/o R.Jayaram, 
aged about 67 years.. 
Guard' tht Special (Retired) 
residing at No.157, 	IVth Cross, 
Nagappa Block, Sriampuram, 
Bangelore - 560 021 Applicant 10 in, 0.A, 

No.57/90 

11, 	Sri R,5hjvejah 
Retired 	1A uard 	Special, 
ad -residing at No.1153, 
'Sri Range',. II Main Road, 
S.NCoiony; 	Yeshwarithpur, 
Bangelore - 560 022, 	.. Applicant .11 	in U.A., . 	

. No.416/90 

Sri Papánne, 
S/a Nethevadu, 
aged about 63 years, 
Driver Passenger h1R448, 
Southern Railway, 
Ba.ngalpre City(Retired) 
No.5/Il, Backside of 
I9uniswèra Temple, 
BhuvaneswaiinaQar, Megadi Road, 
Bengal.oro - 23, 	- 

Sri Ghouse f1ohien 
_&/o zeen11ohidee, 
aged about 63 years, 
Driver Passenger hR 2389  

uthern Rail'uay,Bar,galore City, 
Retired) C/o Noor [lohamed, 

NO.73A), Railway Qua.rter, 
wanthapu'r, Bängaiore -- 22. 

Sri D.john reter, 	-. 
S/o Doreisuamy, 
aged about 58 years, 
Driver Goods hR 612, - 
Southern Railway, 
Yesuenthepur (Retired) 	 S  - 
No.62, XII Cross, I S-sage, 

1 \_Uklipuram, BangeloI'e'- 21., 	- - stiAPPLICANTS 
- - 



.. 

S. 3 • 

• 	IS. 	Sri (1anickarn,.: 	
.T• 	 . 

. SfoLaksmeneppa,. 	-. 
aged about 60 y.e8rs, 	. 
Oriver Passenger 1R 414, 
Southern Railway, irsiere,; 
(Retied)iNo.286/1,1Ith Crops, 
Bangalore. - 510 121, - 

.16. Narayene, 
5,:Q  Nyathavaclu,.. 
aged .about 72 years, •. - . . . 	 -• 
:5huht 	IR 274, 	. 
Bangalore City, Southern Railway, 
(RBtired) No.53 D/o Neuaz 5tore 
lrth CrosstVlegadi Roed, 	. 
Bangalore 	2:3. 	 . 

IT. Sri 11.S.Susainathan, 
S/o Maristamy, 
aged about 12 yGers 
Drivet'Passenqei IIR 475, 
outhern Railway, Yelehenke7  

(Retired)C/o .A.Joseph, 
45/Ft Old Riiiway Quarteré, 
Yeswanthaur, Bangalore - 22 

H 	. 	 Sri Sideih, S/a Siddeieh Goue, 
aged 62 yars, tiecel !esistant 
tIR 523, Southern Railway 
BanaBlora City, (Retired 
No.58, I cross,. 3rd Main Road, 
'Rarnachandrapuram, Bangalore - 21. 

19.. Sri Kadirvelu 
S/o C.S.Ramaling.am,: 
aged about 58 years, 

H 	 Goods Driver MR 124.. 
Southern Railway,. Harihar, 
(Retired), No.32/2, I Main Roal', 
I Cross, 0kliuram, 
Bengalore -  

2$. SriGulam Dastagir, 
. s/a Md.Ghouse, 
aged about 69 -years, 
'Shunter1R 597, Southern Railway, 
Ye suanthapur (Retirefid) No .3, 
Star Building, D1arga Mohslia, 

A. 

o Od Madrs Road, vvanina6pr f 

. 	1'2c.Si 	Uaheed, 
)yo Md 	aef, agod 67.years, 
@ShunteMk 539, Southern RailuBy, 

00 1içJi1i.Crosa, L—B, 
'. 	shsr.1dg ., Indiranegar, 

- 31.: . . • 	 •.,.A7PLICANTS. -flbailbie
H  

/ 



(. 	
I. •.4 

22. Sri DJohn 
SJo NDéi PU1eL, 
aged about, 66 yeatS 
eeistent uerd/EMT 

Southern Railuey, Bengalore 
(Retired), C/o Carpefltet Suemariy, 
2th C.oss, Magedi R08d 
BngalOr9 

23b Sr1She1k raktuddeenm, 
Sb 1'lohcmTn 	Khasirn $ekfl. 
'aged  abOUt 3 year8 
Riiway Guèr* E14 522)  
$outhatn Railway, 4rtikere 
(ReUred) Plantipat, 
±Ikee 	513 1030  

Hasen Olatrict, 

24 	sa K,:GKttshnBmuthy, 
S/a K.Gunepá, 
aged pbout 60 .ye era.)  
Guad k4t S1II  El 994, 
Southan.. Riluey., ArsikctO, 
(RetiJ),No84 Yrrapa Block 
Lai1pu, rsikeDe • 573 103. 

Si D,çthony, 
5/0 	lappa, 8ged aiout £3 

uad El ¶317, 
oUthen Rdi.uciy Sa;;qaioc City., 

(Retied))  Nos29:, OL 	5th 11eifl, 
Ke:ngeri Satellito TO'Ji., 
Bangaôr8 

2' 	Sri NVi.nanda fr80, 
5/0 N,Vekoa Rao, 
aged 6boutS9 yars, 
:Firem 	MR549, 
:Southelrn RiJ.way, Shimoga TOU!1, 

TT t'osa, 
8ehiTd SP 0ffice, A shoknaga, 
Shimbge Town, 

27 	Sr.1. 
.S/o M&ttai ged ebout 

:ya ate, Shunter MR.172, 
Southrn Railway, 
8iyappen8hallflR  
R8thnawamyalya, M.Ng8r.)  

Plain Road,, 
Bangalore 

2'$, Sri Lxmer 5/a  Nurugesh, 
aged about 63ye.er&, 

• 

D ri—A*r . GO0B MR 410;, 
Sputhern R811w;ay, 
'sueñthaur(Retire), 
Ik,22, iCross, Bhsyarnñgar, 
SritaMpuram, 8angaio':re. .21. 

11 

S JPLICRNTS 

4 ,,.t cmtdj- 



29. 	Sri. R"eiah, 	•'• 	 : 	 ' 	 V 

S/o Venkatarameneppt, 
eoed about 63 yôars,. 
Dt'iver Passenger 11R'721 	. 	 . 	 . 	 . 	 V 

Southern Railway, Shlmoga Town, 	 V 
Retired, 'No4209/41., 'Reckemma'  
Building, Naifl Road' 	, 	 •. 	 . 	 . 	 V 

V YesuanthapUr,.Bangelare-.22, 

30, 	Sri Syej Abbas, 	, 	 V 	 '• - 

Sfo SyeDast.aGiT',  
aged .about 69 jeers, 
Southern Railway, VO3jgol3 	City, 	

V 	

V 	

V 

(Retired), No.41, 	 V V 
	

V V V V 	 II main', Vpathareyanapuraj , 	V 	' 

V ., (Near Srrthya Maasjid),  
Baflg1oe — 26111 

31. 	Sri. Pdü], Rahirn,  
S/oMd.Bekshi, 	V 	

V 

'aged about 62 yeV&rs, 
 

Shutiter MR 349, Southern Railway, 	 V 

Bangelore City (Retired), 	 . 

No.22/', 1.14 Cross,. . 

,Ffoshal.1i M1ii Road, 	 V 
P.atharayanapura  

Bahgalore — 26.  

32 . Sri K.M.'avooni, . 	 . 	 . 

Sb' K.!.thew,  
ageJ about 66 years, 
Driver finod t% M 701, 	 V 
Southerti .Railwy, Yesuanthapur, 	 V 	, 

V 

, 	
(Retired), No.5179 7th 

V 	
K.N.Extension, Yeswanthspur, 
Bangalore 22. 

V ' 

33. Sri3.Gangadhaaiah, 	 V 

5/0 6.Sjddaiai,  
aged about 6Z yeArs; 
Guard,—Sp1, Et'lT 428, 
Southern Railway, P.rSik8re, V 	 V 

(Retired), Nt.Veatha Nilsys,  
'fleer VSedane 7alkiest Behiri  
Fump House, Areikere. 	

• 	 V 	

• V 

34.jj G.Ramasemy,  

a4bout .4 years, 	 V 	 ' 

f(aUG'rd ETV77 	V , 

I 	 ut%
Rai`U.ay~ Ban9alore City, 
, r.t64/ 	Uy Qtrs 

. 	
ther.ri. Railiay, V' Bangaloe-23. 

'•'\' 35.i'&'. Rirn ar an, Sf0 `C.Abbu t 
end' 'aut 59 Vear8, MiI' Guard  

S..R.aii.uay,. 88!lgelore  
4ire), No .1 C4',. 6th 1ain" V: 

II Cross, Shankarnagar, YeewenthaDur P.O. 
angalore T 

22.' 



6. Sti M.Negarej, 
Sb 1uMswemy  Naiu, ' 
aged .ac.ut 60 yeas, 
Driver • oods MR 14361  
'Southern Raiiway,Bangalor.eCity,', ' 
(Retired), No.'61,Kothanaramapuram, 
Va1yal'ikav1, 124 Crós8, 
Tanga].ore . 	 'S 

37.' Sri G,'Gopal,' 
5/b  angan,: 
aged eLout qO,  ye.s, 
Driver G6oé11R 5991  
Southern Railway,. Yeewsnthaour, 
(Retired), ',C/o C,Chak!:evcrthy, 
No.42,'Rai1way Otra. 
B'aiyeppanalialli, 
Bangalore - 38. 	' 

39i Si;Khudus, 	 ' 
5/0 Husthi..Sa1 
aged about ' 	years, 
Driver Pe882nge MR 112, 
Southern Railway, Ban icre City, 
(Retireu), Nc.,,4E9, lQth Crose, 
Me.thikere Mein Road, 
Yeswanthapur1  8galcr-22, 

39,. Sri"Pieyanna, . 
S/oMayannaowda, 
aged abhut. 71 years, 

S 	
Shunter MR 254, 
Southern Reiluay, Bengelore City, 
(Retired), No.40,7th Cross, 

- Gayathrinéger, •S:irampuram, 5 

Bangalore-21. 

40. Sri Guruslddaiah, S.  
S/c Siddapa, ' 
aged. about .68 veer6, 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 	 S 

(Retired.),TRttr. Cuddekaval 
Hbsur'Javga1 cost, Arsikere 
Tlk, Hassan District.,  

41. SrI. Mohamed Eitssain, 
S/o ; Nohanied Budensab, 
aged about 	years, 
SburiterMR 61, 
Southern Ra1.uav,' Hariher,. 
(Retired),aravethi Post,. 
Harihar 'Taluk, Harihar.' 

42, • Sri T.Duggan, 
• Sjo 1.E.Duggan1 	' 	 ' 	• 

aged about 65 years, 
Driver Passenger MR 97, 
'Southern Railway, BangaloroCity 

,,Contd,/— 



ee.iding.et.:munikalee.Gerde:n, 
Ramasuemy .Paieyam,T 
'Khjña'ahe11j Mei 	6ad 

- 2nd Cross,. Bangelore.-33. 	. 

43.•Sri - Johri.: Ross,.S/o Noah, 
aged about 62 yrs, 	. 
Driver-Passenger MR 359, 
Southern Railway, Bangaibre City, 
(Retired), No.8CC, HMT :la,rut, 

..hS.nd Choudeswarj Temple, 
Mgth'.jkee, 9engalore-54.e 

44, 'SrI E.l-{ussey, 5/0 'ilhiHusse.y, - 
aged about 64 years, 
Driver Passenger, MR .193, 
Souther:n 'Reilu.cy., Bangaloro itj, 
(Retired.),.No.5,.. 7th Cross, 
Suedarpa1ya, .Yeswantepur, 
Bengalore-22. 

45'. Sri-  B.Jayaram Sinh, 	. 
5/0 Nareyan iiingh, 
aged about 63 years, 
Driver'PssengerMR 611p . 
Sou,herj. Ri1uay, Shimoga To'?n, 
(9.et-iraá) - tio.1831, III Cross, 
Rethan 5.ith .IL.ene, ?isndi Moh3lla. 

.. i9ysore'..— 570 .021'. 

4, Sr1jruthi..'.P.e, 
S/ó Neelak.ent.a Rac, 
aged about '..-64 years', •, 
Driier ,Passeng:er,  MR- 422, 
Southern 'Railway,' :..B'ahgalore City, 
(Retiret.., No,2:3, I Main Roed. 
Gudu Nuneesuere'Templ.e'Street, 

. Met.adhahl.li,'. Bangeloro-32." 

47. . Sri MahamcdBasha, 	- 
S,O 'bdul1è S81, 
aged about .67 years, 
Shunt'er..'II 423, Southern Railway,. 

- 	HarThar, '.(Retjred).No,351, 
II Cross, Candhinag'ar, 

- . 	Harihar. 	. 	 . 

41. Sri.Kistan, 5/0 Govindan, 
aged about 59 years, 

- Shtrnter MR 
u. Sohërn Railway., 6angalore City, 

(Retired), No/2,. Sur)derarn Reddy,  
8Udng, Baàksjdo of Plnohara Pills. 

Benga1ore. 	- 
/. 	', 1'• 	 /'•S 
f'/ Si M. Pii 

	

I/ ( 	cd dbki3 

	

(( 	ujer d0 

c1J•• 

pa, $fo Muthappa, 
2 years, 
, Soutfierj Railway, 
, (Rtjie) - .'. .FPPLICNrs 

..Cotd. /.r• 



JPiJ -- -' 
• : 

.. 	R 	• 

C/a Ctieterine ('1k  
Giianejyothi'High School, 
No461111, 	IV—N. Block, 

• R,ajj1nager, 
Bangalore - 10. 

, g. Sri Rangaiah, 	 ' 	 S  

S/a Rangasuaniy, 
• aged abbut 68 years, 	( 

Driver Passenger. MR 160, 
Southern R811URy, 	Banqetce 	Y: 

• (RetS.rod) 	No.27., 	Chic' Br 
Rsd Cross,.ShiVt.jInaOa',.: 
Oangalore-51. 

51, Sri Ethir.ajan, . S/a R.Ca;nWdi, 
• eyed 	bout'-65 years, 

Southern Railway, Mysoro 
(Retired), Driver Paser!go.r., 

• MR 	378,. No.1:389, 	Ill Crcss, 
I(aki R65d, Mandl 	oh&Ua, 	. 
Mysore-21. 

52. Sri 	.Xevier, 	S/a S..nthor1y, 
• aged 'about 62 years, 

Driver Pas8enger 1R 63, 
Southern Railway, Arsikere,, 

. (Retired),Nc 0 5 2 / 2 /, 	flehid 
St.arrys Church, Arsikee-1.03. 

53. Sri Linga, S/a KarbesappE, 
aged about 67 years, 
Shunter MR 2531 	 . 	. 

. Southern Railway, Hariha', 
(Retired),C/o Kurvethi Lnge, 

• 1rnrv6thi Post, 	Rar'ihar. 

54. 'Sri Revarl8p.pa, 
S/o Siddappa, 	aged about E3 years, 
rireman First ML 11299 	 . 	 • 

• 'Southern Railway,Haiha:, 
• (Retired), C/o Revaneppa,' 
Challageri, Mallikarjuia Extension, 

S  Arnravthi Post, Hariha. 

55. Sri A.Ettiierajo 	 • 
• £/o Abbeiah Sunder Ra, 	• 	 S 

• aged about 73 years, 
Driver Mail MR 5, 	• • S  

S Southern Rail'wey,fdanoelor2 City, 
(Retired), C/a E,Sridhr, 

' No.343, Railway Ltrs.(Mt) 	• 
Bengalore 	- 	23 	• 	• 	 S 	 S 	 • 	 • S 

56. Smt.Kamai8 8ai Proji 'Rae Kail, 	 S  
/o ite Piro j -  

• 1ed about -+51yea's, 
flvPenger 	1R 	4331 	 S 	•, 	S 

Southern Railway, 	rsikere, 	S 	• 

. 
No.2231 	1d Rms Foed 	rsikere. 	 .,..APPLICRNTS 

: 	 • 	' 
S 	 • • 	

• 	 S 

• 	 Contd,/— 



Iaiyan I'Ientap, 	rionanKUrnar 	I'Jagar, 
Yesuanthapur, 	Bongalore-22, 

53. Smt.Sharadamrna, 
/o late 8.Gaeéh8,. 

aged about 52 	/er, 	'trtr 
Southern RiJ.way, 	Ysw'.nt'.,r  
No.5, .X Cross, 	rnoheurn;ar, 
Yôswanthapur, 	Ban.gai.ore•-22. 	 : 

59. Sint.Sufia Khatun, 
t/o .1.ete Anwar 	 S 

- aged about 53 years, 	 S 
Diesel Asst. 	fIR 
SouthernRailwey, 	Be,-,Q311 ore City, 
C/o 	fI.ruthaj, 	No,072/E, 	KNEx 41 rt., 	S 

5th 	roasYesirthapLr. 
Bangelore-.22. 	 • 

5fl1 Smt.Kenakarnjna, 
WI0 late 	.Subramany, 
aged about 4 	years, 
DjTht. mR 521 
SoutherrnRailway, 	angalore City, 
No.4/C,I.floor, 	MG Rly.Ccicny, 
Bang6lore-23. 

£1-. -SrI Shenthaku.mar, 	 : 

S/b late #nanderaju, 
aged about 25 years, 	 - 

Driver Passenger, 'MR 358, 
Southern Railway; frsikere, 
tmbedkarnagar, 	Holenarsipur, 
Hsan Djst., 

62., Smt.Devamma, 
WJ/o late B.M.\Ienkatesh, 
aged about 47 year-s, 

• iese1. ftsst. 	MR.1266, 	. 
Southen Railway, 	Bnqa!ore City, 
Nb.91/B, Railway Qtrs., 
Near Running Room, 	- 	 S 

Bangalore-23. 	S 	 - 

6 	Sj'1 

4-' aed>ebOu±-" 
Driver geo:r 2 	r .I•'! 	 ) - )1 	 SouthernR 

c 	7.t.hCr9s,2' 

k, 46~ 

IU  
Rajej.negai 

shmi, 
r1rangapPa, 

53 years, 
, MR 474, 
!LLay, No.131 
-h Block, 
Bangalore - 10. .... P-PL ICAWIS. 



-. 	- 	 - 	 4- 

10 -. 

64. Smt.Helen 
tJ/o late J.1ristiem, 
aged about 50 year8, 
Siteo,17, Petal Hanumaieh's Flet, 
Jalahélli Post, Bangelore-13o 

65 	Sri .P.Ramarnurthy, 	 .. Applicants inSl.No.12 
S/o Doraisuarny, 	 to 66 in 0eA.No,320/92 
aged about 60 years, 
Driver1  Goods 11R '735, 
Yesuanthaur, No.375, '?ti C4os, 
III MaIn flod. Gokuiage-i,- 
lVlattjkere'Leyout,& Po-, 
Bangaltore_54. 

66. Sri Abdul Rahim Khan, 
aged ebou't 60 years, 
Driver Goods MR. 514., 
No.43, Kvika Layout7  
Mysorel Road.. Bangaicre-26. 

67, Sri bbthu Reo S 
S/u late S.N.rikantjah, 
aged about G3 years, 
Drivr Goode hR 753, 
5.RailW6y, Bengaicre 
(Retired), No1362, 5th t'laIn.,Road, 
lind Stage, E—Cick,.. 
Rajajinagar, Bangalore-560 010. 

6*. Sri .F.Henderson, 
S,o lae F.tL.Henderson, 
aged about 60 years, 
Driver Goods MR 031  S,Railuay, 
Bangalore (Retired), No.31, 
Pempanagai Yesuanthapur, 
Bang alore-22. 

69. Sri Bheemaiah, 
S/o Chennaiah, 
aged about 68 years, 
Driver Passenger MR -$0, 
S.Railway, Mysors Division, 
(Retired), ..Co1ony, near 
New Railway Ccr.y, 
Shimoga Town. 

71. Sri Shlva, S/o Venkataswa-ny, 
-aged'-about 64 years, 
Shunter MR 3071  S.FaIlwcy, 
Mysore Division, (Retited 
No.172, R.F9Coiony, neat 
New Railway Colony, 

Shimoga To'n - 571 201,; 

71. Sri Ilohamad Abbas, 
S/u Khalpnder Khesim, 
aged about 62yoar, 
Driver Mail, MR 426}  APPLICMTS -

.,Contd,/—. 



S.Reilway, P'rsikere Dlvisior, 
(Retired), 	Gopal Singh QUcrters 	0 	

00 

BaH.fload, 	rsikere. 

72. Sri E,iJatarajên,  
8/0 Ekembaern-K,: 	 0 

aged about 62 years, 	 . 

Driver lieu 	FIR 429,.  
S.Railway, 	hrsikre 	)ivis1un, 	. 	0 

(Retired), 	No.291, 	Kumerr- 	0 

Nilayani, 	Rssan Road,  
.rsikere 	-.373. 1iJ3.. 	. 

73,.- Sri Suiiamany,. 	.. 	. 	
0 

5/a  tithañdi, -aged about 59 yliars 	. 
Driver .Passeger, 	S.Refl.way, 	0 	

0 

0 rsikere Division(Rstired), . 

r/o Anthc6y, 	5/A, Re11'iay Quetcrs, 
Irsikere.- 	

- 	

0 

0 

74.1 Sri R,.Purushothom,  
S/o aRarrechandra NsIdu, 
aged ..ai.out 63 years,  

0 Driver .Pssseiger MR 715 	 .. 
S..Railway, 	Aroire. Dii1ci, 	0 

(Retirec), C/o R.9haskar,  
No..12$/B, 	H1JIC0 Colony, 	0 

O  0 	Bhadrevcth5. - 	77 301, 	 0 	
0 

O 	75. Sri EEtter, 	 0 	

0 • 

5/a  'J.Fnthony,  
0 

agoàbout 64 years, 	 0 

-Driperieil, 	MR.139,  
S.Railway, rsikere Division, 	 0 	

0 

0  (Retired), 	I. Cross, 	Hessan Road, 	 0 

Uèr Line, 	.rsikere.. 	. 	0 

76,..Sri Kanakarej, 	0 	 0 

5/a V.nthony,- Major, 
DriverPessenger FIR 1069 	0 

S..Railway: P.rsikei Divis.i.o, 
(Retired)/o R.F4nthony, 
Crane Driver, .No.4, Railway Quarters, 
Arsikere. 	- 	0 

077 0 OSri Bheemsen, .. 	- 
S/a H.Mahadev, 	0 	 0 

aged •bout 62 years, 0 .: 

Driver Passenger MR..59, 
jilway, Farsikare Divisiun, 

d), Muthilarnrnc Temple Read, rp Road, Near W:t.e.r Tank, 

E11 ,9-app 	0 	 0 

0• 	 0 	
0 

APP,  ICNTS... I-. 
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No. 	2, 	ttirnararnrnaTemp1e Street, 
Cotrpef 	BangaLe-53. 

.79, SrI N.Channeppa, 	. 
S,0 .Naresirnheieh, 
aged. about 66 years, 
Driver Goods MR 	57.1.1  

5.ailwcy, Arsikera DiV.Mior , 
(Retird), ?td•halli 	l•li, 

• .:licfront of Railway Stat'ri, 
• ulekr9e Post, Arsikero.  

80. bi. X.Subramaniyni, 	 . 	 •• 
S/o Kattamari, 

- aged about 59 years, 
• Shunter. MR 8019  

S.Railway, 1rjkere Diviio, 
• (Retired), 	til Cross, 

Upperliné, Hassan Road. 
*rsikere-573 103. 

81. Sri 	JanI, 5/0 	Khadet, 	. 

aged about 62 years, 
Driver Mail MR 102, 	Ra1y, 
rsjkere Djvision(Retired), 

Tholi.ur P.O., 'Thiruthalli, 
Arsikere. 	• 	 . 

82 Sri M.\Jelayudam, 
S/o fitithan, 
aged about .61 	years, 
Shun-€er MR 507, 5.Reilwain 
raikere Division (Retired), 

No.2/2, SrIrarnapuram, 	III Cross, 
Hassan Road, 	Arsikere. 

83. z,Sri G,Indra SIngh, 
S/o B.Gopal Sing1, 
aged about 66 years 
Driver Mail MR'.101. 	S.Railway, 
F-r'sikere Division, 
No.194/A, Railway Quarters, 
rsikere.. 

14. Sri N.Krishnaiah, S/u 	.f1uniya, 
aged about 66 years, 
Driver Passenger MR 4080  
Southern Railway, Arsike,rn Dtvision., 
(Retired), Cfo N.K.Nanuhar, 
No.49/F, Railway Quarters, 
rsikere. 	. 	 - 	• 	 • 	's 

• 	5, Sri Kempa, 	S/O. Ilunlyappa, 
aged.about 	63 	years, 	 . 	 .. 	 ' 

• Shunter MR 241, S.Raily, • 
Birur Division, •(Retired) 
Bellary Camp, 	Near Plaque—Fmma Teniple1 	• 	' 

• Birur. 	 . 	. 	 •,•ppLIcAwTS 
- 
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8E. .41 Kenchl, Sfr- taredeirih, 
aged about 64 years, 
:Drjver Passenger fIR 108, 
S,Rsiluey, Piraikere Division, 
(Retired), 'No.221, 9th Cross, 
Right Side Hassen Ropd, 
Pirsikere. 

 

87, Sri P.Nareyanaswatny, 
S/a Ponnusuamy, aged tab61A 66 yeats 
Driver Passenger MR 439 0  
S,R eiluey, Her ih ir Di v! 
(Retired), Hest 	Rà9c twn LIiic 1  
frsikere. 

$8. Sri C.Swaminathan, S/ 	hirtpps, 
..ged about 58 years, 
Shurt1R $04., SjRci.lwa'y, 
t'sikere Division (Fe.irs) 

: 11á68fl Rod, Dour,  Line, 
rsikere, 

89. Sri Rams, S/a Bellary Ne13yaipPa, 
aged about 66 yerc, 
Driver Pessenge, MF 1148, 
5.Raiiuey, C*tckjur D)iiisLr1, 
(Reted),:,. Bellery Camp, 
Near Paguo Amma TemplE, 3rur. 

Sri F.è'e). kLi Baig, 
S/6 Mirzan Baig, 
aged ,  about 66 years, 
Or.ver Passenger MR 382, 
S.ailway 'Shimoga Division,, 
(Retired),. Tank Mohafla, 
t'h'Cross, Shirnoga Town - 577 201 

Sri Bheema Naik, 
S/u Hanuma Naik, 
aged about 68 years, 
Driver Pss3iger PIR 363, 
S.Railway, 4rsikere. Division, 
(Retired), C/a Ttd.' P..Baeavenna Cowda, 
Badavana 	eragere P.C., 
Davanagere-3. 

IJ,Babu, S/u Venkatappa, 
aged about 51 years, 
Shunter MR 6'0, S.Rallw, 
rsike're Division,(Retiret), 
a Govindasuarny, Ex.IP  tn1cip.l 

Pr 	ent, K.M.Road, Kdi, 
- 'ilur Dist"ict. ell 

 

I 

. ••.PPLXCANTS. 
.,.Contd./— 
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Sri K.Suramany, 
94 	5/o Kurnereswemy, 

aged shout 62 years, 
Shunter MR 779, 
S4R5ilway, Beng8lore City, 
(Retired), No.23/51  12th Cross, 
Elegadi Road, Benqelore-23. 

Sri J.9aniol, S/c Joseph, 
aged aboUt 62 years, 
Shunter MR 577;  S.R1t, 
Bangaicre City (Retired), 
No.5/I, tEl Streo, 1flEh rrr&, 
Magadi Road, Bangalore-23. 

Sri AhduJ. Khaieel, 
96 	Sheik Rehm, 

aged about 68 yCaiS 

Driver Pessenger MR 216, 
S.Railway, Banç!alo!3 CIty, 
(Retired), No.19, 1C.rcs 
Magadi Roud, BangoJ.00E23. 

Sri M.Uenug pl, Sb 	iari. 
97 	aged about 63 years, 

Driver i PEssenger 1R 815, 
SRa1lway. angaloro City 
(Retired), No.12/t, I flain 700, 
3rd Cross, Hanurrianthepüran 
Srirampurem, 51're-21 

- Sri Sheik Arrcor,  
S/o P1d.Salar, 
aged 'about 66 years, 
Driver. Passenger MR 470, 
S.Railway, Bengalore City, 
(Retired), No7861  6th Crcss, 
Lrnepalya, Bangelore - 30, 

Gangs Henume, S/o Gangathudu, 
aged abut 66 years, 
Driver Mail MR 31., 
5.Railuay, Bangalo're City, 
(Retired), No.4/4, III Croas, 
Dayanangeragar, Srirarnpursm, 
Bengalbre-'22. 

Sri Basheer Ahmed, 
S/o Azeem Mohideen, 
aged about 62 yers, 
Shunter MR 221, S.Reiluev, 
Bangalore City, (Retired) 
No.3, 5811 Colony, 
Brindavanar.egar, 5th Cros, 
Ilethikere P.O. )  Bangalore-54. S... PPLIcANT5. 

. .Contd 0 /— 

I 
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1,0. Si•i t.Nenjaiah, 	
0• 

S/.o Lingaiah, 
aged about 62 .:years, 

'Driver GoodMR 69$1 
S.Rai1uay,Yesuanthapur L)ivision, 
(Retired.)m C/o M.rumai, 
No.107.5/a, K.N.Extansio, 5th Cross, 
Yeswenthapur, Bengaiore-22. 

ItflL 'Sr-i K.0aappa, /o Krir.rp 1 
- 	 eoed ahut 66 vesrs, 

Driver SAf MR 371, 
Rei1way, Yeswch.pu:.: 'ij1-Acn, 

G tired), C/a .P.inandz, 
ZI.B.Export, 6th (lair, IndttieX 
Sui-Urb Peerya, Beigc1 or-5h 

10. Sri .D.into, ./o B.D.ntb., 
aged about 64 years, 
Driver Passenger MR 21*7 11  

S.Railuay, Beng'1or 	1ty, 
(Retired), No.1.09, Pipdllfl'3, 
III Cross, -Yesunthapu, 
Banga1oro-22 

/104. Sri Syec' Hameed, 
af0 Gulam Jileni, 
aged abcut 65 
Shunter MR 759 0 S.RailL'ey, 
Yesuanthpur Division 
(Retired), C/a 
1!pp.to REilway Station, 
'fesw anthapur, 8arigiore-2 

Sri A.Yesudes, Sf o 'A.rokyasuamy, 

	

105. 	aged about.. 65 years, 
Driver Passenger, MR £10, 
S,Rail 	ange1ore C3.ty, 
~RetirM: Nou267, 4thSquare,
urphy TourifHoy3a1anagr, 
Ulsoor P.O., Bangclore-560 008, 

10g. Sri 1l.Veera Reghavan, 
S/o. Muniswamy, aged about 66 years, . 

Driver' Passenger MR 502 2- 
. . S.Railuay, .Bengalore City, 

(Rettred), No.11, Brindavannagar, 
Extension, Wear SOfeet flóad 
118thikere P.C., Banc1ort-46. 

1, Sru'brmanyam, 
F 51 

 
~k~fln 	about 65 years, 

1/ Dfiv 	P'eJr,MR 3049 	 . 

/1 S,fl ]Jay, a\%go1ore City, 	- 

(Re1 ed)J Natara, No. 
Rai'uy uictes, Yeswanthapur, 	 : 	•.. 	 k 

	

$ 	ore-2JI 	 • 	 ,\ PpLrVNTS.. 
Co 	d. 1- 
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108.Sri rl.Nagaraj, 
S/a L.Flurugesh, 
aged about 62 yes, 
Driver Passenger f!1R 42.81  
S.fleilwev, Bangalore City, 
(fetired), No.33/2, New No.111/2, 
0th Meiji Road, S3iramepurern, 
Bangelore-21. 

1ic. Sri 11.hunisuemy, Lb t1'JrLç?h, 
aged acut 62 yurs, 
Driver Passengar41r 6b6, 
Southern flei1uay,. 
(Retired), No.9/a, I Nin, 
I Cross, HenumanChapurri', 
Srirarnepurarn, 	ATgiO-'.l. 

Sri A.ru1ath.n 
S/a R.rokyaswarn'., 
aged.about 65 vea, 
Driver Pessenaul flF 
S.Fai1uay, Banqajre Cit;y, 
(Retired), C/o Jines, 
No.139/ri, RaiJ.w 	flu2rters, 
Yesuahthapur, 8c1orc-22. 

11.), Sri T..Kr,ishnamórthy, 
S/o 	 PUlai, 
aged about 63 years, 
Shunter hR 6'2, S.RailwaY, 
Yeswanthaur(Fetired), 
6th flat, 4th CrOss, 
Mohenkumernagar,i 'iesuarithuiur .c., 
hathikere, Dangalore. 

11"4 Sri H.Honnaiah, 
/o, flarigowda, 

aged about 61 years, 
river toads fIR 610p 

fly, Yeswahthepur 
Rëtired)No.2, 11 F;ain ROEd, 
rd çoss, 8.K.Niger, 

Yosuanthapur, Bahgalore-22. 

11. 	jN.1r'umai, 
SfoMannerswamy,i 
,aged about 62 years, 
Driver PassengerhMR 6821  
S.Reilway, Benga].oro c .,' it, 
(Retired), No.1075/6, 
K.N.Extensicn, 5th Crs, 
Yeswanthpur, t3anelor-22. 

114. Sri N.Doreisuarny 
S/o V1Narasimhu1i Nridu, 
aged about 75 years, 
Shunter lIR 2132 	11iai1uay, 
Bangalore Contoriertt(ietired), 
No .52—Hf, Lakehminaraarura, 
Srirarnpuram, Banalre-21. 	 ... M'LICNTS. 

.,Contci./— 
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Sri K.Hanumeia, 
. 115, 4I0 Thimmrayappa, 

aged 'about 66 years, 
Uriver,41ai1 iR 339 .  .. . ... 	 . 

S.Reiluey,:8angilore 
(Retired),..N.SZ%F..N.tolony, 
Ikorein ..Red1,.Yeswanthapur, 
.Bangalore— .22. 	..: 	.. 	 . 	... 

Sri MathRu, S/o Kri8hfla, 
116.. aged about 63 years, 

Driver Goods 	61,. 
S.Railway, Yeswanthspur1, 	.. . 
'(Retired), 'No.11, II •Mein.1  
III Cross, 8.KiNaçar, 
Ybuenthapur,. Ban9alorc-2. 	 .. 	. - 

I.'SriA.Perurn8l, . 
117. 	5/0 S.Arurnug'am, •. 	. 

aged about-64 years, 
5huriter MR 447 
S.Railway, Yeswanthapu', 
(Retired), No.69/C, .. 	. 
Railway.  ,UJiartcrs, VesuHt1thp1r., 
Bangalore-22, . . 

Sri Shanmugprn, 
5/0 Subranr.ya udiia:';  
aged about 63 years, 
Driver Pessener, MR 772, 
Bangalore City,. S..Re1lwey..' 
(Retired),, No.586/i, 5th I1in. 
Basatinagar, Vibuthipuram £.xtension, 

S  Bangalore - 37. 

•. 	Ibdul Gaffoor, . 	• 

11' 	Sf0 Ballary Abdul Khadar, 
aged about 62 years, 
Driver Passenger,MR 387, 
8.Railway, Shimoga Town, 
No.105 6thCross '  

- . 
	 Basevanagudi, Shimoga Town - 577 201, 67 to 119 in"O.A.No. 

	

Sri B.R.Thyagarajan) 	
298/92. 

120 , 5/a  fnantharaju Pilley, 
aged about 73 years, 

. Driver Mail, 5.Railuay 
Bangalore City., c/o S.sk.Da3an,Resjdjn  at 
No.29, Old No,59 1  CKC acen, 

Road,' 

•/ 

	

	 560 027.  

4-3  S.R.ailways, un MR 
Moses, 

10 -' 



I .  .-.. .-'. 
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122. Rangaieh, 
5/0 Thirurnelleiah, 
aged about 59 years, 
Shunter, S.fleilway, 
Shmoga Town, 
Hosehauli, Tmruthur, 
Hobli, Holegunda Post,, 
Kunigel:Teluk, Turnkur District, 

K,Raju, S,o Kuppan, 
aged about 51 years, 
First Fireman 1!L 1141, 
S.Railway, Bangairira Ciy,. 
C/o Station Maste. 
NayandahaIli Railway Sttiin, 
Bangelore-394  

L.fI.Fleury, 5/o J.L.Flpury., 
aged about 64 years, 
Mail Driver MR 58, 
S.flailuay, Harihar. 
No.16, Ramaish Layout, 
5t.Thomas Town Post, 
KhammanaheUi, Bengalara-84, 

Naga, S/o Siddappe, 
aged about 68 years, 
shunter MR 282, S.Railuay;  
Chicjaju 	orehsra Dolony, 
Chicjaj6r-577 523. 

Varadaraj, S/o Kuppuswamy, 
aged about 62 years, 
Eriver Passenger MR 495, 
S.Railwey, Bangalore City, 
No.24/16, 12th Cross, 
f1agadRoad, Bangalore-23, 

SmtPpamma, 
age .bout 51 years, 
W/O;1ate S.Nage, 
Driver Passenger MR 133, 
'S.flallway, Arsikere. 
Behind S.1Iarrys Church, 
1rsikere-573 103. 

K.R,Seatheramaiah, 
S/c K.Ramasuamy Shastri, 
aged about 73 years, 
Shunter MR .587,S.iei1uey, 
Mysors. No.921, Asoka Easte1o$335D  
Hallethkerei, Mysoro. 

K.Srinivasalu, S/o V.Krihouu;ny, 
aged about 62 years, 
Driver Goods MR 747, S.Railway, 
Byapanahalli, No.8, tst Street, 
Markham Road, Cross, 

Q : Ashoknagar, Bangalor3-23. 	 •., JPPLIC*NTS 

,.Contd./— 
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I 
130, Srnt,Noreen Fletcher, 

eyed about 62 years, 
W;/o late.. V. Fletcher, 
Mail trivér,. 5.Railuay, 
8ngelore City, No.5, 	 - 

Dukar RORd 19th riein, 
Mathikere, Bangelore-560 054. 	 V  

131. Smt.Lekshmamma, 	 V 	 V  

aged about42 years, 	V 

WI0 1ate K.Siddeiah, 
• Driver Goods, S•Ráilwy, 	 V 

iarihar,C/o S.Revanni, V 	
V 	 V  

Ppintsman Subramaryn Rod, 	 V  

. Railway Station, Nettana PuSC, 
Puthur Thluk, South .Kanar.. 	 .V 	 V  

• 132 :Smt.Shantham,a, 	 . 	 V  

.8.qed about 43 •yC81:S, 	V 	 V 

Jo ].ate ThippeauRmy, 	V 	 V  
Fjrst Firamn ML 1247 
5.Railuay, C'hicjjur, 

V 	
lenatha Colony, •Hoeeraqora, 	V 	 V  

V 	Chicjajur-577 523. 	V 	 . 

13I 5mt.SeR,Susjla B&j. 	 V 	 V 	 V  

aged about :54 years, 
1'fo late S,Rema .Rao, 	 . . 	••' 	 . 	- 
Diesel Csistzmt M 73 

V 	
Siluay, Yesuanthapur, 	 V  

Cfo SJait, No 73/ . V 	 V  

R.eiluay Quarters, Yesuenthapur, 	 V 	 V 	

V 	

V Bangalora-.22, 

.134, 	lt-.Stiarademmo, 	V 	 V 	

V 

aged about 53 years, 	 V 

jpLete 	R.Remoo, 
V 	 •. 	IT(iVer Goods MR 4561  

, V S.Railuay., VVT9ysore, 	 V 	 • 

V 

NO.2065, fkbar Road, 

V 	 Mandl Mohalla, Mysore. 

135. Smt.KanthVamma, 	 • V 	

V V 

aged abt 51 yeas, 
a t 	

• 	• 	V 	• 	

V 	

V 

iVb:: le •R ou ajmanjckam 	 V 	
V 	

V 	
V 

V 	

• 	 V 

• 	-Driver Goods MR, S.Railuay,  •Rsikere,,. No.9012, 
V 	

V  Leaha Naik, Quarter, 	 V 	 V  
Road, Arsikere. 	V 	 V 

136. V 	 £/o •Rangaiah,  

	

68: year 	 • V 

/Orieénger MR 10, 	 V 	
• 	 V 	 V  

S9ahSjflgafla!V ja115 Pbt, 
Gultlgft 

V 	

Ta1UTumkur 01str1ct, 	• ...APPLICANTS 	 V 

V 	• 	 V 	V 	 V 	
V 	

V V • 	 • 	V 



h.Shlv;appa flaG, 
/o R.inantha Reo, 

aged about 63 years, 
Driver Passenger MR 47E, 
S.[eilway, .rsikere. 
No 4 496, Bunny ('lantap, 
1 B' Layout, Shivcrathri Esuaranagar, 
Mysore, 

Smt.Debbio Rezoric, 
aged about 44 vars, 
/o late P,Reorio. 

Driver Passenger 	46I, 
5.Railway, Bangelor.e City, 
No.932/3, Opp.Kiran Bu1ia1g, 
2nd MaIn, 5th Crosa, 
K.N.Extenéion, Yeswnrit.hapur, 
Bangaiore-22. 

139 	nitB,S.Susheeldmm, 
aged about 50 yecs, 
ti/o late .Sharkàr 
Driver Goods MR 492, 
5Reiluay, trsikerc, 
C/o V.S.Laxmi Rapianal  ',2/L, 
Railway !uartcrs, Arsikatc. 

Smt.5.5r:thrnma, 
aged about 58 year3, 
fo late A.R.Srinivasa Rao, 

Driver Goods 1fl 773 
S.Railuay, Yeswanthapur, 
Bafl94PFe. No.754/'A1  9ttL 	)C 

K,N,tension, Triveni Road,, 
sw'nthapur, •Bangalore-22. 

m1.Hansaba1, 
éed about 55years, 

/o late G.R.Srinivasarnurthy, 
Goods Driver MR 760, 
&.Railuay, Arsike, No,73fJ, 
New Railway Quarters, 
Yeswenthapur, Bangalore-22. 

Smt.P.Savithri, 	- 
aged about 52 years, 
J:/o  late P.M.Panduranga, 
Driver Goods MR 712, 
S.Railway; Yeswanthair, 
Bangalore-22. 

Smt.Masteri 81, 
aged about 60 years, 
J/o late Ilohamed Sherjfl' 
Driver Passenger MR 419, 
S.Railway, Shimoga Towfl, 
Near Anjaneya Temple, Has8afl Road, 
Arsikere. 
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S 144. Sri Prased Kiren, 
aged about 2:4 years, 	 ...; 	1' • V. • 	 • 

fo late. Govindesuan.y,  

Shunter MR 386k  S.Railt'•ey, 	 V 	 V  

Rrsikere, C/o.  Srinivasan, 	 V 	

V 

V V 
V 

V 
V 

Railuey Ticket  Collector, V VV 	

V 	

V 

Near ReilVuey Undor Bridge, 	
V 

V 	

V 

Hassan Road, Rrsikere,  

145 	V Smt Rachel D"Monte 	
V 	

V 	

V 	
V 

aged about 58 	e VrV s, 	 V 	
V VV 	

V 

W/ 	late V H .R . . Mc nte, 	V 	
V V 	 V 

Driver Mail MR .25,  

5,Railuay, Bangolcrci,  
V  N22OVSTR 	ci 	 V 	

••' 
V ' 

' V 	

V 

V 	

Qpp.Banastadi Railway 
 

Bangalore-84, 
 

1.46. Smt,Nis.hajen, 
 

aged about 58 yirs, 	 V 

U/o late Sye,d Ablul 	 S. 

Fssiatnt Guard, S•11V 	
V 	 V 

Bangelore City,  
V 	C/o Syod Chouse Pasha, 	V 	

V 	 V 	
V 

No.304/I, Railu-ay Qutcrz, 	 V 	

V 

11.G.Calcny, Bsga1ore-23. 	 V 	

V 	

V 

147.. Smt,Faiyajan, V 	 V 	

V 

aged about 60 years, 	V 

./o late Tajeean1  
Pesserar tJi 	!V 	7C 	 V 	

V 	 V  

.S.eiiwey,.Mysore. 	No.6, 	 V 	

V  V 

R .V.Layout, V Seshaciripurrr:,  
88nga1Qre20, V 

1480  Smt.nnamary, 	
V 	

V 	 V 

V 

V 	aged ebout 43 years, 	 V 	
V 	 VV 	 V 	 V V 	

V 

U. 	latti Vf,Chendra,n, 	 V 	 V 	 V 

Shunter MR '359, S.Railway, 	V 	 V 	
V  V V 

Bangalore Cantonment, 
 

Muthamma Garden (Ciiinnappe V Gerzhs:V ), 	 -• 
Munireddypslye, E3engalore. 	V 	 V 

V 	 V 	

V 	

V 

V 	 V 	

V V V 

0
V V 

	

	Smt.JyothIlekshtni, 	V 	

V  V 	

V 

ed about 50 years,  
o late Chinnavenkats  Remnaie, 	V 	 V  

Diesel Assistant ,MR 567,  
S.Reiluny, Rrsikere, V/o ZJeysppe, 

V 	
retired postman, I Cross., 	 V 	 V 

V 	 V V 

Doun Line:, Hasean Road,  

V 	

V V 	
VI. 	 V 

V 	

V 

51A.  V 	
!Na:tiiway, 

 

w r e, H 	e 4th Cross, 	 V 	 V 	
V V 
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K,(1adurai, 	. 
S/c .Kalu moId:Iiyar, 
aged elout 	ye era, 
oos Dr!IVBr, ..,MR 6807  
R'ivay,. Stirnoga Town,:i 

LF 	o1ony, $ear R Eiilwey Stat3uh 
Shimoga Toun-.E77 201 

H.S.Seth e 	yanc" 
S/c H.SIniv- ajah,_ 
aged aboUt 3 yeor.s, 
ShunteriR 797, 
Barigelo 	City, S.Riluav, 
No.17, Ramakrishnaiah Si-raet, 
Seahedripüram, 
Bangeloro-.550 020. 

151. Kousalya Bal, 
aqod 52 years, 
/o late K.Keroji 

Dr1ve.roods MR 63, 
SeLiwey riysora, 
No,/ 	ocoCo1hy, 
Reiivartor, 
Yadavegji Poet, 
Mysorp..2p. 

154. R.Prar4le bai, 
aged about 50 yeers, 
W/o late J.SefhyRnar?r, 
Shunter MR 748, 
Banga14e City, 5.Railway,  
No.,1 Boradeveru Cudi, 
Ranáirphpet, 4th Cross, 
Bang4 City, 

155, Khaunr4se, 
aged abotit 43 years, 

W'fo late Yusu?f Sheriff, 
Shunter rI 835, S.Railway9  
Bangalore Cantonment, No.99, 
C/o 5ajjad Sheriff, 
Jadidesnagar, 3rd Cross, 
0.J.Helli, Bangelore-45, 

B.N.Nageraja Reo, 
S/c B.N.Moorthy Rao, 
First Fireman ML 152 0  
S.R811u8y,. ilysore, No.1121  
Kaneka9lri, Municipal Farm Road j  
Vi.dyaranyapuram, 
Myeore-70 008. 

Arokya Mary, 
aged ebout 60 years, 
tt/o late fl.Chinnaswamy, 
Driver Passenger MR 82, 

,5.Railwey, Irsikore 

r' - 
C) 

151.. 

152. 

... PPLICRNTS 
, ,Contd,f... - 



/ 	
: 
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Residingt 

1 52/79( Phpifç 
Belvethagrama, 	 - 
Nysoro-57O OlSe 	 c- 

( 	 k 
VJ.Se1verangam, 
Sfo I.BJppeiah Muddier, 
aged about 63 yearS, 
Driver Passenger MF 489 
S.Failwey, Bangelore City, 
No.63, •Pillen.ne Cardn, 	 . 	 •. : 
'III .Stege Railway Laycur., 	.. . 	 . 	 .. . . 

Bangalciro-560 ü4, 

F.rokya DS6B, 
-s/0 M.Francis.(iae) 	. 	.. 	- . 
aged about 24 years, 	 . 	. 	. .. 	. 

;.DrivePessn;er MR.234, 	 V 	 V 	 V  
S.Railway, Harihc , ICross, 	 . 	 V 

Old rlaur, Guthjor Post1  
Harihar —577603.  

f1.Sundare, 
8ed about 55 •yars, 
W/o late Ethirajull! NidL, 
Driver Passenger MR 91) 

- 	S.Railuay, Bang.cre City, 
V  No.2Q,flBH:CQlOflY, hitef laid 

dhV1UaPo.t 
8an.g'iore560 04

,
. 

,.eroJti, 
about 54 years, 

/b late Drumuga, 
rs.rst Fireman, S.Reiluay, 
Bangalore City, No.0/41, 
Sélvanagar,. Okalipuram, V 

Srirempuram P.O., BangBiore-21. 

Road, 

162. Shanthamma, 
aged ebout 60 years, 

.4 Vfo.I V e V 5uflder Cj1, 
Driver VCoods MR 705, 	 V 

S.Railwsy, Harihar, 
No,791  Lid Arlapur, 

V 
Harihar. 

1 thoniamme, 
aedabout...45 years, 
U] ilte B.Sadio, 
S'hunter MR 805, S.RaLLway, 

V 	Társikere, Marlan Villa, 
ehind .&t.Marry ts Chur0h 4  

t 57 yers, 
C.hnthony,. 
537, 	aflWiiy.;. 
Behind S:.t,,,:P,arxy  

rsikero. b.. PPLICANTS4 
. Contd./— 

V 	V •IV 	V 
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165. 1 Sallath Mary, 
aged about 58 years, 
W:fo late.hokyeSuaniy, 
Shunter OR 2191, 

.flailuay, Harihr, 
C/o Thomas, TXRtS Office, 
S.Railuey, Biru, 

166, PDhanalaxmi, 
aged about 49 yea.' 
iP/o late P.Munisuamy, 
Driver Gand6 MR 683, 
5,Railwey, Harihar, 
0/0 late Sunder Eq1tsJi., 

No 0 791  £ld 1'rlapur, 
Harihar, 

16i,. Kamakshiarnrna, 
aged about 58 years, 
J'/o late Chokkalinga, 
Shunter MR 227, S,Raiivay, 
Yëswanthapur, No.48)  
Selvanagar, Behind Dvi 1lki, 
Srirampurem, Bangalüre"-211  

C Fletcher, 
s70 R.Fletcher, 
aged about 62 years, 
Driver Passen0e MR 3 1  

S.Railuay, Ilysore, 
No.58/59, Kennedy Nest, 
Puahpagiri, F1ore. 

Razia Khénum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter MR S.Railuay, 
rsikere, :/o Ild.Abbas, 

GopBj Sfngh Quarters, 
B.HRoad, Arsikere, 

Ilazbool Jan, 
agedabout 49 years 
J/o late Ahmed E3aig, 
Shunter .IR 521, 8.Railuay7  
Banqalore City, C/n Afrozd Beig, 
No.99, 3rd Cross Road, 
ladidas -Ngar., D.J,Halli, 
Bangalore-45. 

171. KV.Surappa, 
Qo Venketanerayenappa, 
aged about 72 years, 
Passenger Guard EM3 87, 
S.Failway, Hassan, No.6'i3, 
9th Main, 4th Block, 
JaYanaQar, Bthelc're-l.. PPLitJrS' 

I' 
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4 £.'.J •i 

fj
172. R.Srnivasan, 

-. .- 	. 	'.• 	II4C4W 	JI J 	 . 	 . 	. 

aged about 64 years, 
Driver Goods.IIR '75,5,  
S.'ftailuay,'Bangalbra Cit,  
No.62,,III'CroSS, .• . 
K,N.Extenslon, Yesuanthapur,'  
Bangalore-' 22. '• : 	,, 	'. 

173. .S,R.Saraswathi,  
age 	 , d about' 50 yers 
/o late S.fl 	g"çaie 	 ' 

Driver-Goods MR 737,  
Yesuanthapur, S,Ri1.'ay 
Np,'28, Anäj.ana Nilays, 

' It Mein.Road, E.K.N,agar, 
Yeatanth.apur, 8enga1or2. . 

174. Fends l3anu,  
acad about 35 ye ar st-
W79  late Syed Ni3sar, 
Diesel Assistant ML 
S,Railuay, rsikère,  

so'ka Ugst •Cross-20.  
Mysora. • 

175. C.N,Sareeranga, 
S./o C.Narasinihachar, 
aged about 59 yeerç 
Fssistant Guard •EMT '/26, 
S.Railiiay 3ikr. 

No.46/21  '&ld RMS Road, 
rsikerc. 

176, 'E.Chandra Bai, 
8 od about 54 years, 
w:/o  late'Y.Ekambarm, 
Driver Goods M1 3799  
S.Railway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, 5ubrsninyanaç,cr, 
Bangalore-21. - 

177. Philomie, 
ad about 58 years, ge  

'late T,&rq.kyasuamy2  - 
Driver Mail MR 1$, 

flangalore City, 
o7imsnthePPa Rnad, 

abi1, •Rarnsueny. Plya, 
Beng*i 

1(• 	
a 
	nk: erp d bOU yeB8,  

\atejshnaIyen' 

\\ 	aiu-a'yanga10re City, 
lk Centre,, 

/ 	aTi'apUraTfl, yse-37C 008. RPPLICP'NTS. 

'Cotd/- 
'I. 



179, 80 Jay0me, 
eQed about 57 years., 
fo late N.Ba8aVar&., 

UrjverHPassenger MR 79., 
S,Railuay, Arsikere, 
C/U, B,VasanthakUmar, 
No.6/C, l Railway Quarters, 
Near Ctildren.s Park, 
Bang9et. 

180. Zilunrnie, 
8ed about 60 yebr', 
.W:/o Syd Yaseern (lrt)., 
Driver Goods MR 410, 
S.Railuay, Mysore t  No.2599, 
5th Cross, Mouse f-Diver Kh.an Incc, 
rtandi Moha1la Nysore. 

151. F,Rahinai Knari, 
S/u IrnEflKhaP, 
aged about 69 ycnr3 
Shunter VtR300, 
S.Railway, Harihar, 
No.452.1 I Cross, Gendhingr, 
Harihar. 

1P2. Prapullakshi, 
aged ah,o'jt 1 years, 
U. 	lata Christopher iindrus, 
Driver Goods, MR 570, 
a.ailiey, ilysara 	KL), 
No.94/B, LOQO Colony, 
Reilwa'1 Quartera,  
llysore-.20. 

Gayetri Shaninugam, 
aged about 38 years, 
J/o late S,Shanmugam, 

Driver Passenger MR 205, 
S.rkailwe'y Ilysore, 
No91, VRC Rai].wiy 0uarttis, 
(1 ysore-2 0. 

N.Narayan.asWamy, 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, 5.Railway, 
Yeswanthapur, No.5/6f47., 
Laxmipurem, Near Railiay SLatio', 
Hindupur. 

185, N.Ilohiyuddin Khan, 
S/a t1.Ibdul Nahikhan, 
aged about 63 years, 
Guard Passenger EtIT 461, 
S,Railuay, Nysore, No,2244, 
Sawday Road, Laskhkar Mohalla, 
Meene Bazaar, riysore. ... -PPLiCNTS 

• 

.1g. 



187. K.K.eratharn, 
/oK.P. Raghavan, 	.. 
retired Driver. 'i. e Gredi, 
Staff No.P.5521, 
ltRajeneesh'Im Shoranur. 

18q 	K.Velu 5/0 Unnri, 
ReUred. Guard • 10 Grade, 
S,:No,631.4, evaki 5:thdn, 
Nedunçjathoor, Shrar1 

19. 	K.Kesavan, '51b K'thy, 
Retired Guerd 
.',No.6O66 
Senthi 9havai, 
Voloor. 

190. P.Paraméswaran Nair, 
5/0 .  Krishnan tJeir, 
Rétj.red :Guerd 3' Speci.al Grade, 
.tJa,O7'7, Pedinchare Chonal House, 
Shoranu—l. - 

191, V,C,Sankuni,1. Nair, 
S,o Achuthen Nair, 
Retired Guard "Pa  

M
Special Gve.wo f  S,No.6172, 

kkara HoUse, Kavalappara, 
ranur. 

192. P.Sundaresan, 
S/o Kunhikoran, 
Rètir.ed Eriver 
5.No.P 6439, 
Vanaja, 4/73, 
iposite Providence High School, 
Gandhi Road, Calicut. 

193.eki Sarny piliei, 
'illni.. 

/' v°rR t4j.\\ard  A" Grade 
Gift House, 

Uj v 

pp1icantS in 5l.Nt.i. 
187 to 193 era 
a,,plitant8 in 0.Fi.44/93. 

.... PPLICArTS. 
.Cotd,/— 
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194. R,Rafner, Ntr,: 
S/o •K.Narynen Niir, 
Retired Driver 'B' Stau1' 
N..P 2314, 
Raviyankafldth House, 
ChuduvalathSr, 5hrenur - 1. 

195, E4K.Ramankutty Nai.r, 
S/a Kenr.an Nair, 
Retired Guard Special Giee, 
5,No.6096, Iundenath HtiusE, 
1heruthuruthy Post, 
Trichur District. 

196,. R.,Krishna Naidu, 
Sb Ramakunhan Nsi&, 
Retired Driver 
S,Na.i 6445, 
Nalitseeryperambi); Hcue, 
Iludaliar Street, 
Shoranur - 1. 

1197, L.ManikRm rudaly, 
./o C,Lakshrnannn PIud2ly, 
Retired Ortvsr 
5.No.P 4026, P1ricanivaa, 
I.G.R.ad, Shorenur-3. 

198. T.VSreeman Pilisi, 
S/ti T.VJopan Piliei, 
Retired Driver W Graie, 
SNr.rP 1794, 
Knil Vihar, Ganeshgii.i, 
Shcranur-1. 

19. E.Parameswaren, 
5/. P.N.Sahrasanama Iyer, 
Retired 'P' Specièl Grace Guard, 
S.N.1495. Devi Nivas, 
Nedung.tur, Shoranur-1, 

200. T.Sankunny Nair 5/. i.Achuthan Nair, 
Retired Guard'), S.N..6459, 
Padmalayam House, Paruthipre, 
Sharariur. 

201. C.Balakrishnan, 
S/o T.Sankaren Nair, 
Retired Driver 18?, 

Sta?f No, p 5702, 
Krishna %Jihar, Vellath.rl Nagar, 
P • 0 .Cheruthuruthy, 
Tricur District. 

V 

hpplicants in Sl.No. 
194 to 201 are 
applicants in 0.645/93. 

APPLICANTS 
Cont,/— 
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202. K.t.virden Kutty Wait', 
S/r C.K.Achuthen Welt', 
Retired Driver, Staff No.P.2833, 
ItIL Special Grade, Vadakkekonneñeth 
House, Chuvluvalathur,.ShOt'Bfltir - 679 121. 

203, PRemen.itty Wait', 
S/ E.K.Sankaren Ncir, 
Retired Grd '' 
Special Grade, Ste?? No, 
E 14671, Puliconni Ho.iêo 
Chduva1athU Shora;iur-- 

204. P.Narayana Pillai, 
Sb P,krishnan, Retired 
Driver uCt, Staff  N.P 5Cid, 
Poovathingal House, 
KizhskatFiLl, Pannthipra, 
Shot' eut'-1. 

215. S.Raman Wait', S/s.Krtrtat 
Retired Driver "Ca, 
Staff N.,P 7065:., Sern..icoi 	uEi, 
Cl-%ermnthud9ithi Pat 
Trichur Distrlt. 

2060 V.Narayanafl Ezhuthachan, 
S/a DVe.0 EzhU'hRChC 
Retired. L.c.5hunter, 
S.Nol. p 8117, Devasarnpei'arnbii House, 
1annanur Post, via aiapa:a. 

207. K.Chellan, S/c T.KeriPfl, 
Retired Driver 'CTt, S.W..iV3, 
MuthukUrssi, Kunnath House, 
Cenashgiri Pst, Shoranur. 

208.. 	K.P.Gopalafl, S/s K.Narayanafl 4amblar, 
Retired Guard B'1rn S.No. 7525, 
'Leé1a SadanIt, 
Railway Booking 0r'iza Rccd,, 
Shoranur. 

'.LZtPI Kesavan, 5/.,.Perugan, 
4 	I.F.Man ?Bt, 

S.N6•. VQ 100269  
Thetaathil House, 
çIkulam, Shoranur. 

210. 	•Snaranerayafl3rl, 
S/..Govindan Wait' K., 
Retired Drivei 'A' Speciel, 
S.Wo. p 29119  1Rarr1a Nivas', 
Ring Road, f1ajaka'i, 

-' Shorenur—l. PPLICANT5. 

Contd./— 
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21.1. K.Fchuthan Nair, 
S/c Acl huthan Nair, 
Retired Locr Shunter, 
S,No. 6 6054, Kadambct Houce, 
£1undamukarn Amsom, 
Post Ganashgiri, 
Shots nur-3. 

212... C,Ilanimuthu, S/c Chambaka 
Mudaliar, Retired Driver 'E' 
S•Nn,,P 7492, Nambinthodi riou, 
No.179, Fudaliar Streit, 
Shore nur-1. 

K.P.Govindankutty, 
Since deceased by Legal Repsent2tiVe 
Smt.Su1ochan8 Amma, H.Nn.9/131 0  
Nemben Thodi, !ludaliar Ztreet, 
Shore nur-1. 

E,Balesubremania Menon, 
S/a Madhava Rao, 1etirci, 
Driver 	grade, S.Frj. v b, 
"Geetha NjvaSt, PonnmE ngali Housi, , 
Shora nut'. 

K,Sankaran, S/c Mdhvan K., 
Retired, Driver '1'fO, S.No.'.45059  
KayanethuthoJi House, Kallippadarn P.O. 
Shoranur - 2 

V.K.Velukitt.y, S/n Kelu NpIr K., 	 51.Nos. 20.t. 
Retired DriverS.No,9730, 	 216 are applicants 
Karthika, Kanalappara, 	 in 0,I.46/93. 
Shore nur. 

M,Velu, S/ô Velu, 
Retired Driver 8L  Grade, 
Staff No. P 7936 0  
Naikankunnathu Veedu, 
Kovaippera P.O. 

P.P.Velukkutty, S/c Shanku, 
Retired Driver tbBIL, 

S.No.P 7192, Padincharvettil House, 
Karakkad, P.O.Kavaieppara 

219, P.T.Ouseph, S/c Thomen, Retired., 
Guard I.Btb Grade, S.No,' 9431, 
.'a,i>appil1y House, Vappalassery P.O., 
Fingernail, Ernakulam. 

220. P.Krishnan, 5/0 Irnbicradi, 
Retired, Driver 	Grade 
S.Nc. P 5730, Krishneqhr, 
Nedungethur, Shoranur-67 121, 	, 	•.•FiPPLICANTS 

V 



2214  

.222. M.P.Kesevan Neir, 
S/o P.K.Chandu Neir, Retired., 
Fireman 	S.No.9461, 
ChemmanasserY Padinhara 
Kôt..tnol P.,.0, Calicuf,  

223. P.K.Ramapanicker, 
S/c Chamy Ppnicker, 
Retired., 	nd..A". trede, 
S,N.8284, Navaratna, 
P.O.KunniampLrern, 
Dttapalam-4. 

5lN,217.to 223 are 
applicants in. 0..47/93. 

2248  K.Balakrishfla Menon, 
S/m P,Madhava Meri3n, 
Retired Driver tAt 
Special Grade, Staff No a P 2,437 0  
Krandathil Hcuse 	rndaLhfl 	ne, 

Trichur — 1, 

225. (i.P.Chinnan Menrn, 
S/n P,Sankunriy Mur.tr, 
Retired Guard 
Sreci'ü Grade, S.No.9333 
AlQngt Ushas, P.0.PulaK.d, 
Vi.Chelakara, Trichur. 

22.. 	.P.Gep.Ia1.Sharrti, 
S/ CP.shaVa Pisharct, 
Retired Guard Special Grade, 
.pnimaMankkad, 
Shranur-679 121. 

227. C,Chandrasekharafl, 
S/n fwl.K.Mennn, 
Retired, Special Grade Guard, 
S,No.7618, tGnkulT%, 
F4shnk Nagar, Kamboni Road, 
yyanthnle, Trichur3. 

I H 

228. v.mJbdul Kadir 
s/s V.f'1ohemed Haji, 
ered, Guart A' Spficht! UrHC, 

20/163, ItT.Hip;1it , 

-',P..tho1.Trichur. 

gem 2 	 tire 
wI 	s ryampJ 

• 
Piñ-680 

ran, /n 0.5.P8ran, 
Cds Guard, 	19(30, 
rth House, PO. 
hky, Vie. Trichur, 
OiS7. 

Sl,No.224 to 229 are 
applicants in 0.1%.48/93. 

.3. 
. APP,LItP.NtS 

.. C.ntd./- 
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P.Nareyenan, 
S/a Sankaren, Retired, 
Special Grade Guard, 
S.N.EE 86, Ushas, 
Rayeroth Pai'amb, P.0.Paral, 
Tellicherry-670 671. 

V-C.Sankaran Nair, 
S/o T,Narayanan Neir, 
Retired ., Guard  
5.Nh.127469  Fsh1vd, P1el, 

.0.Koo Lhupararr'e, 
Pin-670 643. 

C..H.Balafl Narnbiar, 
5/0 KLmhikrishriarl diod1 P. 
Retired Guard,'' 
Sg,Ná,';997, Lisha Bhavan, 
P,0.Knttayampuil, Via. 	lli;rDY. 

.[1.Padmanabhan Ne.ir, 	- 
S/a P..V.KrLshna Ivieriori, REtired, 
Driver 1?.' Special, i.Nu, P 5754, 
Davi Nives, KottarahunipaI'a, 
P.0.Azh!kode., Canrtanora. 

'K.K.Susheela,/U Late 
V'C.nand?n. Retired., Djer 
S4,2f35, Anand 'Jihar 'i]avil, 
Kannur - 670 008. 

235, 	,Nrayani, U/o Late K.P.Narayen3n 
Nair,.Retired. Guard IC', 
S.No'1903, 1ad9thil House, 
P.O.thirakkel, Cannanore- 670 011. 

1< 1Kunhambo., S/n Appu, Retired., 
Shunter 	S.Ns.P.53311  

Packkadam House, 
P.0.Trikkripur, Kazharg.d. 

K.M.Vanajakshy, W/o Late C.H.Gspalan, 
Retired uard it Special, 
S.Na'.949, Chettiyam Veettil, 
Near Railway B Cabin, •Badagara. 

J 
.KJohn, S/. .J.Kur1a, 	 Sl.Ntj.230 to 238 are 

Retired., Guard 	 applicants in 0..49/9 3. 
S.Nm.9e53, Ariyethu PcanLU 
House, Pallrn.P.0., 
Kottayern - 7. 

R.Marappan, s/. Rarna Gowndan, 
Retired D*iver, 1C' - 
Staff No.. P.27189  ED-lIe 0, 
.Reilwa' Ceisny P.O., 	

APPLICArTS Erode - 538 002. 	 es.  
...Contd./- 

I 
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K.C.Nalleppari, 
S/a S.Chinnappa Gounder, 
Retired Driver A Spobial, 

l 2946, Door IT 04, 
Parvathi Krishnen Street, 
KbllamPalayam., 
Erede-2. 

P.Karuppannan, S/t, Prigic 	wrr. 
Retired., Driver 
s.r0. p 35839  
Korakattu Va.Lasil, 
Door No.5229/A 14, Cae'Jcr )' 
Eroda-.7. 

M.Kandasaiiy, S/u Marappa cura, 
Retired Drijr ACI, .Nd.P 24. 

BkIN' •Roe, Lr.de-8 002. 

, Puthusamy, 5/0 Paani ['ni'nd€r, 
Retired Driver'C', S..P 3GC, 
Raghavand& Nagar, F-rcd-?. 

244, A.Raiiasamy1  S/ AyIunç 
Retired. 8*tr' 1, S.Nci.2351,35, 

Pudhupalayam, Z)oor 246, 
lampaleyam P.O., Erode-8. 

245. S.Kandsarny, 5/0 Sengadan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevana,idar 
Negar; Door No. PAB 18, Cavcry R.S., 
Crode-7. 

246, C.Kumarasemy, 51°  Chellappa Gounder, 
Retired., Fiteman t B s  S.No.P 78651  

Door No. PPI:283, Pudupalcyam, 
Ailàrnpalayarn Post, Erodn-6. 

T.J.Peerakhan, S/o T.3.Jama11utheer, 
Retired,, Driver :b, 
S.No, V.36, O.No,94, Railway Colony, 
Post, Erode. 

Veleppa Gounder, K. 
Vo Kolda •GoTjnder 
Retired, Shunter SB', 
'&.No. P 370, 
PuthUpalayam, Kettoor, 
lemé1ayam Post,

P.  annan, 
,i Goundan 

Shunter 181, 
@84, Door No.197, 
'am Akkarkam, 
yam P.O., rocio- APPLICNT5. 

S 



 A.Nallasamy,. 
5/0 	Gounder, 
R::d, Driver 	?B, 
5,No, 	PT3 102371  
D,No.280, 	Puthupalayeni, 
lampaieyam P.O., 

Erode-.fl. 

 N 0 Kaliánnan, 
5/0 Ne11açownder, 
Retiredi. Diesel J'IEsstant 
S,No. 	P 4011k 	Sastri 	a3r, 
D.No.55, 	Near tEder 	12fl:', 
Erode 	638  002. 

22. K.-Ramasamy, 
S/o Kalienna Goundan, 
Retired. Shunter 	!8?, 
54 No.P 3958, 	D.N0,82, 
dappalli R.S. Pest, 

Cavery, Eripde-7. 

 P.Sengoda Gounder, 
5,0 Palani 	nunder, 
Retired., Shunter 8, 
S,Nr,. 	P 	44291 	D.N569  
dapa1li V1118g0, 
Péppaa1eyam,.Cavery R.5., 
Erade-7, 

 P,uthusamy, 
Sfo 	P.ni 1ZUpf, 
qetiredy Shunter 	18, 

50J, 	Pudhupelcym, 
D,No.263, 	graharam, 
Alampalsyarn P.O., Erode-8. 

VSengodan, 
S/a lielappa Gounder, 
Retired, ShuntertB t , 
S,Na.5133, D.Nc.2/60, 
Ottapalli, Pillayer 	i1 Streat. 
Cavery, Eride-7. 

K.Chinnappen, 
S/c, Kbmara Samy Gr,undei, 
Retired., Driver 1 C', 
S.N',P 3531, Avakathu, 
Cavery ?.O,, Colony Road, 
Ercoe_7. 

P.Venkatach1am, 
S/a Peruma Gounder, 

*8L Retired., Shunter 
A S.Na. 	P 4097, 	1 i/u. 

Karuthuveli Thottarn, 
Odappalli, Cavery R.S. 
.Ernde-7. •. 	APPLICANT5. 

'V ..4ontd./— 

I 



* 	• 	 5l.Nu.239 to .258 are -. 	r.ue..Lappan, 	 • 	 cUIg3 
Sb. 'Nalla Geunder, 	 øppliantS 3flu. Eu, 

Retired., 	ShUnter 	'13', 	 • 

S.No. 	P. 2647, 
D,N..1/20,OdapallI, 
Cavery R.S., £rode-7. -• 

259. 	T.P.Cv1de, 
S/c . P,Kunhambu, 
Retired Guard Special 
Grade, 	5tf? No.1.1159, 
Prasenne 	N1vs, 	P.O., 	. 
chirekkel,.' 	 . 	 S  
Cannanore - 670 011. 

260. 	K.Sreedharan, . 

S/o 8.Achuthan, 
S.N'. 	0.3180 	. 
'Thenai Houses 	. 	 . 

Opp 	Railway Statior, 
Chirakkal 	P.O., 
Cannanorc, 	. 	. 	 . 

261. 	M.Balakrishnan, 
5/0 Namikutty, 
Retired., 	Gu8rd 	'A', 	 - 
S.No. 	1570, 
11anfjkketh Houae, 
Good 5hd •Roac, 
Tellicherry, 

262., 	P.K.Raman Neir, 	 S  
S/o - P.Kurhambu 	Nair, 
Retired., Driver 	'A' Special 
Credo, S.No. p 64467  
Kavinchel.i1, 	P.O., 

.' . 	Pzhikode, 	C
,
nnanore-670 009. 

263. 	V.11.Karthiyani Amma, 
IiL/ü Late K.P.Jenerdhanan Neir 
Retired.,Special 6rde Guerd, 
5.No.9650, Ashok Shaven, 

S 	Thamarakuzhi, 	11alapi-iurem, 
• 	 Pin-676 	505. 	• 	

• 	 .•. 	 S  

264, 	K.Govindan, 	 S  S  

S/oK.Aruvan, 	Retired., 	S  
Driver 	'a', 	Preethe Shaven, 	S 	 • 

4 	dethode, 	P.0,fllavfl., S 	• 

REP 	

I..  •• 



.. 36 .. 

N.Vasu, S/c Rsrnpothy 
266. 	Retired., Shunter 10, 

S.No. p 5024, 
Kottiyath House, 
P.0,Muzhappilenged, 
Pin- 870 663, Cennanora. 

P.K.Kannan Neir, 
S/a Appu'Nalr,.Retirod., 

267 	Shunter 16* , S.Nc.P.7794, 
Var'kulathu Vayil, 
Near Akliyath Terrple, 
P.U.Azhikcde, 
Cannanore-670 009. 

P..Rahini, sii/o Late K C en d L. 	51.No.25 to 268 are 
Retired Shunter 'SB", 	 appliCantS in 0.A.51/3. 
S.10. p 7173, 
Chambakachalil House, 
.0.Muzhapi1enged, 
Cannanore District. 

C.K.Chandan, 
S/o'Arnbadi, Retired Shint.er'01, 
S.ts.,P.8223, Kenayl Husc 
Ekkchi, P.0,Peliode, 
Via., Trikkeripur, Kazharood. 

- 	t..Naràyani t/c Late K.Krishnen, 
Retired., hunter, S.No.P 74901  

2700 	Mach 'r'JI)Ur  err, Houa, 
P.O.Cheruvathur, Kazargod 

P.I1.Hymavathy 
271..U/rn Late !C.V.. 

Retired !i1. - A Special, Guard, 

fUw. J 	IL*th Schosi, 
Cennanore. 

T.P.Leelavethy AmmR., 
Late P.V,Kesavan Nambiar, 

Retired. Driver A Special, 
S.!s..4654, Keseve Nives, 
Near ElsyaQior Temple, 
P.C.Mundayad, Cannancra.. 

V.X.Balekrishnan, 
5/a  V.Damoderan, Reti:ed., 
Driver '' Special, 

4361, 
8/9, Rashmi, 5.N.NaQr, 
P,C.Thottada, Conrenore-7. 

V 

0•4 PPPLICANTS. 

.Contd./- 
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P..I1.Srenivasen, 
5/n P.Govjndan, Retired. 
Guard Special Grade, 
S.No.12054, tSrnrithi t , 
Post Vngeri, Ilgthoth Peremba, 
Calicut. 

P4Krishnan, 
S/o K.Per'irrial Naidu, 
Retired., Driver 'P' Spsi., 
S.Wo.P 4360, 3/2751  
Opp. Spares Lend, 
Vadakkañchery, 
Trichur-680 528. 

A.Bhaskeran, 5/o ppu, 
Retired., Dilver TCI GtedF 
S,No. p 43019  

yyanatu Perambu Hcus,. 
Ayyappankavu Road, 
Kochi-18. 

K.Chryikutty Kahnoli, 
S/o Kandan, Rctired., 
Driver tcl, S.Nc. P 9430, 
Kennoli House, Kacheri Amsom, 
Desom, P.01Clicut-673 011. 

C.Iladhavi, U /• Let 
C.K.Krihnan Retired., 
Driver get 

9 
S.Na,P., 3737k  

Krishna Nivas, Poolayil Paremba, 
P.0.Kallayi, Calicut-673 Dru3. 

T.Kesaven Neir, 
5/o N.Govindan Neir, 
Retired., Guard -113 1 .0  
SNu,4956, Santha Sedan, 
Chuduve1thur, 
Sh.ranur-67 121, 

M.Elies Aron Raj, 
s/s S.Mariadsss, 
Retired A Special Driver, 
S.No, p 3702, ED 196 C, 

.a2-Uua Colony P.O., 
e- 638 002. 

5l,No.269 to 279 are 
applicants in 0.k.52/93. 

281. 	5/nC. 
I( 	 Shunte p- - 
Clj ' . 414uPA 
z ¼. 	Erode- 

1.o.vindari, 
nappari, Retired, 
,,,No. P 3631, 
way Colony P.O.)  

APPLICM4TS. 

,Contd./- 
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fl.Kas'imir L.uis, 	. 
.282, 	K.Maria Louis, 

Retired,, GuardA SpeciAl, 
S.No.1211, Ar,nadurai Street, 
.Na-ióøury ' 
Erod.63 002. 

K.1luthusamy, S/. K.iandai 
283. Gounder, Ret'ired., Guard 5' 9  

S. No.12011, 1' Rmamoor;hy 
Street, Ko11empelayen, 
Erod6-63q 002. 

 

 

K. Sundare san, 
S/O N.Kalyanasundara IIL!dallar. 
Driver A Grade, S.N.. r 
Ni.48, Lenin Street, 
(rBde Railway Ci1onyPot, 
EroJe-2. 

K.R .Lekshmanan, 
S/o M.Renasarny Kur:a:, 
Retired., Driver 1' peii)., 
Starr No,P 4467, 
fUorth Eda Street. 
Bheema Naer, 
Tirüchirappelly, 
Pin-620 o.pi. 

K.Subramaniam, 
.5/0 S.Krishrasaiy, Rct.trd. 
Driver 'A' Special Grade, 
.S.NO...P 1781., 43, Lenth 
Railway Cnlbny Post, 
Erode-638 02. 

R,ethuraman, 
5/a  Rathinarn, Retired., 
Driver 'A' Special, 
S,No. P 2888,. 
Ilemethi 111am, 
.106, Bharathi Palayern, 
11o41epalayam P.O., 
Ertde-2. 

f1.Chinnappan, 
S/rn C.Moekkan, Retired., 
DjieI Shunter, 
S.Nn'. P 7785, 7/8 
Rai1uy Colcny, 
Erode-.2, 

11 . f'iar app afl 
S/i, 11,flathan, Retired. 
Driver tAt Special, 
S.Ni, P 3779, 1071, 

Kemalagam, Bar athy Palayarn• 
Str.ee€, ('lulepalayem 

/ Eroda-2. ,.. APPLICANTS 

a .eC9t./- 



:-. 

U. .IJ •. 

) C.Samuel, S/u Gnanemuthu, 
290 	Retired., Driver 'A' 

W 	 .Spe6ia2., S.No,P :2241  

403-c; Re1iuy Celony, 
Erode-2, 

A.Lin• 	 y g8pp°aT1 s/c  S.Gyyao., 
291. retired., Speb1l 

DrIver, S.N6.P. 1714, 19, 
Knth.jkareri Street, 
K33lempaiayam, .Erode-2. 

T.5.Srjnjvsen, 
22 	• S/n R.Swamjnet.han 

. Retir, Driver 'A'. Speci€ii 
S.N.,rf 4339, 
Railway Quarters, Railway C.o11v.. 
•Erode-638 002. 

•. P.Namasivayam, S/. 
293 	Retired, Driver t? 

s.rt 1  r 5511, L ie, 
Housing Unit, Periar 	yer, 
rode-639'0Q1., Tcrnilnau 

K.M.Flunirej, S/cK.funu*iaq,y, 
294. 	Retired.,, Diesel Assistant6  

S.fJi.PTJ 10212 9 	. 
1anickkava.sacar .treef, 
Sastri Nagar, 
Rjij.j" CoJ'n' P.U.., 
Er.iie-2 

L.Anthoni Swamy, 
S/. Lourdu Swamy Pil-lal, 
S.ho# B 1419. 41/A 
Railwéy Coluny, 
Ercde-63$ *02. 

M.&Upethy, S/1. Il.P.11ook 
Gounder, Retired, Driver 

Grade, SN.. P 478, 
17/F rid Railway Colony.,. 
Er.de-2, 

U. Balaraman, .5/. Verikkataswamy 	S  
297 

	

	Jetired, Driver 'B' 
raa,'SUc, r 9420, 

Er.de-2 
. 	 .-.'•(\ 	 . 

in 
ifJ( 	 Sb Perunial Nidu, 
29t. Re'tire1 	e ; rivr tBI Grade, 

S.231,)JNo,17/g 
ivamStreet, ode-2, 

Swami. Nathan, 
299 	Ret9iiDrjver '0' trede, 

NEP45130  Docr 414/D, 
Railway Coirny r.ü., 

' Erode-2, 

Sl,Nc.280 t 299 are 
applicants in 0.I.53/93. 

U. '. APPLICANTS. 
.. .Cotd,/- 



,. 40 .. 

PPangunni 1enon, 
S/a T.C.K.Nair, 

	

' 	Retired Guard !Al Specinl, 
S.N.. 1-5200, 'Pournami 
Nangappa Nagar, P.O. 
Olavekkot, Pin-67$ 002, 

1.Krishnan Neir, 

301, 
S/fl Kunchu Nair, Retired.. 

i'ier,- A Special, 
S.Nol. P 6444, SrshUam, 
P. 0, 01 avkkt. 

V.Sreedharsn Nait, 

302 	
Sf.o .R.Krjshrie Pillai, 
Retlied, Guard A Sper'ia3., 
S,Ni.15202, Thuruthel 
Aymariam P.O., Kcttayap, 

P..A.Rejari, S/o P.1ppu, 
303, Retired Guard ) 

S,No.16144, Hous9 N"506, 
t%ReshmllI, Nee P..A.Ji- y, 
Coàhn- 11. 

C.Kutty Ntrayenari, 
S/n U.CiNerayenan Nair, 
Retired, Guard A Spciai.4  
S,No.7625, Chembra House, 
Shoranur - 675 121. 

	

fI 	:P.K,Kr¼sty, S/o P.K.Koshy, 
Retired Guard, 5.Lr.l5205 . 

Vazhakela,'il, Gñgadikal P.O. 
Chengannur, Pin-689 122. 

K.L.Kurian, 
306, vp K.P,Lonappen, 

RetiredGuard P. Special, 
S.t½1  1521¼ 6, Cher1dir.i', 
High;--:Sthool Road, 
PtLareppur, ha. Trichur 

552. 

N,Rame1man Nainbidi, 
07m $/ Chjta Bhettathiriped, 

Retired. GU47.'A1, 
S.N9..1404, "Kerthikatt, 
Ramav-npram, Trichur-.68fl 631. 

308. Wfo  etARinn, Retrd,. 
Orjve A pecia1, 
s..P 4367, 5ree Rangam, 
Punp:Ergirie Road, 
r1jj1kat- 678 802, 

V 
.4. APPLICANTS 

.,Cotd, /- 



r' 
• 

- 

c..P.1.RaTnathendrefl, 
t,B.1anndjazy, Retired., 

Guard ., S,Ns 4  152109  anikkath HoUse, 
K1lengde, Paighat - 678 506. 

...... 	.%Li8dháV8fl, 
tteluche,n, Rotirt 1, 

Dr1ver A Special, 
S.No. P 213, 
t3all ath HOLSe, 
Kuthupcamba, Edchar Ft 

P&Lghat, P.r-.678.611. 

	

: 	
•K.N.Kunhimohamfned, 

K.Moideen bya, 
Retired. 	IC1 , 
S.No. 6631  thridath I1t.us€, 
.Kittarnassery, Alw9ye-.se3 105. 

I2 	1.Narayan8nSi8.Rrrarr, 
-fi'et.ireu Drivel' C*ois, 
S.N.,PTJ 105051  iO, 
.eevanar.th°rn Street, 

Paonthurai;Ried, Ec4e2 

C.Kn,arasamy, S/a Chinnappa 
: sounder, Retired., Die 

S.No, P 42069  D.No.6, 
SholaPuvae, Suthar.re Piiram, 
Er.do-, 

T.S.Rernar..rthy, 
Si•J  T.(.Ssidaraja1u, 
Re.ired., Driver tAt Special, 
S,N..P 3540, 159  Surideram' 
Street, Erode-21  

A.Rbdul 3affar, 
S/s Abdul Kader, Reti•ed., 
Driver, G.ods, SNt,,V 44, 
235 Kalyènasundararn Street, 
Er.de- 638 002. 

S.ngamuthu, 
S/c V.Sith9 Naicker 
RejtiTdDrjver ' B 

3- 	p.&I4' ''Th jS, 	'13 £5 D. No .411 0, 7/ A\' '- 	- '.6 
R'a•Jay LGcfly P.0, 

f/ 	. 
II( 	 - 

'• 	 - 
•.I!.4.. 'S 
	e elV8r). /iVe'1lairm, 

	

"4 	 '••.- S ' 7.etira o .-çDrxve t,t 

,Ed 
BAN 

j.Nos. 300 to 311 are 
epnlicents in 0.. 54/93 

agar, 
0 	APPLICANTS' 
j•, C,ritd/-.. 



K.Chinneaiyen, 
318. S/n Pnuman1  Retired., 

Shunter 1 8 
S.Nc.I 7458, 76,L1G.G.5. 
Colony, V.0.C. Street, 
Vollampalayam, Erde. 

M.KrishnanS/c Munusamy, 
319 Retired., hunt2r, 

S.N.10072 9  PTJ, ).N-41 L' 
Railway Colony, Erodo. 

R .Thiaciarjan, 
320. S/s Ramasuamy, Rtir*.. 

Guard 1 R' S,No14332, 
Thangpattalaikarr 
Popnthurai Road, 
ErSde, 

A.Chinnaiyan, 
S/ Ajrumuqam, Reti:eti., 
Drjvei tA S.No. 
Ns.331 A, Railway COr:"!  
ErLd?, 

P.Subramnar, S/c v.?rini, 
322. Retired Guard At, 

Staff No,748, 112. 
Vinayger Ki1 Stre, 
Sastri Nagar, Ersde—E38 02. 

S.Kannimuthu, 
'323. S/o SbIj Thevar, Retir9d. 

Guard '' S.No.16060'- , 
Sundarammal 111am, 11/8 
Kill, Nanjappa Le'iut, 
Sulur, Coimbat.re-641 402 

R,Anganna Pillai, 
324. 	/. Rangasuamy Plllai, 

Retired. Guard, 
S.No. 15271, 20 N.rt.r Chinne 
tarimman Koil Street, 
Karurga1palayam, Eroda-3, 
Perrar District. 

\J.flari, S/s \Jenketesari, 
Retired Guard, S.No.1256Z, 
No.111, Thera Il1am, 
Kurikaranpalayam, 
Mulapelayam Pest, 
Erode-2, Periysr DisTct. 

V.[.akshmanan, S/s S Vad.\jElV 
Retired Guard. 
6harathipai3yam Street, 
Kurikaran palayam, 
Mulapalayam Post, Erouie-2. 

V Periyar District, 

.LNs.312 to 321 are 

.pPilcants :;Jn J.f.No. 55/Y3 

APPLICNTS. 
.Contd.!— 



S. '•• •• 

V.K.hunmughasundaram, 

327. S/ci bS.Keruppanaaemy, 
Retired.. Special grade Guard, 
S.N.3/T 35, 194 E, 
Rai1iay Colony, Near Ralluey 
Colony Post Office, Erode, 

V.K.Unni Nair, 

328 	,j K.Ramar, Nair, 
Retired., Assistat ruar.; 
S.No.1902, Ccntchery  
Ehde. 

/ 

R.Lakshmanan S/r: masrr.v, 

	

329 	Retired '' 4ecii Guari, 
S.Ne,710, D.No,1t3, 
Sestri Ntigar, Sadayam1.yi 
Road, Erode. -. 2. 

U, Sw amyappah, 
330. 

 
S/o G.Uisuvasarn, Retid, 
Guard, S.Nr. 1131 2 
S KaruppanastJarny (o1l Iii Str, 
Surampatti Road, rode-6E CU 
PeriyarDistct. 

R.Veeraraghavein, 
331, S/o V,Rema Iyer, Retired 

Guard, S,Nc,152i, No - 
Tayumanavr Street, 
Pundurai R8d, Erode-638 002. 

K.Ramalingarn, 
S/o V.Kandasamy, Retreo., 
Driver P.', S.N. P13 10052, 
Door. Nc,16, East PFttakarr, 
Street, Eree-63 002. 

G.R.Samuel Raj, 
S/n G1N.Anandham Pillal, 
Retired. Driver T1t Special, 
5.Ne p 2836, 23 t, 
Pancheyat Union Street, 
Nanihpe, Podanur, 
Coimbat.re-23. 

Kader A1,i, 	 - 

3.34S/der Batcha, Petireó., 
Dr'de' Special, 

i/ 14~ (.Nn P.b26, 168 ran 
( Podanc 	, Tamiln'du. 

¼ 	• 	 1,,ar1rnbtu, S/a Nanjeppa 
\!35. 

	

	$tfdej, otirod,, Driver 
5.N,}18i5, 95/11 Arthii1iam, 

	

'\x 	ia'fo4e Road, P,danur-23, 
Jad U • 

SJ,Nu,322 to 332 are 
applicants, in 0J.5a/93. 

'S.. PPLICANTS. 

-. 
• 



- 	 - 	- -.-.-- 	 S 	- 	-- .:. 	.. 	• 	•- 	- 	-. 	
-- 	

• I 	 .-.4'- - 
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S.Velusuemy Pillel, 

33 	
S/;,,A.SankaraUnam Pi1l.ai, 

U• 	Retj-red Driver 'B.' 	,1q...64371 
.D,N..360, Selvapuram, 	-. 
North Pru, (lain Riad, ' 

Cojrnbet.re-641 p26,, 

K, Rang a sue rn y, 
S/c Kuppusuamy Neid. 
Retired,. Driver, 
SpeciaL S.N..P 9454,, 
D.Ns.24, Flain Road, 
Pcdnur-23, Tamil NedU, 

K,Ahanied Sheri"f, 
S/e A.Keder Batch, Re'irtd.?  
D'iver 1A' Spcclal, 
S.N,P 4341, Mair, Rd 
P.dartur-23, Tamil Ndu 

Nanappe NRi.ti, 
339. . S/Venkettaswamy Na:idu, 

Retired Driver I.P., s.c'.. P 3498, 6janai Kovil 
street, P!danLlr-23, 
Tamil Nariu. 

K.P1aniapar, 
S/i Kuruppanna Goun4er, 

34r.. Retired.  
S.N. P,- 433, 
Vilangêttur, Ktdaohera1J.ur. 
Erjde - 10. 

P1. Pal aniappan, 

341 - 
5/s (larappa Gsjnde., 

.. Retird., I Fireman TBt 

S.N. P 431.2, 
Vellaikattur, 
Kadachanallut P.01, 
Thiruehengodu Taluk. 

N,Chel1ppen, 
.,., 	5/6 flarappa Gounder, Retired,, Shunter, 

S.:Ns.9454, .iampa1a'ari, 
Pallipalayani, E:r.de-6. 

.Pa1a;iiappan, 

343 	
Sfi Athathappa (suider, 

. Retired., 	ter' 
S.Nu..P7465, N..3044, 
Velenkatsor, 
Kedachana1lu, Eroe-10 

S1,Nn.333 to 339 are 
pplicents In 0.f.57/3. 



'" 	RetirDrAt 
S,Nr, P 7160, rl 

L.G.G.S.Co1n,. 
Krllempaiayem, £1 de-2. 

R.Kumaraserny, 
Sb Ramasarny Gounder, 
Retired., Shunter Lcc.o, 
S.No.P 6315, 
Govindancalayar, 
Alampalayem P.fl. 
via., Erode. 

G.Samuel Dursi Saiy,. 

346. 5/oGnanadursi, 
Retired., Driver •t, 
Spi. S.No, P 3107, 32 
Upetair 4th CrcsF Roao, 
Peraniasivapurarn, Lludi-5'1 €LU, 

V.Sengodan, 
347 . S/n \'olappa Gouner, 

Retired,., Shuriter/Luco, 
5,No. P 3510, Vilankaftur, 
D.'..54. Pulapalsyam 
Kadachanur (Viliaqe). 

C.Nchimuthu, 
340. S/o Chel.laopa Gnundjer, 

Retired., Shunter, 
S.Wo.P 4384 9  Pnclapa1av 	P5i;  
Kadachenallur, Pa1ipalayrn, 
Erode-6. 

T.S.Alimoideen, 

	

34 	5/n T.J.Shiruddin 
.. Rctired.,, Driver tA 

Spi, S.No. P 3260, 
47. T.J.Shirfuddin Street, 
Sestri Naqar, 
Near Railway C.lony, 
Erode-2. 

1J.N.Rarnankutty Nair, 
350. S/c V.Nárayanan Nair, 

Driver  1' , 

	

.1 	.'tb6P2 310, PuehDalaya, 
/q1, Cilleqe Roaci, 

lQhet. 	678 COl. 
V 

U\N.('ihe 
;j. 

ftireáA 
\o 

KirFathy, 

Sl.No340 to 349;8re 
applicants in 0.A.583, 

' 	PPtIC.ANTS 
Contd./- 

.1. 
B3fl, 

ayaria iyer, 
uard t 501.1  

, Ns,i/7801  
ngie Stree,,. 
thy P.O-. 
Pal,et •- 

67 S•3 



- 
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1. C.Chethu, S/c 
- Retir'd.., Driver 

352. Sa. 	c 15287, 	•. 
Kurungad 'HQuse, 
Marutha Toad, Pighat. 

• 

• 

P 	Krishrmn, 
S/o A.rumughan, Retired., 

353. Driver 	tB, 	S.N, •P 9449, 
• Chungath Hus6,K11pd 

• P.O., 	Paighat—i7 

P.Sukuveran Nar, 

• 
S/c 	P.Senkera 	1P:•oi', 
Retired., 	1sst. 	GIs:, 
S,No.15394, 	Pclakkott Hous'i, 
Thenur via. Peru, 

- Palghat-67,8 616. 

P. Govinda-r, 
355 S/o 	P.Serkera iletian, 

etired., 	Guard 	EP, 
S.Nc2024, 	Sriveiaar, 
H.Nt'.M./33, 	mndire:ç. 

• Kallep'illy, 	Palghet-5. 

R.Narayarun, 
35, $/ 	V.Raman, Retired,, 

Driver 	t:t, 	S.Ne, 	P 	5847 
CJ.end'ike 	Jiiayam, 
Karathodi, 

• . 	Kduk'auikurnan, 
Palghat-678 005. 

LVeiukutty, 

357 
• 

5/ 	Narayanasuamy, 
Driver 	h81, Retired.,, 

S,N,PTJ 10113, 
• mba1aperambu, 

- Near Madrassa, 
Kavilpad, 	Palghat-17. 

T.Velayudhan, 
S/n Theethy, Retired., 

• GUardtCt, 	5.Ne 	16223, 
Devi 5adan, Pottaku1em 
Kavilpad P.O., 	Palcjhat1 

V.Visuanahan, 

359 S/c Kuhhna,i, 	Retired., 
• Lace Shunter. 

S.1o. 	P 	51841  

Vella1ikad, 	Kvi1pad, 
Palghat-17. 

V.Vasu, 5/Q Velayudhan, - 	--•• 

360 
o  

Retired., Driver 	tF1, 
S.Nc. 	P 3164, Chàndrasoudham, 

• Tannissery. 	Palçjhat. 	 I ••' 	PLICANTS. 

C.ntd./— 
• 

,. 



.. 47 .. 

\J4M4havan, 
361, 	s7. Ue1yudhan, 

Retired., Driver 'B', 
S.Ni. P 94, Rahendra 
Sadanam, Melepuram, 
"lavakkct, Pin 679 002, 
Paighat $ 

T. V .Uelayudhan, 
S/c P.\Jeeran, Rir., 
Guard 'B'. S.No.685, 
Thurskad House, P.O. 
Peru.ttukur iss i 
Paighet. 

V.Sivaraian Neir,  
S./o K.Kesevan Nair, 
Retired., Guord 
S.No.582 9  72/n, 
Instrumentation 1cn ship 
P.O. Kanjkode W.est, 
Paiqhat. 

S,Veerarcghavan, 
S/s?,Sincjar8m;  Fkeir, 
Guerd 'P.', 54Ne.14522, 
H N.. H-2, Housing Unit, 
Karamadsi Road, 
Mettupe 
Pin-641 301, Tarnil Nadu. 

EL,Narayanen Nair, 
365 	'I Thavitta I;er, 

Retired,, Dieel Asst. 
S.No.P 9444, 
Ilu)lakkara Hnuse, 
uduppattiyaram P.3., 

Palghet-67$ 733, 

K.K.Suyamanja Iyer, 
366. S/. K.S.Kujha Iyer, 

Retireá., Guard 'L t , 
SNr,1149, N..3/1261, 
L.N.Puram Village, 
Paighat, 

alakrishnan, 
.tikkanda Uarier., 
d., ai1 Guard, 

( 	S.Nn-. 067,Harivas, 
( 	Ka1I.•irigara, 

.PajacJ —67C 009, 

aran.. 

. 	. P 94361  

Thc•thuangal House, Melepuram, 
P.O. Clavekko., 
Pal ghet-2. ... APLICANT5. 

. .pnt.e. I- 



Es 

.. 48 •, . 

R.meiramesiva Menon, 

369 	S/s M,N,Rarnen Menon 
Retired., Driiar 'P.

, 
 Spi., 

S.Ni. r 4684, 
Shfvesilam Madathil Ho'js, 
"ennakkare P.O., 
Nesrani, Palght-4. 

P,Thenkaraj, 
'/c S.P.r'rian, Retired., 37r. 
Drivier'Af Spi.., 
S.N.. P 2760, 76 N, 
Behird Ram Theatre, 
P, 0.Suamangalam, 
Salem - 636 005. 

ARa:makrishnan, 
Sb 	.ppu, Retirel., 

3 	Guard1A' Spi..., 
S, No . 6806, 
Remainchenath House, 
19 /360, Gest Yakkera, 
Pa1ght - 67e 001. 

C,CopalaKriehnan Na.ir, 
372 	S/.V.iledhevao Nair, 

Retired, Driver 	Spi. 
SNç. p 64409  
Cherukaro Krishnb N1v31, 
P.J.Rannadi, Peighat, 
pin - 

S..S.uriraj en, 
5/c T.K..Sundararejalu, 
Reti'ed., Driver P1 t 

SpecHial, S,No. p 2327, 
2J3/lfinayakarkoil 3treet, 
Nadrmedu, £rr,de-638 002. 

K. r andur3 ng an, 
S/n 1'Kasthur•i Naidu, 
Retired,, Driver tP 1  Spi. 
S,No,P 2902, 17/4, 
mmamandam R08d, 

Srirangarn-620 006. 

\J.G.Veerasamy, 
375 	5/. C'ovinrlasamy Pillai V., 

Refired, D'-iver W. 
S,N.. P 18419  48/2, 
Subbalah Street, 
Sangijeidapurarn, 
Tjruchj-620 001. 

V.Sithan, 
376, 	S/c Vaiadt'ri, Retirea., 

Driver W. S,NC..P /7751  

D.Nr.24, Jeevanda Strôet, 
Poondurci R.8d, Erde-2. 

1.,Nc350 to 72 are 
pnuicants in 0.I.59/3. 
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33. 
R.Pongiannan, 
Sb Ramasamy Geurider, 
Retired.; Shunter, 
S,No. P 7454, D.N..3/69, 

Wager, Cavery 
k683 007. 

isarny, 
uus?rny, Re11.:od., 

S,N..P 3i51, 
J vas, 4/390, 

Ja.agar,  
palayem, Salem. 

. 49W., 

P1 0anisamy, 
377, 	S/n R.Angemuth, 

Retre., Driver TAt, 
S.Nn. PTJ 10027, 
\iallaler Street, 
Ilunicipel Colony Road, 
Erode.-4. 

brrokiasarfly, 
378. S/c 3.Arulanancam, 

Retired., Guerri A' 
S.No, 62531  12, 
Kamarajar Street, 
Nader Medu, 
Vinayakar Koil, Er.de-2. 

M,flerigesamy, 
379 	5/0 C,fluniai. Retired.. 

Driver 'As, Spi. 
S.No. PTJ 13449, 21, 
Golden Street, 
Thengavil alias un:.uy OFd, 
Dhar3Durt--636 702. 

K.Munusarny Naidu, 
5/, C.Krishnasamy Naidu, 
Retired., Driver C ,  

. r.-r . 	tLI
1 	' • 1 	. r -' -riI  

D 5, Kallyanria Gounder Thtttam, 
7erundL'r.ei Road, Erccie. 

- P.Danjel 3ayara, 
$/. Paul Pillay, Retired., 
0rjvr p8,, S.IJflj 6441, 
No.400 B Railiiej Col.ny, 
E:ode 

*.Planickam, 
5/r, (1.1namuthu Naicker, 
Retired., Driver '' Spl. 
S.No. p 29011  22/26 )  
Chinnd fVlariamrnan  Koil Street, 
Karungal Palayam, Er.de-8. 

,Nc,373 to 383 are 
applicants in 0.14.60/93. 

... APPLICANTS. 
...Contd .1- 



1. 

S. 50 

G.Kennn, 
S/. GcinSarejalu Nidu, 

	

385. 	Retired., Driver 
S14 	.N.. P 30421  
N.420K, Reilway C1ny, 
Era de-2, 

R 0 Rengasemy, 

	

3E6. 	S/ii Rrhaserny, Retired, 
Driver 1C , 
SGNUD Ti 10238, 
Ke1ingraYar P:1Py!r, 
Pudur 0he/2ni post, 
vie Er6de-638 301, 

K.G.vindafl, 

	

387. 	S/a' Kndha Gouncier, 
 

Drver t B', S,Nc, ' 
N102C Type Rei1iy  
EroJe—. 

G. NerayansP.my, 
Gclrderejaly a5.d 

Retie'i., Shunting Drive', 
S.N,PTJ 1050, 3R1. 
Nadarf1ed'J, Pron&:i 0rj, 

Erjde-2. 

K. Veredrerejcfl, 

38! 	
S/i Kuppan, Retired., 
ivard '' .Ni,2122, 
ThirumÜrucar Street, 
astri Neger, E:.de 

A • J. brJunefl, 

390 	
VenketàchaldTTl, Retired., 

GUdtd 'P.' S.N,.12438, 
38, NarnasivaYem Stree', 
K,llempelayam, Erode-2. 

1,IunisUamy, S/o iuthu, 
31. RetireU., Driver special, 

S,No. P 9389, p1/52, 
E.V,R.Periyar Nagar, 
Erode. 

N 0 1uthusamy, 

3!2. 5/p $l1appa Gounder, 
Reired, D:5ver 

let , 
S,No,085, 1/113 
Gddppl1i, C.auvery R.S. 
Erode. 

P.Viswenathen, 

393. 

	

	/s S,PalaivelU, tctii'd., 
Guard 'A', 5P1.2 
5,No.7620, 324 'B', 
Old. Rilwey Colony, 
Railuy Colony PnEc, 

. 	
.5, PLICANTS. 

Erade-2  



.. 51 • 
R.Venkataswemy, 

394 0, 	S/c, R,Ramakrjhna Naidu, 
Retre'J., Driver 'A 
Spl.,No. P 28Z2, 
126, 0 Railway C.loriy, 
Erode -2. 

!l.thinnappan, 
S/n 1uthusamy Gorjr- di', 3• 	RetiDed50  Shun - er, 
5.Nu. P 6965 9  
Odappalli, I Wrci 37, 
Cauvery RS.., Ervr.7, 

K.Chennimalai, 

39 	Kuppnnan, Reti.r 4. 6. 	Stvnter 	S.N.. P. 3494, 
Nethaji tteet, 
Ki1erhpalayem, Erod.-2. 

K4S.bdu1 Sathar, 
S/n A.Khader Sharie?f, 

'7 	Retired., Drjvei 
S.No. 	2207, 740  
Ambedker Streat, 
Sastri Nagar, E.ocle-2. 

M.Chinna Govindari, 

391 	Sf. Muthusamy, Retired, 
Guard 'A' SpI., 
S.No.672, 8 6, 
Hcusirq UnIt, Sarnpath NaQar,  
Erode-li. 

: 	 S/c R,A.Hammantha Gounder, 
39 	Retired., Driver 'A', 

S.No. 8 13181  26 B, 
Khaiei Nahideen Sahib Street, 
Erode-2 

N.Ramasarny S/u NallaGoundcr, 
400 Retired,, hunter, 

S.No. IP 4230, No.1/56, 
Puduppaleyarr, Kattur, 
1arnpalayam Post, 

R.K.Subramenlam, 
40 	/• R.Kennjah Naidu 

Retired,, Driver 41 Spi, 
p 5509 N.,361, 

VaL3i3kara Ltret, 

6000,00,  

a Ltret, 
,..-Er Oliqkq 

I 
. C;Sengd:an, 

Chiirnppa Gounder. 
' Retireth.,LDUver, ?P, 

N51,471!N.273 
tøKarr ,Roa' Sukkan Thotarn, 
s_ro. .0', 	 ..• APPLICAIJTS. 

.C.td.f-. 



,.52,. 

P.Palenieppan, 
s/o Pongia Gounder, 
Retired., Shunter, 
S.No.4019, 85, Govindarnpaleyam, 
A1empa1ayam P.O., Erode, 

K. Nellathambi, 
S/i V.Kumarasarny, P€tird q  
Guard, 5.No.15721, 
1/2 Est Street, A1ernoa.)'n, 
Ercde-e. 

P.S.Krishrian, 
S/a Subramania Iyer, 

405. 	Retired., Guarà 'D', 
'S.No.11?23, 1/500, 
Chathapurem P.O.., 
KaJ.pethy, Pa1çha4.•-678 305. 

A.raghavan, S/s .Appri, 
406. 	Retired., Driver 

.No41O5, A1ar1goie Hou3s.  
01vakkct,, Ps1ght-61fl 032 

t/4 dney trt  f1e!1,
407. 	H.V.D01Mei.1., 

Retired., Driver 
£N.:, Pi 103611  

Car,vin- Rabirisr,n Hiad, 
Pa 1hat-678  014. 

V. P'rumugh an, 
A 	 S/i. Ayyapoan, Retiri., 

Driver 'B', S.N..2136, 
Prasanth1, Sree Sathya Sai 
Negar, Kallekulanqara P.O., 
Palqhat-678 009. 

R . Palaniappan, 
43 • 	$/a 9angaswarny, Retired Guard 

'C' S.N..1791,. 
Sha4ini Nivas House fJ..36/664/1 
1aagede, Olavakkot, 

°alghet-678 002. 

P.Krishnankutty, 
410. 	S/o Cheriathu, Retired., 

Guard 'C', S.Nc.6093, 
Paoinjakkra House, 
P.O. R'a1ur, vie.Lekkidi 

- 679 302. 

K. V .R amanathan, 
411.. 	S/s K.V.Vjswanatha Iyer, 

Retired., Guard 'A'rn 
S.Nr.135G2, .2/137, 
Now Kalpathy P.O., 

VKalPathv9 Pa).ghat-6?8 003. 

S1,No,3B4 to 404 are 
applicants in flJs.61/93 

... APPLICANT S 

,Cor,td./- 



I 
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M.Krishnan, 
5/0Mevaridy, Retirel., 

412. Driver1A' Spi., 
S.No, r 1871, 
tS2j Njat The kkepErambu 
Puduppaiiyanam P.O., 
Peighat-67$3 733. 

TsP.Baiakrlehnan Neir, 
413. 	S/u C.Sekharan Nair, 

Retired., Guard IAT 

.No.1052.5, ocithet hi.i.sc, 
Penkurissi P.O., iia. 
markeral, Paighat.-67C6736 

3(.iv1.Kunchu, 

	

414 	S/e rlanickan, Retired,, 
Driver '6', 

446i, 
Kailingal House, 
ParuthI6ulli P.O..,. 
Paighet678 573, 

P.Reghavrkutty, 
S/c, V.Pedrnaiahh?n f4S1t,. 
Retired,, Driver , At
S,No, P 6977, 
Sarayi, Pudussery P.O., 
Paight-67B 007, 

Si. K.P rieirishrn, 
5/o K.Sankaran Nair 
Retired., r)river 1

10 
, 

.N.,P 7791, Arupuzhe 
Cheruva€hur House, Peril 
Palghat-578 612. 

K.P.Krishnan, 

	

417 	Sankaran Nair, Retired,, 
Guard SB', S.No.6766, 
Venkatesuara IiJ am 
P.O.Pampecli, V1a Tiruvile.rtaia, 
Trichur Djstrjct-690 597,  

K.Vssu, S/o Kunjunny, 

	

418, 	Rtired,,- Ledor.$hur,te: 'B', 
5.Ns, P 5301, Venkalathodi, 
Ilelepuréni, O1ev'kkot P.O., 
Peighat-673 002. 

.5/c Reman, 
Driver 

S.248, 
'[ 	KekIia\kunneth House, 

'•:KakkaThii P.O., NS.S.Engg, 
oI1aighat.-678 008. -APPLICAN1'S. 

. .Cont-d. I- 



4 & 54 'S 

K.Salakrishnan Neir, 
420, 	Sb T.Govindan Nair, DrivQr 

ta:, S.No,P 7469, 
Thekkurncher.od P.O., 
\Jadakkurn 'lengalarn, 
vie. flttappalam, Paighat Dist. 

P.K.Ramachandran, S/a Kannar, 

	

421 	Retired,, Guard tff 
S•.No. 7192, Alar,god HOUSA, 
Ulavakkot, Pa1ghat-67 

K.85181,, 5/a  Vernier, 

	

422 	Retired., Guard tV 
S.fi.6121, Sri Naryenji 
NIlayem, Alangod, 
Olavakkot P.O., Paighaf - 

678 002, 

C.Ktishnan, 5/0 Chupr, 

	

423 	Retired Ast, Guard, 
S.No.63339  Ka1athi1Ik)Je 
A1arg3d6 O1kko P.O., 
Pa1ghat578 002. 

R,Krishnm, S.No.6767 19  
Asst. Guard., Fame1an, 
Krishna Nivas, Alanqod, 
Olavakkol- P.O., P1ghf1  

C,J,Coelho S/o F.Coelho, 
Retjp, Guard t 	Sp' 
S.Nr.14493, Chinnmn,e1 Street., 
Noorebad, c'odanur_641 023 
Cojrnbatore Djst, 

K,Dhanashu, 
Sf0 K.11.K.Gangaiya, Retired 
Driver 'A' S,NO,P 6804, 
147/Ps Anthonipuram P.O. 
Suramange1em.-635 005 
Salem. 

K.Mayan, s/ Kandu, 	 51,No,405 to 427 are 
Retired_,  Guard(8), 	 applicants in 0.b.62/93, 
S.No.1218, Kozhangottil HoLse, 
At,ii.rked, P.0.tandhjsov8 Saden, 
Perur, Pe1hat, 

R.Laxrna,an, Sb 
aidu, Retired. Shunter 

	

42e. 	 , 
iesel, S.No.9514 

No,5, Keer3iker5 Stret7  
APPLICANTS V 

Erode_I * 

	 .Contd./_ 



-. N1Sengodan, 
429. 	S/b.Nenjappe. Gounder, 

Retired. Shunter, 
Loco, SNo, F 5250, 
East Thoti ipalayem, 
Door No.431,KadacharlUr Uil1egr 
Pallipalayam—. 

V,Perumal I, 

430 	S/o Uenkatasamy Najdu, 
Retired, Goods Driver s  
SNc. V 12 DNo.91 C'., 
Leighbazeer, Surmangeiam 
Ivisin Road, Salem—i 

V.Kumarasemy, S/o Je1app 

431 	Goundar, Retired, ShtIflt3r3, 
5,No. p 4433k  No.119 
AlampelayEim Post, F.rode.-6. 

S.Velappan, S/o Ser- ncdo 

432 	Sounder, Retired, Shuri/ 
Locc, S.N. P4292, 7/-0, 
Puliamarathu House, 
G.virdañpaleyam, 
Fdafflpalayam P.C., Erod-3. 

P,Kolandai G,dunder, 
433 	S/oPelsn 1ctindr, Retirci., 

Fireman ?, S.No.P 5621  

Wpdiiudu, .rode-2. 

.Scngoda Sounder, 

434. 	5/a  Elarimuthu Sounder, 
Retired., Firemen Pi, 
S.No.P 5041, Plempa.ayam, 
Pudupalayam, Pariakadu, 
Pallipeieyam, Erode-6. 

S.Veredharaja Eludaliar, 
435 	S/o Sundar fludaliar, 

Retired., ssistsnttDiesel., 
S.No. PTJ' 10158 2  104/3, 
Railway Colony, Erode-2. 

K.Sengoda Sounder, 
436. 	/c Karuppana Sounder, 

Retired., Driver 'C', 
S,No, P 4778, NoZ16 1 Ty 

airQy Colony, Ezie-2. 

1 R•run1swam 	S/o Ramaamy ftdu, 
437f."',Retired. isst,  Guard, 

SNo.. 1656,. 35, Rej6jIts £tet, 
- Erode-2. 
c'.— 	 ) ... APPLICANTS 

...Cnntd./— 
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P..Balakrjshnan Neir, 
S/c Reman Pilla., Retired., 
Guard, 3.NO.6966, 
Iengalath douse, 
Nedungottor, Shorariur, 
Pj-579, 121. 

K. Nareyanan 
S/o K.Unnaman, Retired., 
Driver'', S.No.925, 
Karavnanna H.jse, 
Vadanernkurussi, P.O., 
Vsdenamurussi, via.. 
Shoranur-.1. 

M,Chinnan, S/a Ramr,r,, 
440 	Retired.,, Asst, Guard, 

5*.Nc.7040, Menichithódi HOLae, 
Nedungotur, Sh.ranuri. 

T.Velukutty, Sb 	.Nryerir, 
'Retired.,, Driver'B', 

51776 f  Thuvvakkettjj. 
House, Nédurgottor,  
Shorenur11, Paighet C,jstric., 

K.V..Gopinethan, S/c Kumarar, 	Sl.No,428 to 442 are 
Retired., ltsst. 3'Jerc, 	 appliceiits in O.f.63/93 
S.Nn,15447, Kallczhi Vattathdi 
House, Peruthipr, Shrar"r - 

679 121. 

R.Balaraman, 
S/t, K.Rejamannar Naldu, 
Retired,, Driver 'P Special, 
S.No.P 460, Sastri Nagar, 
Railway folony P.O., 
Erode. 

UsAchuthain, 
S/a Venketaraman, Retired,, 
Driver 	S,No.8221, 
R1luy Crlony, Erode. 

C.T.Hewett,, S/c A.N.Heuett, 
Retired,, Driver TAt SpecIal, 
S.No, P 2942, 278-H-T'pe, 
Railway Colony, Ernde- 

636 002. 

M.Chellappan, 
44 • 	S/c Muthusarnv Gounder, 

Retired, Driver'B 
S.No,P 5774, 31, 
Thiruchengaodu ROEd, 
Paliipalayam, Erode, 'S. APPLICANTS 5  

. .Contd,/- 

I 



1. D,O,Rozarjn, 
6/0 P.DkRozario, 

'"'. 	Retired., Drivr 'A' 
&pecia'., S.No.P 3029, 
30 	, Sa.stri f'Jagar, 
Erode. 

K.Ilarimuthu, 
SJO Keruppanna Gounder, 
R'tired, Driver P' 
S,No. p 5333, No,360  
Kesipaleycir, 
Pnnadurei Street, Erocit. 

K,Pelaniappen, 
44, 	5/0 Karupperinen, fletirci., 

Assistant Guard, S,Nb.55, 
9 Sadayan Pa1yam Road, 
Sasthri Nagar, Eiode. 

V,Ramesamy, 

450 	S/o Velappa Gurider;  
Retired., Locci Shunter )  
S.No.4919 9, Paliipalayant, 
Alampalajem,P.O., 

P. Ka nc-ia earn y, 

451 	Paramasija Gounder, 
Retircu., Shunter, 
S.No.P 94051  NL.422, 
iarnpalyarn, .Pallipa].ayern, 

Erode, 

C.Palaniappan, 
452. 	Chinnathembi, Retired., 

Shunter, S.No.4379 0  
East Thollipalayarn, 
S.P.B.fil1 Colony, 
Erode. 

f1.Dakshinarnoorthy, 
453, 	S/o Ilariickarn, Reti:ed,, 

Driver 1 8' S.do, P 9511, 
Kurnaramanqalem P.0., 
Thuthiputtu Pj.-635 811. 
Ambur (N.A.LDist). 

N,Balakrishnan, 
45• 	S/o 11.Narasirnhan, Retired., 

GLard 	S,No.12E19 )  
54/1 TNHB Flat, 
Karnarej Nagar, SouthPverue, 

Madras-.600 (41 

57\ PtpeJ.an. 
I 	' pec4al\,Gucard,. S.No.140673, 

' • . t18. jin Street, 
fl  

N'egar, Railwa,' Co1ory P.O. 

4 	c&'ody'. 1/ 
* '••-'•------- \, , 

BANGL/ 

••. APPLICANTS 
. .Contd,j— 
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P..Sanjeeva Rao, 

456 	S/n P.N.Sarvothme Rae, 
Retired?, Guard 1W Speci1, 
SNo0 12522, 8,309  
Housing Unit, Periya' Nagar, 
Erode-638 001, 

,SJbdul Jabbar, 
Since deceased by Legal Repr9sentative, 
Smt.Heerajan, 67, 
KoValarn Street, Teachers Cr'.'y. 
ERODE - 11. 

R. Nerasirnhar, 
S/n N.Rengasamy N'idu, 
Retired., Driver ,s.r. P 69789  Shastri Neq3r,  
Kemaraj Street, Erode. 

R .Thangevelu, 
S/o P.Rengasarny, Retiii, 
Guard ',', S,No.1091 
498, A6rahera Strset,; 
Eràde-638 001. 

K. Palnianpen, 
S/c Kendappa £ounder, 
Retired., Driver '5', 
S.No. PTJ 10070, tir.No.10/rla. 
KR-PD Roid, Kerunkarn Med;, 
Pallipa1eyeni, Erocie-.638 G6. 

ii,Jarne, S/  
461. Retired., Driver '' Spl.. 

S.No. P 2819 9  B/1, Jce' 
Rangath Palayam Post, 
Erode-638 009, 

A. Karuppanna n, 
IJPEji Gounder, Retired., 

Shunter, S.No. p 5121, 
0dapplli, Pellipelayem, 
Erode-6, 

N.Sengodan, S/c Nalla Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholliye Paleyam 
Kedachanallur Post, 
Er ode-6, 

V 

51.Nos.443 to 463 are 
applicnts in O.A.64/93 

... APPLICANTS 

. .Contd./— 



S. 39 • 

K.K.Krishfla Iyer, 

	

464•, 	S/j K.Krihna Iyer, 
Retired,,' Cuari/A Spi, 
5,No.13745, Chembei Village 
P.O., K.ttayi, Palakkad, 
Pin 678 572. 

Veemban, 

	

465. 	s/o M,Nakelan, Retired,, 
L.co Shunter,, S • i.P 5329 0  
MullathodY House, 
(ariancod,O '4otty 
Palekkad Distrilt. 

C,Gangadherafl Nair, 
466., 	5/0 K.Kunhefl Narnbiar, 

Retired., bssistant Cua:. 
S.No.1864, Lakshffii N1'Jas, 
P .O.Pt.thiperiYar8m, 
Paighat, Pin-67 '7336 

GParasuraflafl 
5/0 P.Gopai Pillal, 
Retired,, Driver 'B', 
5.No.P 3067, 
ReyapPafl Street, P.1. 
ThahamaflQB18m, Peighet- 

678 102. 

C. Nereyenefl, 
S/c A,Chcnu, Retired., 
Driver 'A, S.Nc.P 74? 9  
'Lèela NjveB', P.O. 
Pudupp±iY8ram, 
Palqhat-678 733. 

.K.Raghavafl, 
5/c rl.Krishnan, 

469. 	RetIred., Driver 
Spl SNo. P 24009  
Muilarithodi House, 
.KarimgOde, P.O. 
(Kotteyi, Palghat-674 572). 

P. K.Sivasankarafl, 
5/0 p.C.Krishnan, Rciired., 
Guard, 5.No.14108, 
.uku1angar8, 

,Oi8ne House, 
r'i- 676 642. 

/ 	
- 

/ S'.Chidrn 
4J7 	\5/O SRb' 

Re€iréa 
OlidkaDJt 

hyS 

( bM4 

4 7r, 

P A 0., 

.. APPLICANTS 
..Contd.t 

ram, 
ry Pilial, 
uard 5.NrD.14117, 
oad, Lalapet P.O., 

t., Temil Nedi., 
5. 
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T.R.Unnikrishnen Nambiar, 
472. S/c Rthnan Nembier, Retired,, 

Guard 1 B'rn ,Ns,97911, 
Abhilsh, Ravipuram , 
Kochi-1, 

K.Saràswethi Amma2 
U/o Late K,Balakrishna Menon, 
Retired.., Driver, 
S,No,P 3512, Kallazhi Houae 
Pudussery, Cheruthuruth'y. 

A.Kunhikrishnen 	
$ 1 No,464 to 474 	are 

S/a P,k.Sankaran 	
hI,;)1C8flL jn 0.,65/93. 

Retired,, 'A' Grade Oupid 

5..N..9615, Krishrr3 Vi!iai 
Paruthipulli, Palghat1 

A,Marimuthu, 
af. M,Ar.gamuthu Naickr, 
Retired, 'A' 5j,9 
S,No,. P 35741 10I, 
Dhsnalakshrni I118'.2 
Kumaren Street, 
Kavunql Pelsyam, Eie—. 

t1,Natosen, 
5/0 Iluthusamy Gounder 
Retired, Driver 'A 
S,Ns, P 4369, P.C. 1612, 
I,C.Poitce Quarters, 
Dhaflcjdndhiri Negbry 
Pondicherry. 

G,KJ'bdul Sethat, 
5/c G,Khader Bedaha Sehib, 
Retired Guard 'P' Spi. 
SN.. 11766, 17 Syed 
a1a1 Khan Street, Fort, 

Salem, Pin 636 001. 

R,Ramasamy, 
S/.ChininakesaVan, Retired., 
Driver 40 S.No. JiM 1297, 
176, Me~ndaps \Jeethi, 
Erode—I, 

M.Ibrahim Khan, 
S/a E. Ilohamed Khan, 
Retird., Driver 
S.N,. P 3028, L 249, 
Shamahad ManZ5.i, Perear Negar, 
Er.de-1, 	 , e . APPLiCANTS 

Contd./ 



- ----- - 	 - 	- 

( 

'S 

4fl0. L.marudappan, 
S/o L:kshmenan, Retired., 
Diesel hunter SNo,V85, 
93, ThirU V.K.treet, 
Kollampalayam, Erode-2. 

481, C.David, S/o D.Gabriel, 
Retired., Driver 1A grade, 
S.No. P 229, 2239  
Sasthri Nagar, Sadan 
Palayam Road, Erode .2. 

C.ubrananian, 
S/a A Ctiinneppen 
Retired,, GUard W. 
Spi., S.No, 12327, Plot 31. 
16th Averue, Ban6 Nagr, 
-Ambethur, Madra-60O 03. 

C.Arokiasarny, 
S/ P.Chinnappan, Petird. )  
DriV3r 'A' 5,Nc. P 2115, 
D.No.77, New Street, 
Eroe-1. 

K,Palaniappai, 
S/e Kaappa Ciunir, 
Retired., Driver 'A', 
S,Nr. P 7882. 
Alava Gounder Kdu, 
Manien:.ir, Salerm-ID, 

C.Rengasamy, 
5/. R.Chinriasarny Nai, 
Retired., Driver 1A' Spi,, 
S.N. p 2831, 32 9  
Gho6sethottem, tidumalpet, 
Pjn-642 126, 

S.Abdul Kereem, 
s/o Shaik Jarnaludeen, 
Retired., Driver 1AI 

5.No, P 2825, 30 Burrah 
Sahile'Street, Mount Road, 
Madras-2, 

R,N.Cov1ndarjalu, 	 41,No,475 to 487 are 
S/c R.Narayanasamy Naidu, 	applicants in OJ.66/93. 

Driver A' Spl., 
51 Nrrth  

!\cE 	 Kumbko ran, 

4B 	A$ij anan. 
gX11A.Anthonysamy, 

\b_ 'B' s  
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429. Kannnl, 
U 1r je K.Sinodan, 
Retired, Driver 'A Spl. 
S.No, P 6826, 
Maligai Natesan Stores, 
N3dar Medul  Poonthurai Road, 
Erode. 

A.pyaiakshmi, 
U,'o Late P.ngamuthU, 
Retired. f  Drjve 'F, 
S.No.P 204, No.27. 
Pilliyar Koil Strett, 
Sanglindepuram, 
Tiruchlreppalli. 

G.hilendam, 
U/o Late T.Covindo,. Rtirc., 
Driver tAI Spi., &,oJ' 46E5, 
No74, Vandikarsrthottarn, 
Kol) ampal'ayam, Eiaoe-2. 

R.Jeye, W/n Late V. 
Ramalin'jarr, 

I Retired., 
Driver 'M' 
S.N. P 3789, ED 2E o 

'Ht Type, Railway Colony, 
Erode, 

493•  Dhanalakshmi, 
u/n Let S,K.S.vapraks, 
Retired., Driver 
Spi. S.No,P 2895, 
ED 352 B, Railway Colony P.C., 
Erode,: 

Parvathi &akthivel, 
W/o Lte M. Sakthivel, Retired., 
Diesel Assistant, 
S.No. Id 6481  422 H 
Railway Colony, Erode. 

Nallammal, 
J/o Late C,Tholasiappen, 
Retired., Driver ICI f  
S.No, P 6579, 291  
Kumaran Street, 
Kbllarnpalayam, Erode, 

K,Lak8hrni, 
W/t, Late K.Raja, Retired, 
Driver 1 Ct, S.No. V 22 9  
212 F Railway Colony, 
Erode. ... APPLICANTS. 

,Co ntd .1— 



	
V 	 V 	 •V 	.5 	 5 V . 	 •5S . 	 - 
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S 	Sempoornam, 
W/o Late Prumugham,  
Retired, Driver 'A',  
VSllV V,,VS., i/N 818 	 . 	V 	 V 

ED 194 0 Railway Co1on, 
Erode, 	 V 	V  

498. S.Ceeja Bal 
V 	tub I Late T1,anesan, 

Driver It Spi., 
V 	 . S.No. p 28.94, 

- Lenin Strat Cht.jrh Pleri.., 	 . S  

Railway Colony PI7. 	 V 

Erode, 	 V 	 V  

Pappa, 	 .1.Jfr'.498 to 499 are. 
W/ Late K.Krishnen, 	 -JpLicrItF in 0.A.67/9. 
RBLired., Driver •t1 	 V 

V S,N, 	
.1 

V  

Mooppaner St'eet,  
Old 5i6ramangal€.tn, 
&qlern-636 005. 	

V 	 V  

PM.AVcokia3emy, V 	 V 

S/o R.fluthu Retired,, 
Driver 1 .4 1 	lo t  

S.,No, P 17189  No.752, 	 V  

5th Main, 8th Cross, 
V 	 N,,CV,La/PUf, Vijayanegar, 

Bange'lnre-40. 	 . 

.N.Nerappa Desary, 
S/c Naroyene D8sery1  

V e:tired., Driver 
V 	- SiNü.,P 083, V3/48, V 

Peria Vec1agampatti, 
VIe., Danishpet R.S., 
Omaur T.K,, Salem District. 

Pushpavalli, 
tulfo Late V,R.Ve1ucamv; Retired., 
Diesel Assistentj 	. 
5,No, jlm 1242, D.No,64,  
Vavooce Street, 	. 	,.• 	 V 	 V 

Kollampalayam,V  Erodé.V 2. 	 V 

5O 	
. 

	

V 	

- 

'x— s.ce mn deny. 	 V 

Susi 

	

ppur. 	 V 	 . 

504. 	

ON- 

	

,VA 
	 . 	V  

efired.,  
1 	 15212, 	

V 

New Fairlands, 	V 	 V 

/ Salem-636 016. 	 . 	V 	.:,, APPLICANTS 

V 	 V 
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A.Krishneswamy Naidu, 
S/e N,Arurrtanatha Nidu. 
Re±red., Zipl, Grade Guard, 
S,No.14310, Kandampsthy PL3t, 
Salem-636 005 

P.K.Sul.chana, 
W/rj K.fl.Parameswsran, 
Retired., Driver 'C,, 
S,No,P 4800, ED 397 8, 
Railuy Colony P.O., 
Ercjde-2, 

P.k.Raman, 
S/e I%.Paththcrane IyBr, 
Retired., Guard 'B', 
S.Ne.15243, Dhsnalakshmi, lli:n, 
Upstairs, Near Temple 
Subramnie NeQar, aleri-5, 

K.S.Georg', 
S/c 'K,Simpson, Retired, 
Pa.csenger Guard, 
S.No,13413, Plot No.42. 

N..157 Al  
Th'.ruiakav&r:dnur, 
Salem-.636 005, 

R,Venketeurarn, 
S,/o N.,RRmrnirtherI1, Reirud, 
Guard 	5.No, 15853. 
5/137, r,dhkr Ncr. 
JagirP.mmapalayam P.O., 
& ale m— 5, 

C.Fogia Gownder, 
5:io Chinnappe Gounder, 
Retired., Leco Shunter, 
S.N., p 4374.. Pens tiottur, 
JagirAmmapalayam P.O., 
Salem-2. 

K.5.Somasundaram, 
5/0 K.K.Subha Rathinem Iyer, 
Retired Cuard '' Spi, 
5.N.,6711, No.75, 
Vinayakar Koil 3rd Street, 
foolapalayam, Erode-2. 

Julie, W/o Late 5.8açjgyeamy 
Retired. Driver IAT 	' 

S...P 3261 9  3/1 South UedEm}  
Coimbatore, 

K. Ke ne,  a s amy—o /a KarL!ppar;n8r, 
Retirel., Pssistant Guard, 
5.No,161C, Odaikir,ethupu'thur, 
Ramadevam P.O., Ramadevan Viilege, 
via,Kandanpelaysin, Namakkal Taluk, 
Salem District. 
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C 514. S.Koselai Chandra, 
U/n T.S.Suciminathan (ito), 
Retired., Guard tAt Spi., 
5.No.7619 ., ED 353 A, 
Railuy Colony P.O., 
Erode-2. 

P.Alamelu, 
r/0  Late M.Palantappafl, 

Retired., Driver IP.t 
Spi. S.Nn,P 28939  8 1 
JeevaN;r, .Rengompea\'arr ;  
Erode-a. 

C.V.Narayanan, 
5/0 C.VKrishnan, Retired., 
Guard 'A' S,.No.3283, 
(lythri, South 3szer, 
Payyanrur. 

Smt. R.K.ParvHthi, 
U/c Late K.S.Ranas&'' 
Retired4, Guard 'A' SpL 
S,No, EA 11240  Elyo 	ie 
Subramanici N6gar, Slem 

51;. tJ.Regupathy, 
S/c S.Vejiravel, Retired., 
Driver 	' Spi., C14 
Kannan Nagsr., V.0.C.Nager 
Post, Thnjawr-613 007. 

R.11habookhan. 
S/c A.Rahimankhan, Recire'i., 
Driver Ip't Spi., 
S.No.P 30539  No.82, 
Rengeñagitr, Surarnengalam, 
Salem-5. 

rl.Chinnu, S/o i.Mechery, 
Retired., Driver 'A', 
S.Nn. P 2815, D.No.26, 
.6th Dherma Nagar, 
Suremengalarn, Seiem-5. 

A.Abdui Wahab, 
5/0 S.M.Abdul Azeez, 

ctRe.tiired., Driver 'A' Spi., 
- - A A 4 

5ri- - it 	I, 11,10% lul l  

81', 
/$( High86\4\8Qa1' Road, 

( 	1utam%a, Salem, 
Pjn-636 005. 

4 	 ) I 
Yusu&Mii, 

4S/0 	d.Ar Mohiden, Retired., 
"- 	 S.No.P 2115, 

--- 	 u Street, Old 
Smengalam, Se1em-66 .JOE, 

:i 1No.S00 to 517 are 
çp1icntS 	in 0.A.68/93 

.. . .APPLICAITS 
..iContd./- 



R.Thirumalei, 
541 	Reoresented by Lokeneyaki 

as Guerdin, 
51° R.Rengasamy NBIdU, 
Retired., Driver tAt Spi. 
5.N. p 2864, 2 A North 
Vellalai. Street, 
andemargalam, Woriver 

Truchy-620 003. 

M.Anthonv, 
542, S/  

Retired., Driver 
Spi. 5.No.3030, Nu 510, 
Netaji Road, 1arapeiarn, 
Erode-2. 	 - 

SeverinayeQain D, 
S/u Aroklern, Recited.. 
Assi6taflt Guard, 
S.Nr,. 7122, West 
Merianathaporarn, 
Di nd i Q  al- 6. 

5..L,-'o,f'3S to 543 are applicants 
in U.A.Nu,70/93 4  

V.Achuthar Nair, 
S/e'.P.Naraycnan 
Retired Guard tA Special, 
S.No.7628. 5/1584 tnUgraht, 
Asokapuram, Clijt-673 C1. 

- 	T,Kunhrsnpn. 
5/. Narayenan Nambiar, 
Retired., Guard tBI 
S,N..6302, Kuttiyil'House, 
P.O.Ileladj-673 522. 

- - . 	rI.Viswanathan, 
546. S/o K.Balakrishnan Nair, 

Retired., Guard tAt Spi. 
S.No.151641  H1No.1/4599, 
ttAsuathitt East Nadekavu., 

- 	Cal lcut-6. 

T.P.Padrnana.bhan Nair, 
547• 	S/o T.V.Appu Nair, Retired., 

Guard -'A', S.No.1937, 
Usha Matidir, P.0.riankavu, 
Calicut-673 007. 

K.Krihnankutty Nair, 
54 	5/0 Unnichathan Nair, 

Retired., Guard TBI, 

S.No.1502, Uadekkeyii 
P.O. 11.I.E.Kunremanca1drn, 
Celicut. 

V 
... APPL-IcArffS 
.. .Contd./— 
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S.Kosalai Chandra, 
U/u T.S.Suominathan (icte), 
Retired.,.Guard 'A' Spi., 
S.No.7619, ED 353 A t  
Rai1uy Colony P.O., 
Erode-2. 

.P.Alamelu, 
r/0  Late r1.Palaritappan, 
Retired., Driver IAI 

Spi. S.No,P 2893, B 1 
Jeeva Ncçr, .Rengompavr 
Erode—s. 

516, C.V.Nerayanan, 
5/o C.V.Krishnan, Retired., 
Guard A' S.No.3283, 
Mythri, South 3ezar, 
Payyennur. 	 - 

NO.00 to 517 are 
517. Smt. R,K.Parvbthi, 	

:L  

K.S.Rancasat'. 	
cpp:ticents in 0.A.68/93 

W/o Late  
Retired., Guard A' SpI 
S,No, EA 1124, Elayo tieY 
Subremanid Ngar, Salem. 	' 

51. J.Regupathy, 
S/c S.VT ravel, Retired., 
Driver 	Spi., C14 
Kannan Neger, V..0.C.Nagcr 
Post, Thnjavir-613 007. 

519, R.fahabookhan. 
S/c A,Rahimankhan, Recireni., 
Driver W Spi., 
S.No,P 3053, No.82, 
Rengañagir, Suramangalam, 
Salem-5. 

520. f1.Chinnu, S/c M.flechery, 
Retired., Driver 
S.No, P 2815, D..No.26, 
.6th Oharma Negar, 
Suremarigalam, Seiern-5. 

521. A.Abdui Wahab, 
S/c S.1v1.Abdul Azeez, 

...Re4ired., Driver A' 
No.101, 

/ KveAn  

/ (t Highas\Nagar Road, 
(ura 

Pin.-636 005. 

Yusu&WLi, 
P1ohid..en, Retired., 

S.No.P 2115, 
. 	 Street, Old 

sicergaiam, Selem-66 905, .APPLICANTS 
..ACofltd./— 
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f1.Ramasamy, 
S/o t1unJ8emy Retired., 
Shunter(Loco5, S4N.,PTJ 10196, 
D.No.122, Peryar Stfet- Old 
Suramangalam, Salem-5. 

K,Palai, S/n Kolandal, 
Retired., Loco Shunter, 
5.No,P 5256, 5/89 
Anna Nagar,Jagir Arnrnapa1eym 3  
P.O., 4alern-636 307. 

K.Govindasarny, 
s/o Kerdasarny Nicker, 
Retired., Loco Shunter, 
?Bt)  S.No.P 9477, 
D b Nu.21, Dhermanarr 
3rd Street, Salom--. 

K,RamakriEhnan, S/c P.Kuppa, 
Retired., Driver tt  
SNb,P 2164, I, /e5, 
Lekshumi 111am, Jgir 
mrnapa1ayam P.O., 1,48lern-2. 

M,Annama1i, S/o F. 'ithu, 

52 	Retired., Driver S.No. P 5192, )JnJ/4, 
Par1ya Street, 01d 
Surernençjelam. Selern-5. 

Periannan S., 

528 	S/0 S:er3ryan, 	t.rci. 
FirstFireman, S.No.P 745, 
15, 	±amn:an £tr6t1  
Solam Pallem, Salem-.5. 

P,Sub.rarnani, 
S/o P1eni Gounder, RetirecL, 
Lobçt:Shunter 181, 

StJÔ. p 7455  ruler Street, 
Solampallam, Salern-5. 

M.rumugam S/i Marappe GondE1, 
Retired., 1hunter SB'. 
S.No. p 8078, A/65 Keel Street, 
Ariyaoundr Patti, 
Suramanqalam P.O., Salen-5.. 

M.Chellakannu, 
531, S/n Munusarny, Retired., 

Loco Shunter ?B1, 
S.No.P 7946, B 39. back cJV 
the Raw TheQte, 
5uram6ngalaBi, 
Salem-5. 	 ,,.APPLICAtSTS 

,Contd./- 



1' 
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'P.Jegenethcn, 

532 	R.O.Ponniye, Retired 
Driver 'A',S.No.5551, 
D.No.50, IviuniEppan Stre6t, 
Kichipeleyern P.O., 
Salem-5. 

A.Perumal, 

533 	S/o B.Hanuman Retired. 
Loco Shunter SB', 
S,NS, p 80791  131 A, 
R9LLwy Colony, SI.ao  
Salem- 5. 

R.A.mmesi, 

534. 	• S/c K.Raman, RetiTc., 
Driver W Spi. 
5.No. •PTJ 10057, D..No.E11  

A iesque Street, 
0idSuramanie1arn, Sa1er 
Pin-636 005. 

V.Kandaswarny, 
535 	S/c Vellaiya GoLrndei 

Reti"ed., Psstt. (uari. 
S.io.7246, Thir'rnaga! S'cret, 
D.No.f3, Occiinaick3fl Ptt_, 
Salem-5. 

Ye sod a, 
536, 	U/i L.ecE TS.Sriniveer, 

Retired. Driver 'A Spi, 
S.No. P e46, 10 Nehru Stieet. 
Old Suranangiin1, Seicrn-.. 

3anaki Theilammal, 	 .ui,N.5-18 to 537 are 
537• 	U/c Late P Arjunan, Retired., 	applicants in U.. 

Driver t.Bt,.S.No.P 3080, 	 Nc69/93. 
4/248 A, Bharathi Nagar, 
Jagir mmaplayan P.O., 
Slem-2, 

P.V.Pachamuthu, 
538. 	S/c P.Velusarny, Rctired., 

Guard 'A' Sp].., S.N..1223, 
386, SakthyVineyagar Koil 
Street, P.onthurai Road, 
Erjde-2. 

U.H.Gilhnoly, 	
Retired, 

A 	 Retired., IiQG.
ar f'o P 

.:: PPLICANTS 



., 

R,Thirumalai, 

541. Reores4nted by Lokanayeki 
as Guardien, 
5/a  R.Rengasamy Naidu 
Retired., Driver 	tAt Lpl. 
S.Nu 	P 28641 	2 A North 
Veilalel street, 

• Pendamrgalern 	Woriver,  
T..ruchy-620 003. 

N,ftnthony, 
542 S/.i 	.L.lRth3jaimutt11, 

Retired., Driver 	'A 
• Spi. 	5.No.300, 	Ni1 	510, 

NetsjiRoad, 	ilarapalarn, 
Erode-2. 	 . 

SaveriayaQaIn 	, 	 I.-'o,53S to 543 are applicants 

 S/n 	rokiern-,.Reired., 	in 0.A.Nu.70/93. 
Assistant Guard, 
S.N'. 	7122, West 
i'1ariariathaç.urarn, 
Dindigel-6. 

'V,Achuthar, Nair, 
5/.-. P,Narayenan Nair, 

 Retired Guard 	'A) 	Special, 
5.No.7628. 	5/1584 	tAnugr ht, 
Asokapuram, 	C17.t-.673 Ct.1. 

T,Kunh'rsnpn. 
5/. Nrayenan Nambiar, 

45. Retired.. 	Guard 	'B'. 
S,N.16302, 'Kuttlyil House, 
P.0,I'leladj-673 522. 

11.Viswanathart, 
546. . 	5/0 K.Bclakrishnen Nair, 

Retired., 	Guard 	'A' 5pl. 
S.No.151641 	H.No.1/45991  
ItAsuathict  Es-t 	Nadakavu., 
Cal icut-6.  

T.PPadmanabhan Nair, 
547•  S/a T.V.Appu Nair, Retired., 

Guard''A', 	S.Nc.,1937, 
Usha MaiSdir, 	P.O.Mankavu, 
Calic6t-673 007, 

K,Krishriankutty Nair,  
548. S/o Unnichathan Nair, 	. 

Retired,, 	Guard 	'B', 
S.Nm.1502, 	Vadakkeyii Heu, 
P.O. 	.I.E.KunrlemanQaldm, 
Caljut. 	• •• 	pPLIcRrJTS 

v 	- 



0 	
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V.Raçheven Nair, 

.J'4. 
S/Ce Gtnden Nair, 
Retired., 	Brakesman, 
S.Nc.3024, Raghave Nivas, 
Chiramangel3m, 	P.O.Neziuva, 
Pareppenangadi, 	tvlaiebar. 

Li • K. Bhe skar en, 
S/o 	U.K.'Jelu, 	Recired., 

'Ps' Guard 	Spi,, 	S.No.762',, 
Urpakendy House, 	P.C.T3riu' 

—6'6 	302. 

K.C.G"1dts Nair, 
551, S/sC.Raman Nalt, 	RetIred.. 

Driver 	t131 , 	S.N.. 7186, 
Edavath House, 
P.0.Thaiékuiathur, 
Caljcut - 673 317. 

K, f'.hendukutty, 

52 S/o 	K.Chekku, 	Retirec, 
-) 	. S,N..-161, Asst,Guarc, 

Koyim&<artdy House, 
P.O,Elgthur, 	Ce3-ii.u.— 

.73 	U. 

r.Suhrdrriian, 

553 	S/n PJucJan, Ret!rei., 
Guard 'A' S.Na GP .68B, 
Meni:kari 
Near tJeter Tank, 
P.0.PuUiiyara, .aliLt-• 

673 C04. 

K.K,Parernesuaran Nai, 
S/o P. K. Euaran Nir, 
Retirea., Brakesman, 
S.Nn.1460, Kuianga'a, 
P,0,Lakkjdj, Pa1gh:. 

A.Achuthan, 
S/n N,Koudan Neir. 
Retired., Guard .. 

144, 5revaisarn, 
, 1nIra P.O., Pe.ghet - 

' 	67$ 613. 

Si,No,544 to 555 are 
applicants in O.F%.71/93. 

'U/q Lt e,Sol.mrn, Rtire1., 
S.No,P 6819. 

DiA a 3j?- 3. K • C • Rs ad, 
" 	lSunai$thi Nail Fcea, 

de38 009. 	 •,, APPLJCNTS. 
n td. - 



••' SI 

" K.thappan, 
S/c Kalieppa Gounder, 

57• 	Retired, Shunter 'B', 
S,No.,P 9453, D.No.110 
Arupru Meles near, 
peipass Road, 
Poondürei Road, 
E:oe-.2. 

!1.Zu]Jekhabi, 

558 	
U/i. hate S.K.Syd Anne 
Retjred., Driver 'B 
5,No.P1J 101251  L.288, 
Periyr Negar, Hc.int 	04 
ErocIe-538 0(11. 

S. P runacha1srn 
55. 	S/c P Subie P.Lllel, 

Retired,, Guard t4  
Spi. S.No,8995,  
New Street Lsrie, 
Tr.chirpel1y, 	 ou. 

560 	SaØryflhisprff'V. R?tJ-.' 	, 
Driver TBt, 	Nc,Vf7 
Ntchipeiayam, L,Puthur(P.Oj 
Erode-638 002. 

C . 7asupethy, 
561 	T,Chinnasamy Desiker. 

Retired., Guar. I(4I 

S.No.121521  73, Kosarnads Stre2t, 
Tiruvennemelel c.i., 
Tirüvannamalei, NJ..District, 
Pjn-606 601. 

M.H .Abdulrahimen, 
562. 	5/ri Nihamrned HUSSeIn, 

tAl Retired,, Driver 
S.No.:P 2294, Mantierkulem, 
Near Indlen 0stas Bank, 
Tiruchirappally-620 020. 

K. Natchimuthu , 
55, 	S/c Keruppan, Retired., 

ssistent Guard, 
5.N10.7116, Perlasemy House, 
Palamapuram, Five Reoi, 
Karur, Tiruchy Dist. 

.V. Peulrej, 

564 	
m.Vedhaneyejem, 

Guard 'B', (Retired), 
S.No,13856. Arul 111am, 
117, Cauvery Naçar, 
Kulitalai, Tiruchy-53104. RPPLICP.tTS 

, . ,Contd./- 
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K.M ,Devanathar, 

Sb P.NeenakshisunderEim, 
6 	Retired., Guard 1 P' Spi.., 

S,No.10438, No.222, 
Lenin Street, Reiluay Ccicrny 
P.O., Erodo-2. 

• 	Jo h n 
S/o A,weminathe Pil1i, 566. 
retired. Guard capl., 
S.No.14326, No.25, 
5th Cross, Par9rnasi\1apurir 
Lalgudi, Tichy Distit 

pin-621 61 3'1. 

- - V.Srinivasen, 

56.7 	S/o R.Venkatprarna lyci. 
Retired Guarr 'A' Spi. 
S.No.9456, No,18, 
Dr..Ambedkar Road, 
Bhuvanesuari Naqr, 
Csimbatorc. 

J.Marirnuthu, 
568. 	S/.o \Jenkettcna1em T., 

Retired., D'iver tEt, 
S.Nr,,P 40, Kailikadu, 
Omalur Pest, Salem Distriot, 

E.Periasamy, S/o Ellppart 
Retired,. As-st. Gurd. 
S,No. 75'.b, Ptvincishi, 
Coimbatore District. 

K,Ragothama 
570. 	S/o K.Kupu Rao, Retired., 

Guard tPi', S.No.10694, 
P1st No.80, Flet No.93, 
Kalyan Nager, Sanjivafleddy 
Nagar P.O., Hyderebed-500 038, 

K.V.iloh art, 
571. 	Sfo P.K.Varatharejalu, 

Retired.., Driver 'A' Spi. 
S.No.PTJ 10372, 19/B, 
Mariammankàil Street, 
Salem, P1n-636 005. 

a 
Retiiad, 

//Diesl.%Ajistent, 
'$A I inkoil SL3et, 

I/ I 	m-63O%5, 

Sl.No4  556 to 570 are 
applicants in 0.I.72/3. 

-, 	 • 
-3 	

))) 
Rjrciamr&ai 
ULatej?.Ii urugasan, Retil7od.l  

No.16321, 46, 
Old Suramangalam, 

APIPL IC A NTS 



rr 
. (L • . 

K.H.Rahime, 
U/19 Late C.Nagasundarai, 
Retited Diesel Assistant 
S,No.J/f1 497, 30, Nehrutrcet, 
.Cld Sjramanalam, Salem-S. 

K"ishdarnmel, 
We Late Konthan, 
Retired,, ssistant quard, 
S. No.6O5, •D.NtD,5, fleleeth 
Street, Old Suramengal&'t, 
Salem-a. 

Cateerene 
uJ/O Late r,.K.pcte1, 
Retired., Driver ipI, 

Speôial, S.NoP 1796, 
130 F.nthoniepUrem, 
Suramanalam, Salcm. 

	

- 	N. (ipalasomy, 
5/s FJareynasamY R2jU1 

Retired., Guard 
S.No.130flE', HG 338 
Hnisin6 Unit, nria iaqer, 
TrichFy-620 015. 

N. Kuppn 

	

578 	
5/c Nercyana Naiker, 
Retired., Firemen, 
S,No. 942, 2/162, 
&ivathpuram P.O., 
Salem, Pin.636 3G. 

U vi nd animal 
j:/0  Late K.Arumugam, 

5790 	Retired., II Firenirn, 
S,No., PTJ 17449, 
1mmapelayam, Salem. 

51.N.,571 to 579 are 
applicants in O.f.73/93 

l'tarayee bmmal, 

580. 	
W:/O Late R.Thangamuthu, 
Retired., Driver IBt Grade, 
5No, p 9437, 60 Z, 33f, 
S.K.C.RWad, Erode-638 C09. 

Ko us 1 Te , 

581 	
U/r Late C,Ponnusamy, 
Retired.,Guard IA II  

Spi. S,No,15313, 30, 
LIC Nêgar, .iepe1ayrn Jq 

Erode-2. 

00 ,pcLIcNTS. 

Cotd. I- 



:1 	E,Ramen S/a E.Sarmi 
.' 	Retirod.,-Diver ICI 

.5E2. •' S,No, P4242, Edethottethil 
House, P.O.KedBllfldi N8gar8m3  
i1alapurem Distiict, 
Pin-676 312, Kerale. 

K.Ramen,:- S/s Chndu, 
533 	Retired,, 5First Fireman, 

S.No. p 7147, Vakeeri 
'1eethel Huse, P.0-, 
Paleth, (iIa) KakkodS., 
Pin - 6'3 611, 

trs.B.-SarojIn1,j./0 Lat 	11 K.E;1adiechc1arn, 

Cid Nidamangeia*, 	. 	i.No.580 to 584, are 
Nidemangala-m _P...0. 	 3pplicants in O.F.74/93. 

L.Va8udevai Nair, 
-S/s N,Gopalan Nir, Retjri, 
Gjard 'he, S,Nn,719 
'tSohaleyarn', C,'c Stetn 

i1aster, Vaniyam}alai .I1., 
Maluram Djstrj.t, 
Pin - .679 339. 

[1.Kutty Malu, 
586. • 	'5/a  Lrte 18R.5enkaran, 

Retired., Diivo.c, 
S.No.5707, (ladathil House, 
ram'!l1dm Vcyal, P.O. 

Prak-inar, Kozhikode., 
Pin 	028 (Stpff  

M.Schuthan Nair, 
.5S' 

	

	..5/.i1,Krishnan Nair, 
'Rotied., Guard 
Kariyatkuni House,." 
Narakode, P.0.Keezhariyoor, 
Kozhikode - 673 324. 

S1.No.585 to 588 are 
applicants in 0..75/93. 

K.N.anIcunni Manon, 
5fl, 	S/ri V.Iladhava Menon, 

Retired., Driver tli', 
S.N.p. 6966, Rohini''3ihar, 
P.0.Chettipadi, Pin-676 319, 
PareppenariosdiNalapuram 

' District. 

rP.Kut tpp.eri, 
.R'nr\ Retired., 

CF eman  'AS.Nn.P 5177, 
Pda.hft{ouse, 

% ¼ PO.CyallL, 

BAN ij'y '-I.. PPPLICANTSS  
.Cotd./— 

I 



Si,o.591 &-592 are applicants 
IT1 

-. 

.y 

I 	4 	 •. 	 . 	 .-. 	- -V '. 	 . 	 . 	 .-. 	 - 

	

S. 74 	.. 	 . . 	.: 

& .590 are applicants 

Retired., Loco huntr, 	. fl 0J..76/93. 

S.N.P  
P.dhikerlmaiiemaj House 

	

.P.0.Friyallur - 673 34.' 	.. 

- . .. 	t.K.Veleyudhan, 

591 	Retired., Shunt.er/CHTS., 
uzhithot.tu Per ernbi, 

East nf'Cemethari Rcd, 
C,chin - 13. 

5g3•  

594. 

P.M. Kumeran,.. 
Retired., Driver, 
Southern Railway, 
Puzhekkel House s  
1udappaIore, (Via) 
lathure, Paighat District. 

.f10 sea, 
Rstjred''t' Gra/j.d/t?i-L, 
(1athai College, 
mmmeth- Vayel.,- 
Pattathnarq, 0U1111H. 

V,rjunan, 
Rotire., Driver tBt/QLN. 
Kermaleyem, 
Pattsthènam, Quilon. 

PMercita 
0o Late thri Dominic Ssbstien, 

595, 	Retired., Driver !'/QL., 
Pathen Paramba, 
Near Transprrt Off4 ice, 
Quilon 

t'l.K.Ganesefl, 
S/s 11.N.KrishnemoQrthy, 
29, Ramanujam Streót, 
Kall'ikuzhl, Tricy•• 2C, 
Retired iGuar/Speci1 Gra2, 
Southern Railway. 

rv1.m.S.Thanga-praQsarn, 
S/o Michel, 2 k,74--81  

First Street, 
tniai Nager, malligaipurarn 
Trichy-1., Retired Driver 	' 
Grade, Soutftern Railway. 

Ft.I.\Jincent, 
S/a F.JJ4imbIi,se, 
27, Poonthattam, 
Kemr1s Town, Trichy, 
Retired Guardi'Speclal b Grade, 

-ySuthern Railway.  

5i.N0.593 to 595 are 
applicants in 0.F,78/.3. 

- ppLICANTS-
.Contd./— 



0 

V,Subramanian 
59 	S/o E."enkatraman, 

21, Thondaman Colony, 
llet3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
t.Railuay. 

.ntony, 
00, 	S/c Sovriniuthu Piliai, 

41, MFilliyapurani, 
Main Read, Tri.chy-1. 
Retired., Shunter 1 61  C:e, 
Southern Railway. 

R.Gopalan, 

	

601. 	"° DRaiiaç.handran 
125, Mriemmr Koi]. Seet, 
Pcnmalipatty, (oidar ROL', 
Trichy-4. Retired. 
Pdssenger Guard, Southern 
Railway. 

1.K.Srinivas3n, 

662 	/° T. Vrishntsam>/, 
131 9  East Chittra Street, 
5riraham P.IJ., Trichy, 
Retirco Gsd/eciel 
Grade, Southern Railway. 

R,lagarsamy, 
5/0 Rengaaamv Neidu, 
328/8, Railway Coioiy, 
Trichy-20, Retired Lico 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Division). 

M.Issac Chelliah, 

	

604. 	5/o S.flanuel (late), 
Reti"ed 'F%' Giede Guard, 
Southern Railway, 19, 
Keela Kasa Street, 
Beemanagar, Trichy-1. 

5.M.Kasim, 

.eos. S/o Sheik Masthan, 
39/6/17—E, innamthar 
ihoppu Tennur Post, 
Trichy-17, Retired Drive:, 

de, Southrn Rai1wy. 

CO 
$/ am, S/a Nags tui131. fr1 i .. APPLICANTS 

,Contd,/— 

f 
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E.Abdul Razek, 
S/o tiohemed Esuff, 
55, Iloolekoilal Street, 
Terrn'ir Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. Innasimuthu, 
S/a Inrasiniuthu, 
Klkothen'jr Ville, 
Purothavkudj Post-621 3? 
I1nga KLChI, Trichy )5t:ic 
Retired Driver! B f,rar, 
Southern Railway. 

S.Ruben Gregory, 
60!. 	S/o D.T.A.Sundararr, Pii 

s/A, Conv2nt FIad, 
Contonement, Triohv-i 
Retired Cuard/Spec. 	race 
Southern Railway. 

P1,Kareem Beig, 

6W. 	S/a V..unveer Beiq, 
Np.13, i-'arisi3ne'' Street, 
Kjapet, Trichy-1  

Retired Guerd/ Grde, 
southern Railway. 

P,Antonisarny, 
5/0 S.Doraiseriii Pilli, 
7-B, 1st Street, 
DsratsmpØ. 
THchy-1. ketired Driver, 
B Grade, Southern Railway. 

T.R.Ethirajan, 
612. 	S/a Thiruvengadathan, 

53, North Chithre'Stree, 
Srirangam, Trichy-3, 
Retired Passenger Guard, 
Southern Reilwa, 

K..Raghavesimhan, 
13. 

 
S/o C.Pannthacharier., 
1, south Devi Street, 
Ranganagar, Srirangem, 
Trichy-6, Retired Guard/ 
A Grade, Southern Reliway. 

Stiviurugesan, 
614. S/o K.&ubramanian, 

Plot No.5,.Thaimanevor Stat, 
Iyyappa Nager, Trichy-.21 
Retired Passenger Guard, 
S.jthern Railway. 

y 
.... A.PPL1CNTSI, 

1 



C 
R.tiiswanethan, 
Sf! N.R.Radhekrishnen, 

	

615. 	Sa3tha Street, 
BalejiNives, Ayyeppe iaar, 
Tricy-21., Retired Guard! 
Speciai Grade, Southern 
Railway. 

Gerald Edwerd Rodriq:jes, 
6/e Ceicid t:dwrd, 
24/a Ardhi Bhegwri Street, 
Tendral Nagar, 
K.K.Na& 1c,st, 
Trichy-.21. 

R.Rengasamy, 

	

617. 	5/a  RarTlasamy Kavander, 
62, Railway Cclony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade,, 
Southern Railway. 

P.Raman, 5/0 Pitch8i., 

	

6l1. 	118, Priq Melo.jperai, 
Trichy-1. Retired. 

ireman/A Grade , 
Southern Railway. 

C.Sethuraman, 
5/o Gopalsarny Naidu,  
Crawford Rilw9y CMiny, 
Trichy-20, Retired 
Dri-,I-er/A,  Grade, Sou4-,herr 
Railway. 

S.Thangeraj, 
5/., tl,Sebastian, 
5/24 ThIr'unagar, 
P.tmalai, Trichy-4. 
Retired. Shunter/3 Gracie, 
Southern Railway. 

D.Devacloss lfred, 

	

621. 	s/c P.P.Devasirvatham Pille, 
157, 1'iuthuraa Street, 
udaliar Chatram, Trichy—i, 

Retired Guard/Passenger, 
Southern Railway. 

tenisarny, 
.PJ io 	nj oev.i Ne idu, 
'' 	tJ 	Thanaman. Cul5nyp 

R ;Xi 4d river, cuthorn 
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S. KrisInan, 
5/0 T.F.Serengapafli Naidt.i, 

623. 	51 	t'.ngr.vethi Pmmn Koil Stree.t 
Srirangam, Trichy-5, 
Retired Guard/ Special Grade, 
Southetn Railway. 

T .V . Naganathn, 
136, Nn'th Chithirai 

524. 	St-..eet; Sriangam, 
T"ichy-6 Retired. 
Guard/n 2pecial Grade 
Southern Railway. 

R.Narayanesemy, 

625 	
187, Chitrai Street, 
Sr.rangam, Trichy-6 
Retired Guard/fl Grade, 
Southern Railway. 

KN.Subramanien, 

626. 	
NrrthGhithiI'ai S":eeU 
Srirangarri, Trichy-F 
Retired [u'd/F G':ade 
Scuthrn Railway. 

L,M.Rangenahen, 	V  

627; 	T.L6chumafl8fl 
71, Kendj Street,' 
Srirarigan, richy- 
Retired [uardtB Gtade, 
Sr,utrn Railway. 

V

5.,R.yamuriachari, 
T.RengaswarnY inahaciw;e:y 

, Wet Uttra Sti'eet, 
Srirengem, Trichy-6, 
Retired Guard/Pt grade, 
o'jUti.'i Railway. 	V  

S.\Jeerappan, 
S/oG.Soundarara Pills!, 
V143 Main Road, 
Sangiliandapurarn, 
Trichy-l. Retired Driver/ 
A 5pcfa1, Southern Rai1wy. 

A.M.Thseph, s/ A.tnbrose, 

630 	Nn.1a, Pottékara Sree€, 
V  Palakkarai, .Trichy_1. 

Retired Guard/A 
Southern Railway. 

5.,P.Pdajkaiasamy, 
631, 	S/o S,Pru]. Pi.11ai, 

26, SekkadiS±reet,' 
Pálakkarai, Trichyl 
Retired Guard/B, 
Southern Railway. 

APPLICANTS. 
Co n t fi. I- 	

V 
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KsRsS!.venQem, 	- 

632• 
	

No.48,  Palayekavil Street, 
Palakkerai, Trichy 
Retired Special 
Southern Raiiw8y, 

C.Pntnyeamy, 

	

633 	5/. P. ,Chinniah Udayer, 
15, Suqados3 11and' Street, 
Bau Road, Trlchy-2, 

D'.SyeI Jaffer, 
•J Syd Ahomod, 

	

634, 	
6, North Swar,kara 

aJ 	
3tret, 

Near Bbit ROJ, 
Trichy-8, Retired t)river/ 
A,, Southern Railway. 

V.Periyasarny, 

	

6S. 	S/a G.Vaithialing,, 
329  Kazapettal Lire*, 
B'azaar Street, 
Trichy-1, i9etlr8j Guetr' 
A, Southern Rail'by. 

V, lagiriswam 

	

63 9 	5/0 N.S.Veerawe.1 	r't 
8, Dcctor Isaac Lane, 
Sangiliard€pur, 
Trichy-1, iietirsc, Gcds 
Guard, Southern Ra11ay, 

S,Abdul Subhan, 

	

637, 	5/0 Sh5k 8abj. 
38, Sathyamoorthy Street, 
Sentharneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

L 	H.Ammer Sasha, 
S/r, EvId,Hassain, 23-4%, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy1, Retired Driver/ 
A,, Southern Railway. 

D.Dhenapal, 
639, 	S/o R.Durajraju Chettiar, 

15Kaapettaj Main Road, 
Retired 

- 'oUeth'Railway 
,, •• 	\ 

' 5•brehm L9'h, V 
i Si I . 	vMvlr 1 If t- f 

4' 	Circuit Hos FoacJ, 

\
' 	No15 td'iI'lIGate, 

' 	
riJLy.2O.(IRetjred DrIven 

Railway. .APPLICPN-rS 
... Lrntd./-. 
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A.Ramu, 

641 	S/'o Appavu Karukachi, 
° 	69, New 5treet, 

tlkakeai, Contonement, 
Trichy-1. Retired Driver,/ 
B, Southern Railway 

R.Ka1iarhsrthy,. 
S/a K.Ramesamy, 1, 
Kanr,agi Street, 
Sub.eméijourern, 
Trichy-20.,, Retired 
ShurtinQ Driver, 
Souhern Railway. 

M,Diraisamy, 
S/3 V,Ilarutharnuthu, 
23-C, Pnna N8z8r, 
Subramniapuram, 
Trichy-20, Retired 
Driver/i, outh€n'n  

R,Mazharuj Haq, 
S/c S.,'%hil Razck, 24, 
5yeca (lohatned RotFe 	t6G;. 
Bemcnaar, Tiichy...1,, 
Retired Guard-A, Southern 
Railuy. 

A.Dnthony LouIs, 
S/b .Prck1o81ri p-J1 
91, Kee1 Pedayechi Street, 
Near Eda Street, 
Palkkarai, Trichy-1 
Retired Guard/A, Southern 
Railway. 

P.Venkatesan, 
C.Perurnsl Naldi:, 

65, Highways Cclony, 
Subramanispurrn. Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

.i'1e
;.Kumerasamy 

nakshisundarem, 
S/o 	Pillal, 
Si, Annamalal Street, 
Erode, Retired Guard-A. 
Southern Railway, 

P.rputham, S/s A,Pete.', 
47-61  .nnan IilErn, 
Azal Nagar, 
Suramngalarn Pos± 
Salem-3, Retired triver/ 
, Southern Rilugy .s,. APPLICANTS 

0 . 



K.Periasamy, 
S/a E.Kolandan, 23, 
joc Street, 
Kollempalayam, 
Eride-638 002. 
Perlyar District, 
Retired Guard/#v, 
Southern Railway. 

\J.Palenisamy, 
5/. NVelu 'Paknadi, 
10/92.-1., Nanjundsptiren ic 
Podariu', C.oimL-atcre Di5r:it;  
Retired Gua'd/A .pl, 
Southern Railway. 

R. Va nkatachalam, 

651 	/.K.Ramasarny •ciyar? 
117—Al, Uld Painur, 
Rarnjele Nagar Post, 
Trichy_9 Retired 3htint.ur.. 
river, 	outherr,  R )/.. 

S .Sosaimery, 

652 	S/o G.SevEriInuthu, 
5/218, Muthuktilam \siLleas, 
N.Kttupatti Post, 
Via. Rmiee. Na9er, 
Trichy—Y, RoitrJ EJr.je./ 
, Southern Railway, 

A&O.Ramanathan, 
653. 	3—P, Pachaippa Iluciel.4 Strat. 

Kumbekunarn, Thanjavur District. 
Retired Guarl/A, Southern 
Railway.. 

Kbdul UahI, 
S/o Khader Shaw Routher 

654..32, Periyar street, 
- ubramniapuram, 

Trichy-20, Retired hunter/ 
B. Stuthern Railway. 

S.:G.palan, 
655. 	5/6 R.rinivasan, 

6'\—C, Railtay Quarters., 
Kurhbskonam-612 001., 
Retired GUard, Southern 

_fta.i:luay. 
cJ I 

56$/o 	imuthu, 
Kal ko tt, em,or, 

Post, 
¼ 	Ui.açkur.ichi, 

r.ibhyyDitrict, Retired 
FireØ', Scuthern 

\\ 	a-iw'y4" PPLICPSNTS. 



: 

.. 12 

p,jBc3nnethen, 
•A.rQkiYam, 11/4, 

Savariarkoil Street, 
Joraiy'r Post, 
Trichy-3Retired 
Fireman/A, Suthern Railway. 

Sbdt!I1 Kareem Sah.h, 
S/w Sheik Ahmed p  73, 
Ct..aI  Bezar, Tennur 
Trichy-171  Retired., 
Speciul Dtto/ 
Sr,utnern Rai1w. 

R.Soundareraiulu, 
Sb 6 ;.Raamanflar Nadu, 
25, General 3aZZar  
Tennur Post, Tric'y-Y7 
Retired Gu8 td/Dr 3peui.i, 
Ssutherr. Rai1eV. 

R.Vairaperumflal, 
Ramasamy Pi] lai., 

28, KrshnapurBIr, 
['liddle 5treat, Tcre.i'; 
Th,anjavUi Road, Tichy- I, 
Retired Drivei/C, 
Scuthern R2iluay. 

v 4 j 8subramafliafl, 
661.. s/o .nick P1' i. 

House Ns.20/C-1, 
nna' Ngar, 

SubramniaPUr8m, 
Trichy-20, Retired Shunter! 
B, Southern Railway. 

!,Palmanathefl, 
662. 	5,0 X.Part.hasarethi, 

21/3, Poonnaiy'e Cclbny, 
Devaraya Nagar, 
Tridhy-211  Retired Mail 
Guard/.Sp1. Southern. 
Railway. 

S.ric1.cahboob Ali Khan, 
663. 	/o 1¼ Sher Ili • Khan, 

16/5, Fourth Stree€, 
Renganagar. Trichy-21 
Retired P8ssenqe tlJ21'; 
SouthernRail'J8 Y. 

S.OkshinamoCrthy, 

664k 	
K.$ornasUnC'atElm 2fliai 

17, 	 KhaJCt%218J- 
Trichy-23 Retired -  Guard/n 

Southern teilUeY. 	- 
'I.. APPLICANTS . 



4. 	. 

V.Krishnamurthy, 
C.Venugopel Reju, 

14, Kumaren Street, 
llelákajkandar kottai, 
Triohy-11 Retired 
Guard/A, touthern Railway. 

R.Amaleriathan, 
Sb Reyappa Asarlyar, 
70, Krishnarnoor.thy Ngar1  

Meter ractory Road, 
Trlchy-21 , Retired  
A, Southern Riluai. 

T.K.Rajagopalan, 
Sb T.U.Krishnasaniy iyor1qr, 
2, First Street, KlIuu:, 
Illupur Road, Trlchy-20 
Retired Passenger Guac4 , 
Southern Railway. 

K,Karunibairam, 	 J..Nu.596 to 668 are 

66 

 
S/i S.ta]1ngam Pilla.i, 	91p]jc3nts pn 0.F.79/93, 
46-B, R.arnakrlshna Jager,  
Kallukuzhi, Trichy-20, 
Retired Priier, 5cutherr 
Rai1'ey. 

G ,1uppusniy 

660 	Cruinda Asarv, 
6/A, Smynethn Sfrpell s  

Melakalkandhárkottai. Post., 
Trichy-il., Reired Drijer/ 
A, Sr.uthern R1iway. 

T .0 .Arunechaler', 
5/0 T.F4.Venkathalem Pillal, 

	

67fl. 	56-F, Mudalier treet, 
W.ri.vur tost, 	ichy-3., 
etired Guard/p, 

Southern Rdfluai. 

RKrishnaserny, 
671 Sb A,Remaserny yyangar, 

3, Srinivasa Pilisi Stree€ 
Near Satyanareyia Temple, 
tJest riambalarn, Misdras - 600 033 

	

_ 	Ietired Passenge: Guard, 
5o'urn R5jlue'. 

T.Raacry Neic'er, 
72. 	6/0 Thlt'umalai aicker, 

N6.75, )First Stet, 
V.adugetti Vi189e1  
K.SatJtanur, Tri.Dr.y 	st'ic'c., 

	

'\o' 	Reti'ud'F1reman, Southern 
' N Iai?way. a... APPLICANTS. 

•Contd./- 



I - 

	

- 	I- - 

KMtbd1 rajeeth, 
673 	S/oKa-Th'angemecra Mohjdn, 

B249 0  S.HmE.L. TowhShip,. 
Reniet._632 4061  North icot 
Disrit, Retirec: Shunter, 
Souhern Rei1wey. 

.Kishnsam, 
5/. Nerayenasarny Pillal, 

674. 	27/ 	Sakthi Viná'aor S , t, 	 • 
Crawford Trichy12.. 
Retired D'r5verjA, Sjthtr, - 
Rai1uay. 	 - 

C.mirtha1ingam, - 
S/c, Il.Ganap a thy, 

675 	Pe-riyar Strejt, 
Kelakalkanderkcttal, 
Tricy1 ., Rtird Oriver/A 
Southern Fei1uE y, 

- 5.nreu, S/c SSam : j. 
- 	Guru Illam, 3rd Sre 

E4E.o1ciriy; Mahajpura, 
tIiljtJjptjr 3 r 	SiUth A rot 
D.isrict,, tetitJ •-'re. 
Drivr, £outhrn R a iJy •  

-• 

677. 	5/u 9.ThEir,ave1u Psari, 	 -• 
25, Sjnderam Pillal Thot.t.n, 
Edanàc .ct --  
Trict- ,_12,., Retired Shurtef, 

Ri1way. 

NI.G•.fldaraju, 
67Se • S/c Mütrukrishna Nàldu, 

Nathersa-8111v8831 • 
• • 	• 5amyaai Thoppu, House No.37 9  TriLhy...8, Retired Shunter, 

-• 	Southrn Railway, : 	• 

• 	A.bdlReiamen -. 	• • 
679-s  -S/c G.Abdu: Kareem,, 

6 / 89  alla. Pakkjrj Street, 
S 	- 	- 	I1adurj Road, Trichy.-8, 

Retired D.rver/Speci 	Grade, 
Southrn Railway. 	• 	 - 	 -- - 

KRaagopa, 	 - 	- - 
6G0-. Sb.  .Krisr.nasarry aUu. 

91, iiicaolonv ) 	- • 
-. Edarr.alejpat.- Puthur. 

Sunciarrn 	:i8 
Trichy...12 9  Fetlted 'Shu;;ter, 	 • •- 	- 	- 	Souf1er, Ra.Jway, 	 • 	

. PPLIC -  NTS -Y 	• 	 - 	 • 	
Cntd. I- 

- 	S .-,' 
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C.1<uppuserny Naicker, 
S/a 1.Gengathare Naicker, 

	

61, 	69, Iilanqao Street, 
P$nmaieipatty, Trichy-4., 
Retired Shunter/B 
Southern Ri1uay. 

S/a Chinnaiyari, 

	

612. 	N.Kuttappattu, 
Ramjee Nagar Post, 
?mbedkar Nagar, Triohy-t), 
Retired Shunter, x 
Southern Railway. 

A..5ki11, s/o E.KflI 

	

683. 	124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Raii.iiy. 

S,ibduI Karèem1  

Sb Shaik Ibrehirt, 
504,Singarathrppu, 
Trichy-1, Retirec ct ,.unL..er  
Driver/B, Sor!then Riiwy, 

J.Issc, S/. ,Jseph 
36, Raghevechary Street, 
Sembith Post, P 8!ibL'r, 
Madias-600 011, Petited 

iver/Sp1. Scutiern Reihicy.. 

R.Gopalekrishnan, 
S/a S. thakrish'n, 2 
Sethurme 'Pj1laj o1ony, 
Trichy-20, 'Retirej Shunter, 
Southern Railway. 

N. Jeyararnen, 

	

607, 	S/cE NK.L.Naresa 4yyar, 
9!-.D, Narasimma Achary Co1nn', 
NanjikottaiRoad hanjavur 
613 001., Retired pass.. Cuerd, 
Southern Railuay. 

•R.Jceph, 1S/o D.F.Raqu 
68.fl;. 1 cii54tiar, I-, .Vecanayairn 

Stroet, \Jth Line, 
Ntjttine._611 CCI, 

/ 	 Retred Drjvnr/k Spl. 
ScutIiérn Reiluy. 

.'- 

	

	 iendiyar Colon, 
Bjlai Ndyar, VCIBT R'3.i 

anjevur, Retired urd/, 
ySouthern Reiluay. .. APPLICANTS. 

, .Contd,/- 



r 
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4.Velayutharn, 
5/c R.Annamalai, 

690, 	12/VI 2364 0  Pookkare 
Vesth,a New'Street, 
Thenjaiur - 613 001, 
Retired Driver/A 
Southern Railway. 

R,flurugaiyan, 
S/o Ramasarny Konar, 

	

691, 	Nenin Negar, 
Udayamarthnndapuram Pc3 
-. 614 7069 	h1rch'ioi'.j, 
Taluk, Retired Gurd/ 
Southern Railway. 

R.Gopble.krishrarl, 
5/. K.Ramanu1an Neidu, 

	

692. 	Plot No.19, Abraham P,idithr 
Nagar, Uia Siaj1 Ncc'ar 
Thanjavu - 1.,R 9 tie J. 
Driver/A, Southern Pi!u 

P, Sr inivasan, 

	

6c3. 	Pac.haiyarpa !v1udaiiyI, 
1121  8/4, iudaiiyar tr''t, 
Nudaltr Chethirern, 
Trichy-1, Retired Guard/A, 
Southern Railway, 

G.Kalyenasundarem, 
694, s/ N.Gc'jlndgr,ami  

Ilooppenar Street, 
rnmaripetei, Jedicpu:en: cL 

Pin.— 613 205, Thanjvur 
District, Retired Guard/A,,  
Southern Railway. 

K.Senniyasi, 
6 0 	S/o Kesave Padayechi, 

18, Kamper Street, 
Senthnecrpurarn,. Trtchy—
Retired Driver/C, 
Southern Railway. 

K.'Sankarenarayanan, 

6 ' Sb .V.Lnqanathan, 
C.99 /Az North East Extension, 
7th Cross, Thilid Nagar, 
Trichy-18, Retired Guar'4 /5-pl, 
Scuthern Railway, 

S.Periyasarny, S/c 'Sanyili, 
Docr No.59/9, Mudeliyr 67. 	Chetrarn, Nunee'arsn I<oil 
Street, Tiichy-1.., Retir&d 
Drivcr, Southern Railu3y. ,.. APPLICANTS 

0 0• .Contd,/— 



...-,- 
5• 	— 

. 

K.Nsdagopal, 
S/a 1.Krishr.asamy, 6B.431  
 Brindaven Street, 

IndiraNagar, LIC Colony, 
Trichy-21.., Driver/.Spl,, 
Retired, Southern Railway. 

T.R.Balesubramenjan, 

699, 	S/o Rethinem, 16, 
Norti-i Street, 
Tiruvaiyaru 613 204 
Retired Orver/. 
Southern Reilay. 

S,Masthan, 
,° R. 'Babu Sahib, 
Retired Passenger 0r5.ver, 
Southern Railway, 
flenkai'a Street, Terr-.iir, 
Trichy-17. 

P,Gourjspdaram 
S/c S.Periesarny, 106-4. 
flanickapam NaduStreet, 
Melapuour, Trinhy-1.. 
Retired Guard/A, 
Southern Railway. 

TReniahErsdran,:' 
702 S/c an ihgavelu, 5, 

BherethvDesHn Street; 
Ki1peumpkken, 	•' 
Viilupdram ' 605 602, 
Retired Driver/B, 
Southern Railway. 

Gnesan, 
703 	:P.ackrj Thever, 

o 	2/2571  'Te1uk Of1ce Road, 
Thiruthureipoondi 614 713, 
Retired Driver/h, 

- SouthernReilwy. 

Y.rumugern, Sb Ueiyepuri, 
Palanivendaver Koll Street, 

• 	704 Inarnko1ethü, Trichy •Dist'1ct 
Rired Shunter, Southern 

Railway. 

9. M.Nair\Ahamei,.: 
' 	. ,S/oAdl Gafor iahib, 
705. 	371P.,ljnd Office, 

.••,' APPLICANTS 
. .Contd,/-. 



V.Uelu, 

706 
s/o Valyapuri, 

• rrethiyur, 	IniyanurRuad9  
House 	No.33, Trichy-9, 
Retired Shunter, 
SouthernRailway. 

.P1erimuthu, 

707 
• 

AS/• !1.SinQara Padayechi, 
2?4/c, :Railway Colony, 
kallukuzhi, Trichy.-20, 
Retired Shunter, 
Southern Railway. 

P,Memundy, 

 S/c Palaniyandi, 	42.A, 
Pludukkupatti, 
dudukottal Rped, 
Trichy-20, Ratired Shure , 
Seuthe,rn Rallusy. 

- T.Innesiinuthu, 	 S  
/c 	S.Thomas, 	139  

 Ues 	lvia'riyanathanui. 
Dindigul, Retired &ht'ne ;  
Southsrn Railway. 

FSa"sriniuthu, 
710.. .5/c Arulappan, 

09/5, 

Nf1 .CIny 6th Cr'- 
Trichy-20, .Retiiid -.hur1tcr.. 
5buthern' Réliway. 

A. i1uthusamy, 
71'1. :/° Pk.Thaflarlkev 	icier. 	31, 

.0 	 t€ei A,B.S o1iny; 	PUriUokh  
• Rad, Trichy-20,'-Retired 
• Shunter, Southe±n Ra ilway. 

-S.Palaniyendi, 
0 

S./o Sataiyen, 	31/3, 
:PalaniyandavarKoil StrE'et, 
Irmnemkolathur, Tric1y Distric t 
Retired Shunter, Southern 

Railway. 

- , 	K.N.rumugharn, 
713, S/a Kuthian elia 	fi1 eyndi 
• 4/93, Palenlyandever Koll 

-Strëet, 	Innankolathur, 
Trichy, 'Retired Shntet, 
Southern  RaIlway. .: 

• S..K'andasani , 
7f4••. tS,OSubbarèja Gvanrier, 

4 -Kedechnellur Pca-c, 
42 	E st ThottipElayern, 
Erode-6, ;Retirêd ShUntinçj 
Driier, Southern Railway. 

0 	 - 

APPLICANTS 
.,.. Contd./- 



- 
V.Th1eet, 
S/0Veh1etc4-i1ern, 
136, R.M.S.C1ony, 
Nreekôtti Rod, 
Trichy - 6, RetIred Drijr/; 
Ipecie1, Southern RE i1uy. 

.C,Rouse, 5/0 Smuei Rouso, 
35, <endi Street, 
Subreme nie purem,. 
TrIthy 	O,Retired Shunter 
Southern Rei1wy. 

R.V.Ponnaiyen, 
S!O R.Vedj•jelij, 14-11, 
Seint bntony's Lhurch Lrr, 
NqEpEttiflthm 	OIl 061 
Retired Driver/, 
Southern Rei1wy. 

'Joe, 669 to 718 e'e N.Rejemenickdm, 	 i 
5/0 Neryensmy PIUPI, 	 ecents in O.- c  80i93 
18, Netheji Street, 
KanwrPjPpurFm, 
Rejekilpekkern Pt, 
11drs - 600 073 
Retired.Driver, 
Sotithern Re.iIwEy, 

By Pevccpte Shr. 	 R;qj, in 	 95 to 403/91, 
57/90,416/900  320/92, 298/92 and 377/92, 

By IdvocrteShri R.BhrskrE'n ihuJu..Nos, 44/93 to 76/93, 

By uvac?te hri P. 	 j.1jdj in 0j'.NoB, 77/93 & 78/930  

By Sdvocete Shri V1iy&n&): 	Iti 	 79/93 & 80/93 

Versu6 

1. 	Cheirmen, 	 Reeponer1t - I in 041.Nos. 
RE'IlweyBoerd, 	 395 to 403/94, 79/93 1& 80/93 
Rril Bhev?n, 	 Rriitit - 2 in Od.NQS. 57/90, New DelhI. 	 416/0,320/920 298/9,371/92 shtJ 

44 tM 76/93. 

2, 	The Unioh Of Indj.e 
represented by ttn 
Secretry, 
ministry of RI1uys, 

elhis 

t( 

06  ; )•Jj 

Pet1deht - 1 In 0j.No. 57/90 
415/90,320/92,,298/92,377/92 Rfld 
44 to 76/93 
endRespondent - 4 In 0J'.No. 
395 to 403/91. 

, ... Respondents. 

Contd./-. 



 

 

 

 

 

 

t.9o1,. 

Union of India 	 Respondent - 1 in O.tirS '. 

through the Generl 	77/93 end 78/93 
Ilanager,Southern Reilwrys, Respondent - 2 in 0.P.Nos. 
Pe'k own, Mdras— 3 	395 to 403/91,79/93 .& 80/93. 

Respondent .- 3 in. 0..Nos. 
57/0, 41 6/90, 32 0/92, 29 8/92, 
377/92 and 44/93 to 76/93. 

The Chief Personnel Off'icer,Respondent - 2' jn,0J.Nos. 
Southern Railway, 	S 	77/93 and 78/93 
Perk Town, Iledras - 3 	 . 	. 

Divisional Railwy 	: 	Resr,ondent - 3 in 0...'Nos. 
Nanager,Socthern REilway., 	3 	t 103/91.. 
Nysore. 	 Rpcdent— 4 1O.'.Nos. 

Senior Djvision?l 
Personnel Officer, 

tnern Railway, 
Paighat 

The Divisional Personr1el 
Officer,Southern Re1t.;ny, 
Iladurci Division, 
Madursi'. 

The Divisional 
Supeintedent, 

Southern Railway, 
Divisiona] Gffi.ce,Paight. 

The Divisional Railway 
ianager, 

Scuthern Railway , 
B'angiore.  

-7f9,41 6/90,320/92 9 298/92 
84;d 377/92 

Respondent - 	in 0...'Nq.77/93 

rCpOnnt - 3, in 0..No. 78/93 

(epoñcient - 4 in 0..t'Jos. 
44,'9 to 76/93 

Re$Dondent - 5 in OJ..No,s. 
320/92,298/92 and 377/92. 

Respondents.. 

(By Idvoca'te Shri K.R.D.Kerent, for Shri I.,N.Venugopela 
Gouda, Railway dvocete' for rspordents in all the 
applications).  

V 
Contd/—, 
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Shri Justice V.S. Malimath, thairnBn: 

These cases have been plabed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the  powers  conferred by Section 5(4) (d] of the 

Administrative Tribenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t_ benches, one view having 

been taken by the Ernakulain Bench in its order made in application 

K-269/88 dated 20.4.1 990 and a cxntrary view taken by the  Princj-

pal Bench and the Ahnedakad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are atloyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun- 

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the  respondents 

to grant than pension and other retirement benefits by taking 

into accbunt running allcMance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

Ir 

ccmputing retirement benefits to those who have retired 

1979 and not exceeding 55% of the running allowance 

after 1.4.1979. To appreciate the rival o3n- 

is necessary to advert to the relevant provisions 

a applicants conditiom of service in regard to pension 

retirement benefits. 
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3. 	In pursuance of the reccxnnendatioflS of the Third Pay Carini - 

ssion the pay scales of the employees of the; Indian Railways 

incliding those of the running staff were revised with effect 

fran 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules') made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement I:erief its depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average ernc)lument for •grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

caimE into force on 1 .1 .1973 are extracted as follows: 

"2544. [C.S.R. 4861 - 	luments and Average 	luments: The 
terni "E)rolurnents", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and includes: - 

Pay other than that drawn in tenure post; 

Personal allowance,, which is granted [i) in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii) with the specific sanction of the 
Government of India, for any other personal considerations. 

Ncte: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the .purpcee of this article. 
Personal pay granted on any other personal. considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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[c] fees or oorrrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"&nDuxrents" means the average earnings for the last six months 
of service; 

(d] acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro teinpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office temporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

Eel deputation [duty] allowances; 

[f] duty allowances [special pay); and 

[g][i) For the 
Actual amount of 
during the month 
nents reckoned in 

of calculation of 
running allowances drawn t' th 
limited to a maximum of 75% of 
terms of [a] to [f] above.  

rage emoluments: 
Railway servant 
the other emolu- 

gratuity: The monthly average of running allowances 
the three hundred and sixty five days of running duty 
preceding the date of quitting service limited to 
monthly average of the other emoluments reckoned 
items [a] to [f] above drawn during the sane period. 

drawn during 
immediately 
75% of the 
in terms of 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Eoluments" means: 

the enolurrents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or 

the emoluments which would have been taken into accxunt 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st Novenüer, 1959, the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
his retirement and includes : - 

tantive pay in respect of a permanent post, other 
a tenure post, held in a substantive capacity; 

fi 
[.?ecia1 pay attached to a post other than a tenure 

. * 	 t, when the special pay has been sanctioned perma- 
nently and the post is a held in a substantive capacity; 

onal allowance which is granted in lieu of loss 
substantive pay in respect of a permanent post, 
r than a tenure post; 
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(d)[1]For the pi pose of calculation of 
	

emoluments: 
With effect from 1st eptember, 1962, save as 
in Rule 2544-B [C.S.R. 486-B) one-half of: 

I • 	the difference between the total emoluments referred to 
in items [a],  [b] and [c] above and the pay actually drawn 
in higher officiating or temporary appointmei-its; 

Special pay other than that referred to in ciause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b) above; 

V. the difference between the substantive pay and the pay actu- 
ally drawn in higher tenure appointment[s], whether held 
in substantive or officiating capacity, provided that ser- 
vice in the tenure appointmentfs], does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary), gratuity and/or 
death-cum-retjrement gratuity. The difference between the average 
ernolunents in respect. of items [a] to [d][1) above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. 

e] [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments. reckoned in terms 
of [] to [ci and [d][1] above. 

[2) For the purpose of emoluments of [ordinary] gratuity/death-- 
cum-retirement gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly. average 
of other emoluments reckoned in terms of [a] to [c] and [d][2] 
above drawn during .the same period. 

Note [1 1: If immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
deatF-cum-retirement gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
acconnt of increase in pay not actually drawn and that nef it 
of higher officiating or temporary pay is given only if it is 
certified that he would have cx)ntinued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer who quits service 
after completing three years' service is appointed sibstantively 
to a permenent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated. as if drawn in a permanent epost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B1.01: If an officer holding a permanent 
post in substantive capacity:- 

(a] officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

(This will take effect from 1st september 1962). 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003(21), which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary) gra-
tuity/Eath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

the case of running staff emoluments for [ordinary] /Gra- 

	

r ' 	t4ttath-cum-retirement gratuity will also include the monthly 

	

' ( ç 	aveg\ of running allowance drawn during the 365 days of running 

	

. 	ty icdiate1y preceding the date of quitting service limited 
Jpf the emoluments as defined above. For the purpose of 

¼ 

	

	'cal9!ajiion of average emoluments the actual amount of the running 
4 allcMance drawn during the month limited to a maximum of 75% 
h5 J¼IA 
s ottnzner emoluments as defined above shall also be taken into 

a 	. ccount. 

Note[1]: If a Railway servant, irrmediate1y before his retirement 
or death, etc., has been absent from duty or on leave with allo- 
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wances ( inbluding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be aken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Prpvided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higr officiating or temporary pay is given only if it is 
certifid that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the components that 

constitcites average emoluments is the actual arrouit of running 

allowance drawn by the Railways servant during the nonth, limited 

to a iraximum of 75% of the other emoluments recIoned in terms 
sub-clauses 

of / [a] to [f] of the said rules. The expressioi 'emoluments' 

used in the rules includes pay and some other allwances. When 

the revision of pay scale rules were pranulgated and brought 

into farce with effect fran 1 .1 .1973 in the light of the reconmen-

dations of the Third Pay Corrtnission ,no steps Jere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of inciease in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into acount the revised pay and the actual amount of running 
previous 	 - 

allowance drawn during the /month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intrcxuction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Ii) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as abve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. ThUS the limit of 75% 

prescribed by Rule 2544[g] [i) was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which caine into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21.1.1. 974 did not, therefore, in any rnenner affet the statu-

tory prescription regulating canputation of errolurnents and average 

in Rule 2544 for the purpose of grant of 

its. Any decision to modify the same wDuld have 

the relevant statutory rules are amended in 

law. But what the Railway Board did was to 

the statutory rules by an executive order made 

, -sV 
77 
Vk/etu 

acco 

176 bearing No.PC 11/75/RAIl paragraphs 1 to15 of which 

read as follows: 



'rhe question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the 	ii ntroduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the purposes of passes and Pros shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Med kal attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, :Flouse Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect fran 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC III/73/RA dated 
21.1.1974 for the period fran 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding rronth for the purpose of computtion of emolu-

ments for quantifying pension was reduced f ran 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Boardt sorder dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 

r. 
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Tribenal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6 • 8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. 	The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until rrodified in accordance with law. 

We should advert, at this stage, to arother order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Sririivasan and 23 others filed an application 

on 4.5.1988 before the Ernakularn Bench of the Tribenal in O.A. 

No .K-269/88 for a direction to grant them pension by adding runn-

upto a maxinmi of 75% of their pay for computation 

f/rotnir pension in accordance with the judgment of the Principal 

( 	' 	Ber'çi1 in\T No.410/85. During the pendency of the said application 

the s.atutory rule 2544 was amended by the President in exercise 

.N c,4J1' 
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of the power conferred by Particle 309 of the Constitution. By 

the said amendment said rule g[i] and g[ii) of Rule 2544 were 

anEndd firstly with effect fran 1 .1 .1973 reducing the limit 

of rui-ining allowance for the purpcse of calculating the •average 

erroluments from 75% to 45%. On the same day, a further amendment 

was mde with effect from 1 .4.1 979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1.1 .1973 the second amendment was given retrospective 

effect f ran 1.4.1979.  For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amerziment to Indian Railway Establishment Co- 
Voluinel&Ii. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volue I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Ccrrectiori Slips 
ND.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 
'B', 'C and V. 

The amendment will be effective from 1 .1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

H'indi version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

DA:As a}xNe 	 Railway BaEIrd. 

No.E[P&A]II-86/p.S-15 	 New Delhi, dated 17.12.1987" 

"ANNEXtJRE 'D' 

ADVANCE OJRRECTIOIN SLIP NO.405 R.II 

RULE 2544 

Sub-rule gui and g[ii) may be substituted by the following: 
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g[i) 	'For the purpose of calculation of average errolunEnts:- 
actual amount of running allowancE drawn by the railway 
servant during the nonth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii) 	'!For the purpose of gratuity and/or death-curn--retirement 
gratuity: the rrcnthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

(Authority: Ministry of Railway's letters No.PC 111/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761.  

E)GLANATION: The Rule 2544 of Indian Railway Establishment Code, 
Volume II (5th reprint) has been rrodified through administrative 
instructions issued with the President's approval effective from 
1 .1 .1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recorrumsnded by the Third Central 
Pay. (brrLrission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sd/-[K.v'ESANJ 
Director, Establishment [P&A] 

Railway Board." 

"Subject: Ainendrient to Indian Railway Etab1ishment Code-Vol.I&II. 

In exercise of the paers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 

tablishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K. \TATESAN] 
Director, Establishment [P&RJ 

above 	 Railway Board. 

4N6E[P&A}II-86/RS/15 	 New Delhi, dated 17.12.87" 
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rvci WRREX'TION sL:Ep NO.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the following: 

g[i] 	"For the purpose of calculation of average eirolurnents:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[iiJ 	"For the purpose of gratuity and/ordeath_cum_retjrernent 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AtYTHORITY:[flinistry of Railway's letter No.E[P&A)II-80/_ 
RS-10 dated 17.7.1981] 

PLiTNATION: 

The Rule 2544 of Indian Railway Establishment Qde, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President 's approval effective fran 1.4.1979. 
Thesel  instructions were necessitated by the Govrnment 's d3ision 
on he recamindations of 'Running Allowance Oxrnittee [19801 1 . 
The purpose of this amendment is to give statutory force to the 
adrnihistratjve instructions with effect from the same date on 
which the instructions were issued. It is certiEied that retros-
pective effect given to these rules will not adversely affect 
any pamloyee, to whan these rules apply. 

Sd/- [X.VcrDsAN] 
Director, Establishment IP&Ai 

Railway Poard." 

The cLmendiment to the statutory rules having been effected during 

the pendency of the (2k the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in acerdance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 	5.12.1 988 	by 	giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasorble and arbitrary and thus violative of Article 14 of 

the Constitution of India. The Ernakularn Bench consisting of 
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Vice Chairrran S.P. Mukerji and Judicial ?rnber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the airend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement berf its to the applicants as if 

the anendrtent to Rule 2544 had not been effected till 5.12.1 988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the arnendrtent which gave retrospective effect, preserving 

the prospective effect to the airendrrent with effect from 5.12.1 988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a rraxiinurn of 75 of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the &makulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review. 

Application No.72/90. That Review Application was rejected by 

a speaking order rrde on 25.7.1 990. 

Shri C.L. Iallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway BQard's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CkT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21.1.1974. That application was opposed by the res-

viz., Union of India represented through the 

iàilway Board and the General Manager, Northern Railway. 
it 

2 ( 	 is s\iobising that these respondents did not bring to the 

Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1 990 striking down the ajiend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernaku lam Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulain 

Bench to the notice of the Principal Bench. But the conduct 

of the resixdents  is inexcusable as the Union of India was a 

party to the proceedings before the Ernakularn Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the 	O.A. No.1572/88 	and other connected 

cases were heard and disposed of on 23.10.1991. All these appli- 

cati6ns were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pens±oners were not affected by the amendment of 

the rules on the ground that the t:otal ariount of pension and 

retirement benefits they would have received before the amendment 

w'e not reduced by the amended rules. Following this decision 

of  the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Abmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Unidh'Of India 

which was one of the respondents before the Ahinedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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It is for the first tine after all these cases were referred 

to tha Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulain Bench in 

SIP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also infornec5 us that the Special Leave Petition and the 

application for stay are pending and that the Suprene Court has 

not granted any interiiii order staying the operation of the order 

of the Ernakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncenent of the Suprane Court 

where they had challenged the decision of the Ernakuiam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D .K. TRIVEDI AND SONS 

V. AMR7LL MANIBAI PATEL AND OTHERS. That was a case in which 

the Guj arath High Court had dismissed the writ petitions challen-. 

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar natters 

were pending there. It is in these circiistances that the Supreme 

Court observed that the course adopted by the High Court was 

and that if the High Court thought that the point 

/ 	( 	rai 4. the apDellants was the same as was pending in the Sup- ( 	:ç- 

( 	eme 	it ought to have stayed the hearing of the writ peti- 

t t1 	 s)Uil the Supreme Court disposed of the other matters. 

S 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Trilxinal under Article 141 	of the Constitution of India is 

the principle of law laid down by the Supreme Court, It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Courtin which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The cuestion whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are oDncerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the 	nefit of the decision of the Ernakularn Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
the 

dispose of these cases in the light of the decision of/ Erriakulam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents however, it 

is maintained that the Principal Bench and the Abmedahad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it .is observed: 

"We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court." 

If only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

4 -1i'fecision of the Ernakulam Bench when similar cases came 

,iip fW-donsideration  before the Principal Bench and Ahmedabad 

If, the respondents had acted fairly and diligently, 

\ t ?L  z 	coifit'of decisions would have been avoided. 
I 

We shall now examine the contention of the respondents 

that the orders of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved partie 	having been dismissed by 	tite 	Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as' declaring that the impugned provisions• of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as triey gave retrospec-

tive effect is not an order in personern. The Ernakulam Bench 

has tieldthat under the proviso to Article 309 of the Constitu- 

tion the President has power to promulgate rules with retrospec- 

tive effect. It, however, struck down the amendment of the 

rules to ithe extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to ~d- eprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

voiu ab initio vide DEEP CHAND v. STATE OF LITTAR PRADESH reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulain Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgnient in Rem is;- 

'An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe- 
tent authority.' 

In Haisbury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem's is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in remIt. A judgment in rein 
may be defined as the judgment of a Court of toinpetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti- 
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status- of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date. on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared -void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down the statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismising the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or 	struck down, 	the 

same 	c a n 	be 	revived 	by 	getting 	the 	said 	decision 	reversed 

by 	way 	of review or 	on appeal 	to the higher court. 	The only 

other way to resurrect such a provision is by resorting to appro- 

priate amendment of the Constitution or modifying the statutory 

- 	provision as 	to render 	it 	intra 	vires. 	The 	Supreme Court 	has 

held 	in 	AIR 1989 SC 1933 UNION OF INDIA V. 	RAGIIUBIR SII'4GH AND 

- OTHERS- . 

a 	statute 	is 	declared 	invalid 	in 	India 	it 	cannot 

17( 	
¶ 	

be\enstated 
the~eaA
modfeU 	version of 	the 	statute 	is enacted 	which accords 
with) Qostitutional prescription". 

I-) 	 II - 	 • 

It caaOt 	d is not disputed 	that the Ernakulam Bench of the 

- 	 was competent to declare the impugned statutory provi- 

sion 	void 	as 	offending 	Article 	14 	of 	the 	Constitution. 	The 

statuLory 	provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the ErnakulamBench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriaw and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:-
\, 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)} and Divisional Court [R. 
v. De Gray. (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 1 
occur, if the court is •bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the. later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriamu and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a. decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying tnis principle it has to be held 

that what holds the field as a binding precedent is the decision 

of ttie Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench nave to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

bad Bencn have to be ignored and the Ernakulam Bench 

should be regarded as holding the field as a 

( 	cedenTA 	regard to the validity of tne impugned rule in 

asi Jives retrospective effect. 

LJJ 
16. 	AS ne Full Bench is not, bound by either of the deci- 

OY 
shall now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject tothe condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulaiit 

Bench has done is to examine as to whether retrospective effect 

given to the aniendiiient violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the 'applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity ror  bounty. Government servant acquires rignt to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amèndnent to the rules by giving retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the ap,plicants before them have not in any manner been cur-

tailed by the impugnen amendments to the rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the meilmers of the Running staff were entitled to computatibn 

of their pay and retirement benefits taking into account the 

running allowances wnich they were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended. 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which came into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in the matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Ahmedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

e running allowance subject to a maximum of 45% or 55% 

and 4-12-1988 thereby and 

	
persons who retired 

XTM 	 pension in accordance with the statutory rules then 

\_ 	
e. As by the time they retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This right which 



accrued in their favour on their retireiilerit between 1-1-1973 

and 4-12-1988 was sought 	to 	be affected by amending the rules 

on 5-12-1986 with retrospective 	effect reducing 	the 	maximum 

limit iof running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pensionand retirement 

benefits that stood vested on the date of retirement. lt is 

iwposible, therefore, to agree with the view takn by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and otner retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bench and the Ahineda-

bad Bench with great respect are wrong and that the decision 

of the ErnakulaIk Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the  

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is irk appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by tne directions of the 

Supreie Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjused. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

oefore it was amended by rotification dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicantsiL.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at l2 per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The. payment of pension and retirement benefits 

er the aforesaid directions shall stand regu-

adjusted in accordance with the orders 

ions as may be issued by the Supreme Court 

in 	No.10373/90 against the decision of the 

zvo 	 am Bench of the Tribunal in Application 

269/88. 
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